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Title: Further discussion on Demands for Grants No. 1 to 3 under the control of Ministry of Agriculture and Farmers Welfare for 2017-18. (Discussion
concluded).

HON. SPEAKER: The House shall now take up further discussion and voting on the Demands for Grants under the control of the Ministry of
Agriculture and Farmers Welfare for 2017-18.

SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Thank you for the opportunity, Madam.

Last year our Government started focusing on agriculture. Prime Minister Modi ji said, - Rpamrer &t amer gojl @2al & 1w 521 aote 3 @¢ Asrayvl woar Iomm S
22 &) &ua geie 8l 3l 3218 oiep 81, it Zger oft aner 3 & If the intentions are right, I think, even God favours us. And, yes Madam, last year the Gods did
favour us. We got great monsoons and we had a bountiful harvest. For the first time the agriculture sector itself contributed significantly in the
economic growth of the country. I congratulate the Government for its focus on the farmers. There is a six per cent growth in the Budget and 5.5 per
cent for DAC. This is welcome.

On the crop insurance, I would like to congratulate the Government for making long overdue changes. The Pradhan Mantri Fasal Bima Yojana, now
takes into consideration the village as a unit instead of taluk, mandal or revenue division which was the case earlier. This is a great step in the right
direction and ultimately, I am sure they will start taking the farmer as a unit, which is long pending.

In 2014-15 only 22 per cent of the area sown was insured. This was low. The hon. Finance Minister said that the target would be 30 per cent at the
end of 2016-17, 40 per cent next year and by 2019 it will be 50 per cent. I commend the steps being taken by the Government.

12.27 hours (Shri Anandrao Adsul in the Chair)

Just as the proof of the pudding is in the eating, the proof of a good Government is not just in the policies but in their implementation. If we want to
implement the Fasal Bima Yojana in a comprehensive manner, we need automatic weather stations in every village. The IMD, Indian Metrological
Department, has only 675 such stations in the whole country. A private weather network Skymet has over 2700 automatic weather stations which is
more than three times the Government has. I think we need to increase many more automatic weather stations throughout the country.

Sir, insurance is a mechanism where the society takes the responsibility for individuals' misfortune but the most important aspect of crop insurance
is very-very tragic. The policy makers, the Governments for decades, have missed the point. There is a need to recognize the difference between a
wealthy three crop farmer and a poor single crop farmer. If a wealthy three crop farmer loses a crop it is a different story because the first crop buys
him rotiand kapda, the second crop buys him health care and education and the third crop will pay for his holiday or a pilgrimage to Tirupati or
Badrinath. If a three crop farmer loses a crop all he loses is a holiday or a pilgrimage to Tirupati or Badrinath. But if a single crop farmer loses his
crop, he has lost his life. He has failed his family and his children. So, we need to start differentiating insurance for a single crop farmer and for a
three crop wealthy farmer. If I were a single crop farmer and I lose my crop I will find it difficult to face my family, my children and probably my life
itself. Sir, I am talking about farmers' suicide. We can make significant difference by treating a single crop farmer differently from a three crop
farmer. So, let us take the responsibility of the farmers' misfortune and suicides. We need to change the crop insurance policy accordingly.

Sir, this is a very important issue and we need to recognise that. We have seen that in every Budget, the agricultural credit has been rising
continuously. It has risen from Rs.9 lakh crore last year to about Rs.10 lakh crore. But, the important question is, where this credit is going.
According to the report of the RBI Committee on Medium-term Path on Financial Inclusion by Shri Mohanty, the small farmer, who has less than one
hectare holding, gets his 60 per cent credit from moneylenders, shopkeepers and traders and only 27 per cent from banks, whereas, the rich farmer,
that is, one who has above 10 hectare land holding, gets 64 per cent from the banks and only 20 per cent from shopkeepers, traders and
moneylenders. So, the proof of the pudding is really in the right implementation. The banks have a very important role in this aspect.

As a Member of Parliament, we review various things like vigilance committee and now it is Disha. We also review the District Credit Plan. I
was shocked when I reviewed the K.V. Ranga Reddy District Credit Plan. The nodal agency was the State Bank of Hyderabad. The target for the
bank was Rs.6300 crore. They have actually exceeded the target. They actually paid out Rs.6700 crore. But, if you look deeply for the priority sector,
they have actually given 10 times less and in non-priority sector, instead of giving Rs.500 crore, they have given Rs.4000 crore. For farmers and
agriculture, they were supposed to give Rs.2800 crore, but they gave only Rs.700 crore.

HON. CHAIRPERSON: Please conclude. Only two minutes.

SHRI KONDA VISHWESHWAR REDDY: Sir, it is a big topic and I have to cover many areas. I have not finished. I have just started. So, if this
situation is in my district, I am sure this situation is similar all over the country.

Sir, on the Finance Commission, there is a target for States to keep three per cent of the GDP for fiscal deficit and five per cent headroom for
States having no deficit. The State of Telangana under the leadership of Shri K. Chandrashekar Rao has the highest growth rate in the country. The
new State of Telangana has undertaken huge irrigation projects and drinking water projects.

Now, I come to FRBM. We are not able to avail of NABARD loans properly. The NABARD loans to the farmers or to the irrigation projects
should be exempted from the FRBM.

Another important issue as important as the farmers' suicide is the credit plan.
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SHRI MALLIKARJUN KHARGE : I think even 10 per cent of the Members are not here. Then, what is the use of this Parliament? amu awms, so1 wiefemic
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SHRI P. KARUNAKARAN (KASARGOD): This is a very serious issue.
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HON. CHAIRPERSON : Ultimately, quorum is there and two Ministers are also there.
...(Interruptions)
HON. CHAIRPERSON: Only the speech of Shri Vishweshwar Reddy will go on record.
a€/(Interruptions))a€; =
SHRI KONDA VISHWESHWAR REDDY: Sir, MSP is a very important aspect and it is a very sensitive issue also.
HON. CHAIRPERSON: Please conclude now. Your Party has got only five minutes. There are so many Members to speak.
SHRI KONDA VISHWESHWAR REDDY: Sir, MSP and farmers' suicides are important issues...(Interruptions). It is one of the widest portfolios.

If you take MSP, it is just in line with inflation. If you take 1981, the rice MSP was Rs.105 per quintal and today it is Rs.1470. We think it is a huge
jump. Actually, there is no jump in inflation if you adjust it with the WPI but the input costs are rising. So year upon year regardless of Governments
upon Governments, the farmer is getting poorer and poorer.

Another important thing is agricultural commodity prices. It is decided by the market forces and the Government interventions. If the prices are high,
it benefits the farmer but if the prices are low, it benefits the poor and the middle class. So how does the Government deal with it?

On the one side, we have the MSP and on another side we have the Public Distribution System, subsidies, low cost rice, free rice and all that. This
kind of system is there since Independence and apparently it has not been successful.

HON. CHAIRPERSON: Please conclude now.
SHRI KONDA VISHWESHWAR REDDY: Sir, I have not finished yet. Our Party has twelve minutes.

We need to look at a new system and promote future market. Probably, with all these Aadhar Card and Jan Dhan Yojana, instead of giving
subsidized rice and Public Distribution, we can give free food coupons or direct cash transfers so that the poor can proudly buy at market prices in
any store.

Telangana is the seed capital of India. So, we need more funds for research.
HON. CHAIRPERSON: All right now Shri Jitendra Chaudhury to speak.

SHRI JITENDRA CHAUDHURY (TRIPURA EAST): Si I rise to take part in the discussion on a very important subject — the agriculture which is a



primary sector. Though before Independence, the GDP share from this sector was more than 50 per cent, it has now declined to less than 20 per
cent.

In this situation and in the days of acute agrarian crisis compounded by the adverse impact of demonetization on agriculture, the Budget
presented by the hon. Finance Minister is a betrayal of the peasantry in our country.

The disruptive consequences of demonetization has led to a further fall in incomes, threatened agricultural production and created uncertainty
about any revival of agricultural growth. Large parts of the country are reeling under drought but the Members of the Treasury Benches are not
hearing it. Especially, the situation of States like Tamil Nadu, Karnataka, Kerala, Andhra Pradesh, Telangana and Maharashtra -- which is your own
State, Sir -- is grave. Huge deficit in rainfall and crop losses are reported. In Tamil Nadu alone, over 12 lakh acres of land have been left uncultivated.
In the last three months, over 200 farmers have died either of shock or they have committed suicide in Tamil Nadu alone as has been reported.
Farmers' suicides have also increased in Maharashtra. There were 4,200 suicides in 2015-16 alone and malnutrition deaths are also rampant.
According to some reports around 40,000 children have died of malnutrition in Maharashtra alone in the last three years.

Unfortunately, the Budget reflects an insensitive and inhuman attitude of the Government towards the suffering of the peasants and
agricultural workers as well as the toiling masses. Ironically, the Budget has been presented with great hype by the Finance Minister and corporate
media as a pro-farmer Budget that will give boost to agriculture, whereas, it is actually warking to the detriment of farmers and agricultural workers.
There is no loan waiver or compensation announced for damages due to drought or demonetisation,

Sir, the Government has gone back on its promise of ensuring Minimum Support Price (MSP) for crops. According to the recommendations of the
Swaminathan Commission, the MSP should at least be 50 per cent above the cost of production.

MSP of most of the crops are far below their cot of production. If we take Arhar or Ty the MSP announced is Rs. 5050 per quintal. The cost of
production, according to the State Governments, was Rs. 5722 per quintal in Andhra Pradesh; Rs. 6841 per quintal in Telangana and Rs. 5100 per
quintal in Karnataka. Farmers are not even getting Rs. 4500 per quintal as there is no effective procurement. There are reported incidents like
farmers throwing their products like tomato, potato on to the streets in States like Bengal, Maharashtra and in some other States. That is what is
happening in our country, whereas in this situation, according to reports, the Government, however, has assured MSP along with seeds and technical

know-how and also agreed to bear transportation cost for farmers in Mozambique while not taking care of farmers in our country and refusing to pay
Indian farmers.

Similarly, the decision to import wheat at zero import duty is leading to dumping of wheat at rates ranging from Rs. 1329 per quintal to Rs. 1431 per
quintal which is far below the Minimum Support Price which is Rs. 1625 per quintal. This will lead to a further crash in prices as the incompetent
Government has no effective procurement plans.

The talk of Price Stabilisation Fund and protection of interest of farmers with remunerative prices have been dumped. The move seems to be aimed
at allowing corporate companies and big traders of wheat to profit at the expense of farmers and is in accordance with the diktats of the WTO and
countries like the USA. This must be immediately withdrawn. The Government must instead make preparations on a war footing to procure wheat
grown by our farmers facing great adversities at remunerative prices with incentives over and above the Minimum Support Price.

On the issue of MGNERGA, one of the very senior Members from the Treasury Benches, who happens to the Chairperson of the Standing Committee
on Agriculture mocked at it. MGNERGA is an Act today. The programme has assured 100 man-days of employment for the rural families. But what is
happening? The Government is claiming that it has allocated a sum of Rs. 48000 crore for this programme. The budgeted rise in allocation for
MGNERGA is just 1.1 per cent. Actually, this is only around Rs. 500 crore over the revised expenditure of 2016-17. The increase over 2016-17 (BE)
was arrived at due to the intervention of the Supreme Court. It did not happen by the grace of the Government. There are huge arrears of wages for
work done remain unpaid and is, according to reports, the amount stands at Rs. 14000 crore.

Sir, the Budget announced micro irrigation fund with initial corpus of Rs. 5000 crore and enhancement of long-term irrigation corpus from the existing
corpus of Rs. 20000 crore to Rs. 40000 crore. The Finance Minister has not explained the reasons for the funds invested. It is notable that the
Eleventh Five Year Plan had set aside Rs. 67477 crore for irrigating 9.4 million hectares. When we consider the that 47 million hectares of cultivable
land is unirrigated, the present allocation will not even mean Rs. 10000 per hectare. Sir, while the Government is claiming that they have given a lot
of benefits to the farmers, let me come to the budgetary provisions.

If we tally the previous three years allocation, we may find that during 2015-16, it was Rs. 17,77,000 crore and for agriculture, the allocated amount
was Rs. 24,909 crore. For 2016-17, it was Rs. 48,572 crore and this year, it is Rs. 51,026 crore. So, what is the increase? It is only 0.18 per cent.
Percentage wise, it is only 0.18 per cent hike as compared to last year and in terms of amount, it is only an increase of Rs. 2454 crore. This increase
is as compared to the previous year. What kind of benefit can be extended to the farmers with this amount?

Coming to the increase of disasters in the plight of the farming community in the country, the farmers suicide has increased by 42 per cent since the
UPA's time. The State attack on the farmers is on the rise. During the recent months, 11 farmers have been killed by police in Assam, Jharkhand and
West Bengal. Seven adivasi kisans have been killed by the Jharkhand Police along while democratically raising their voice to protect the CNT and SPT
Acts. The Economic Review shows negative growth in agriculture in 2016-17. About 68 per cent of farming households are under debt. The price of
fertilisers, pesticides and insecticides are beyond control.

So, once again, I term this Budget is a betrayal of the peasantry of our country.

HON. CHAIRPERSON: Hon. Members, who want to lay their written speeches may hand over them at the Table of the House.

SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Sir, I thank you for giving me this opportunity to speak on the Demands for Grants pertaining to
the Ministry of Agriculture.



We are happy that after two years of worst drought in recent
memory, as per second advance estimates of crop production
for this year, total food grain output is likely to reach 271.98
million tonnes.

On the other hand, both cotton and sugarcane production is
expected to take a hit. Sugarcane production is slated to drop
to 309.98 million tonnes, the lowest since 292.30 million tonnes
recorded way back in 2009-10.

While the trade associations put last year's wheat output at not
more than 85 million tonnes, based on actual mandi arrivals and
Government procurement volumes, the Agriculture Ministry has
maintained a figure of 92.29 million tonnes even in its final
estimates. There is a need to reconcile these figures for proper
appreciation of the situation.

The Indian farmer has always stood by India's food security. It is
they who increased food grains production from 50 million tonnes
in 1951 to about 270 million tonnes in 2017. While the per
acre production and productivity have been increasing, the per
acre income of the farmer has not been increasing at the same
level. The intermittent droughts, floods, cyclones and
unseasonal rains have all been taking their toll on the farmers.

The stark reality is that the farmer in India has been perennially
in distress. The farmer is still cultivating and still standing by
food security of our country. He is doing because he has no other alternative. Unfortunately, their helplessness has become the source of our food
security. In our own state, we suffered two years of unprecedented cyclones in 2012-13 followed by two years of unprecedented drought. Even
during the current year, the entire Rayalaseema region, Nellore and Prakasam districts of Southern Andhra Pradesh were badly affected by drought.

North-East monsoon is a total failure and that is why, even drinking water has become a big problem not only for the human beings but also for the
cattle.

In our State, in the present Rabi season, our sowings have been only 79% of the normal. What help are the farmers getting? Nothing virtually!
They do not get the input subsidies; not even insurance. The Governments, of course, are always in denial.

Although, the budget expresses an aspiration to double the
farmers' incomes in five years period, as they have done in the
last Budget too, there is no clarity how it can be achieved
without increasing MSP, which is the only source of income. For
any income to double in a period of five years, there should be
an annual growth rate of 20 per cent in MSP. The NDA Government
has been increasing MSP at three per cent per annum for paddy and wheat and one per cent per annum for cash crops like cotton, which is lower
than the inflation rate of 5 per cent and lowest MSP growth rate in the last decade. When the MSP has been lower than the inflation rate, how does
the Government expect that the farmers' incomes will grow, let alone doubling, in the next five years? For paddy and wheat farmers, the real
incomes are growing at minus two per cent per annum. We demand that the MSP for paddy and wheat be increased annually by ten per cent over
that of the previous year's plus inflation. Even then, the incomes will not double.

Agriculture being a highly location specific activity, the costs of production differ for different farming situations. The costs differ for different taluks in
the same district. The costs and productivity differ for irrigated and unirrigated areas. The Government has to advise the CACP to recommend
different rates of MSP for different farming situations.

Even when it comes to Budget allocation for 2017-18 for agriculture and allied activities, it is Rs. 58,663 crore as against the Revised
Estimates of Rs. 52,821 crores for 2016-17, which is an increase of just 12 per cent and most of it will go to meet the regular O & M expenditure.

In the last two years the country has witnessed unprecedented drought and with no reliable insurance system in place and very low MSP for
various crops, the farmers suffered heavily, their back is broken. The BIP has considered it fit to offer loan waiver as part of Manifesto for UP
elections. In fact, UP, which is in the Gangetic plain, suffered the least during the last two years of drought. Other States which are outside the
Gangetic plain, particularly those in South of Vindhyas, actually suffered the most. The Government which is enjoying substantial windfall gain on
account of fall in the global petroleum prices should seriously consider bringing a loan waiver scheme at least for the affected farmers.

Considering the fact that the total agriculture credit already deployed as on 20t January 2017 is Rs. 9.20 lakh crore, the target of Rs. 10 lakh
crore for agriculture credit for 2017-18 is not even 10 per cent increase. The need of the hour is that every farmer in the country has access to bank
credit. According to some estimates, as many as 40 per cent of small and marginal farmers do not have access to bank credit. This has to be made
100 per cent. Otherwise, they will be fleeced by rural moneylenders. There is a need to increase the target of bank credit for small and marginal
farmers from the present 7.5 per cent to fifteen per cent of the total bank credit.

The present Pradhan Mantri Fasal Bima Yojana is perhaps an improvement over that of the previous schemes, but the reports from the ground



are not very encouraging. Because of draught in Rayalaseema, Nellore and Prakasam Districts of Andhra Pradesh, small and marginal farmers are
migrating to cities like Cochin, Bengaluru and Chennai working as daily labourers leaving their old parents at home. The plight of these people is very
pathetic with no shelter and other basic needs. There are so many stories in electronic media about their pathetic condition.

In conclusion, T would like to say that the farming community in the entire country is in great distress and agony. That is why the
Governments, both Central and State, should come to their rescue by giving reasonable Minimum Support Price as suggested by M.S. Swaminathan
Commission, which is cost plus 50 per cent as remunerative price, supply of quality seeds, fertilizer, water, power and access to easy bank loans. If
the farmers get disgusted with the farming, the country would face severe food security problem.

Thank you very much.
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*SHRI CHINTAMAN NAVASHA WANGA (PALGHAR): I thank Prime Minister Hon'ble Narender Modiji, Finance Minister, Arun Jaitleyji and Agriculture
Minister, Radha Mohan Singhji for presenting the budget, providing strong push to the initiatives started in last two years beside covering some of
the much needed reforms in agriculture marketing.

I thank the Finance Minister for increasing allocation of funds for 2017-18. The allocation for Agriculture Ministry is Rs. 51,206 crore. The estimated
expenditure of the Ministry has increased by 6.1 over revised estimate in 2016-17. I thank the Minister for increasing allocation of funds to
Departments. Funds for Department of Agriculture, Co-operation and farmers Welfare has increased by 5.1%, Department of Agriculture Research
and Education by 9.0% and Department of Animal Husbandry, Dairy and Fishing by 18.9 crores.

The Government has declared policy proposals in the budget 2017-18. A Micro-Irrigation Fund under the National Bank for Agriculture development
will be set up with initial corpus of Rs. 5000 crores. An Agricultural credit target of Rs. 10 lakh crore has been fixed. The coverage of Pradhan Mantri
Fasal Bima Yojana is increased under Crop Insurance. Rs. 75 lakh is proposed to be provided to each National Agricultural Market. Lastly, a Dairy
processing and infrastructure development fund is proposed to be set up under NABARD. This will help needy farmers to increase their income.

I thank the Government to increase G.D.P. rate on agriculture. This year, G.D.P. increase of agriculture is 4.1%. The Government has proposed to
double farmers' income and for this purpose, Government has implemented many schemes. The farmers are committing suicides everyday in the
country and the rate of suicide is increasing. For this purpose, Government has proposal to waive farmers' loan.

In my Lok Sabha Constituency, there is Krishi Vigyan Kendra. I am proud that this is first Krishi Vigyan Kendra in the country. It was opened in the
year 1957. After successful operation and valuable research work, the Government has decided to open one Krishi Vigyan Kendra in every district.
But, now this Krishi Vigyan Kendra is neglected and work of research has stopped. I request the Government to give attention to it and grant
financial assistance for research and proper functioning of it.

The percentage of fishing has increased in the country. But fishing is affected by various reasons and problems. In my constituency, ONGC is
operating oil wells and ONGC has taken the work of survey in my constituency. Now fifth survey is going on. Survey work is going from December to
April end and fishing is banned at the time of survey work. Every year, ONGC undertakes survey work. As fishing is stopped, fishermen have suffered
and their income from fishing has stopped. I and fishermen demanded compensation but no compensation has been given. I, therefore, demand to
give compensation to the fishermen.
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*SHRI B. VINOD KUMAR (KARIMNAGAR): The Ministry has been allocated Rs. 51,026 crore in 2017-18. The estimated expenditure of the Ministry
has increased by 6.1% over the revised estimate in 2016-17 of Rs. 48,073. The Department of Agriculture, Co-operation and Farmers Welfare has
seen a 5.1% increase in allocation over the revised estimate of 2016-17 to Rs. 41,855 crore. This is mainly on account of a 42% increase of Rs.
1,610 crore in the budgeted expenditure on the Pradhan Mantri Krishi Sinchayi Yojana, a welcome announcement by the Finance Minister. Between
2007-08 and 2017-18, the expenditure of the Department increased at an average rate of 18.3% annually. However, expenditure on the Department
as a proportion of total budget expenditure has remained in the same range, increasing from 1.1% to 1.9% over this period. This is worrying. A
department as crucial as Agriculture, in a largely rural and agricultural based economy, cannot limit its spending within that range.

For agriculture research and education, the Minister has allotted Rs. 6,800 crore, a 9% increase over the RE 2016-17, which was Rs. 6,238 crore.
While this is primarily due to the increase in allocation to autonomous bodies under the Ministry, like the ICAR and Central Agricultural Universities,
allocation to crop sciences and animal sciences has reduced.

A major area of concern remains the underutilization of budgeted funds. Although the Department's actual expenditure over the past few years has
been more than 80% of the budgeted expenditure, the actual expenditure as a percentage of budgeted expenditure decreased from 95.4% to 85%,
from 2011-12 to 2014-15. It was only during 2016-17, that the expenditure of the department was 10.7% more than the budget estimates for the
year. This was mainly on account of a Rs. 7,739 crore increase in the allocation for the Pradhan Mantri Fasal Bima Yojana. However, the broad trend,
which the Standing Committee has also observed in its reports, has been that the revised estimates have always been lower than the budget
estimates by about 10-15% from 2011-15. I hope the Minister explains the reason for this in his reply.

If we look at the Capital-Revenue expenditure breakup, I notice that 99.8% of the Department's expenditure is estimated to be spent on revenue
expenses such as subsidies on premiums and interest rates, among other things. 0.2% of the expenditure is estimated to be on capital expenses
(Rs.79 crore). Interest Subvention Scheme, Fasal Bima Yojana, Krishi Vikas Yojana, Krishi Sinchayee Yojana are the major schemes on which this
revenue expenditure of the Department is occurring. The coverage of the Pradhan Mantri Fasal Bima Yojana is proposed to be increased from 30%
of all farmers in 2016-17 to 40% in 2017-18, and 50% in 2018-19. I hope these targets are met, and eventually we move towards a 100% insurance
coverage to all farmers. This will provide relief to the farmers, who face hardships due to the tyranny of unpredictable and ever-changing weather
patterns. I must add however, that crop insurance schemes would be effective only if combined with measures such as soil and water conservation,
sustainable agricultural practices and diversification of cropping pattern. Also, lack of awareness among farmers regarding insurance schemes needs
to be addressed for schemes to be implemented effectively, and the Ministry must focus on giving much more visibility to these schemes so that they
effectively reach the intended beneficiaries- the farmer.

A slew of announcements were made towards NABARD also, especially to consolidate irrigation facilities and to make irrigation much more robust.
A micro-irrigation fund under NABARD will be set up with an initial corpus of Rs.5,000 crore. It is essential that we move away from flood irrigation
to the drip or sprinkler irrigation systems. Micro-irrigation techniques help in conserving water as well as saving on the cost of irrigation. Using
micro-irrigation systems has also been linked to an increase in the yield of crops. The long term irrigation fund which was set up under NABARD in
2016-17 has been provided with an additional Rs. 20,000 crore in this year My humble suggestion to the Hon'ble Minister would be that the targets
for the utilization of these enormous sums of money must be clear, concise, quantifiable and more importantly, measurable. The outcome budget
must show how exactly these amounts have been spent through the year, when the same is presented to the House next year.

In October 2016, the Telangana Government increased the number of districts in the State from 10 to 31, creating 21 new districts to facilitate
administrative efficiency and to effectively reach out to its citizens in matters of service delivery. In each of these districts, there must be a
proportionate increase in Krishi Vigyan Kendras (KVKs) which would help in accelerating the agricultural production as also in improving the socio-
economic conditions of the farming community, by providing avenues for supporting extension activities and research. I request the Hon'ble Minister
to incorporate the creation of these additional KVKs in Telangana, and help in correcting the historic wrongs and discrimination perpetrated towards
the Telangana regions, during the time of erstwhile undivided Andhra Pradesh.

While I welcome the budget allocations for the Ministry of Agriculture, Co-operation and Farmers Welfare, I hope that the concerns that I have
mentioned through my speech, are addressed, and the suggestions to make the sector more robust, are incorporated.
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*SHRI PK. BDOU (ALATHUR): As per the economic survey 2016, around 48.9 per cent of the population is solely dependent on agriculture for their
livelihood. It is the biggest contributor of country's GDP with 17 per cent of the total. But the growth of the agriculture is only a staggering 2.2 per
cent. The nomenclature of Agriculture also includes livestock, forestry and fishery. Considering this fact, the actual growth of the agriculture would
be farfetched from the current growth. It is a shame on the government that except sugarcane, all crops have been showing a negative growth.
Growth of rice is -0.6%, wheat is -7.6%, pulses is -10.8%, groundnut is -32.2% and only sugar shows a positive growth with 2.7%.

Taxes forgone for corporates have gone up by about Rs. 30 thousand crores and are put at 2.1 per cent of GDP. It clearly shows the pro-capitalist
leaning of the government. On the other side, the budget which boasts of a farmer's budget is escaping from the sordid realities of the Indian
agrarian sector.

The present condition of agriculture in our country is alarming. On an average 52 farmers commit suicide in India. In the last 20 years, nearly
300,000 farmers have ended their lives by ingesting pesticides or by hanging themselves. Maharashtra state — with 60,000 farmer suicides — tops
the list. As many as 5,650 Indian farmers committed suicide in 2014, or 15 farmers a day, according to data from the National Crime Records Bureau
(NCRB).

The new pricing policy by the central government in fertilizer industry will have huge negative impact on the poor and marginal farmers in our
country. Food price inflation and the food deprivation are the corollary effects of these developments. The public sector fertilizer and chemical units
have been shut in the name of efficiency. There is also a move to introduce FDI in the sector. Bayer, Dow and a few more completely control the
farm-chemicals market. Only 10 pesticide companies have 89 per cent share of the market. Wal-Mart, Kroger, Carrefour and Tesco together control
40 per cent of retail. And the unifications and mergers are undergoing frequently among these corporations. They will have a decisive role in
controlling the prices of the fertilizers and India will lose its self-sufficiency and control in the fertilizer production. The poor and marginal farmers will
be at the receiving end.

Considering the hiking fertilizer and other expenses, the Minimum Support Price, which is supposed to insure the farmer from price fluctuations, is
not enough to protect the small and marginal farmers. It badly hit states like Kerala, where majority belongs to the small and marginal farmer
category. According to the estimates of Kerala, there are over 13 lakh people associated with agriculture sector in the state. And around 75 lakh
people are associated with the plantation sector. With the Regional Comprehensive Economic Partnership (RCEP) free trade agreement with India
and other 15 nations, the agriculture and plantation sectors in Kerala are staring at an uncertain future as they fear that once the pact is signed it
will sound a death knell for these sectors.

Kerala will be one of the states, worst affected by the RCEP agreement due to the agro-climatic conditions as well as crop mix. Kerala is the largest
producer of natural rubber in India. There will be a direct impact on rubber and spices and an indirect impact on coconut. Currently, the fall in price
of rubber from rupees 260 per kg to rupees 100 kg has created an unprecedented economic situation in Kerala. Declaration of Minimum Support Price
for cash crops is the only way out to save the farmers from committing suicides. The demand for increase in import duty for rubber is a long pending
demand of Kerala. A kilo of rubber now costs around Rs. 125-130, a good 45 per cent lower than the record high of Rs. 240 it fetched four years ago.
The coconut farmers are reeling under a severe price crash, which started during the fag end of 2011 and is still continuing. The price of coconut oil,
which recorded Rs.104/- kg in 2011, plummeted to Rs. 54/-kg in 2016. When coconut prices crash, livelihoods of millions of farmers are affected and
impact the economy of the country.

Two much celebrated schemes like crop insurance scheme called Pradhan Mantri Fasal Bima Yojana and Kisan Credit Card have failed the farmer
when he needed it the most. The two biggest problems with the design of these schemes are that, first, even extremely poor farmers are expected
to pay the premium. Second, if the farmer gets trapped in a cycle of debt and defaults on his agricultural loan, to which his crop insurance scheme is
linked, his policy becomes inoperative. Thousands of farmers who have opened insurance plans through the Kisan Credit Card (KCC) scheme for
insurance find they cannot claim insurance because of unpaid dues on their bank loan. Further, in the current budget, allocation for Fasal Bima
Yojana has been cut down from Rupees 13,240 crore in the previous year budget to Rupees 9,000 crore in the budget 2017.

Indian agriculture is heavily dependent on the climate of India. A favorable southwest summer monsoon is critical in securing water for irrigating
Indian crops. In some parts of India, especially, Kerala, Tamil Nadu, Karnataka, Andhra, Telangana, etc. the failure of the monsoons result in water

shortages, resulting in below-average crop yields. It is a matter of big concern that out of the total geographical area of India, almost one-sixth area
with 12% of the population is drought prone, the areas that receive an annual rainfall up to 60 cm are the most prone. Squeezed budgetary
allocation for irrigation and poor insurance coverage are aggravating the impacts of climatic flippancies such as drought and flood.



What is the larger impact? Please look at the data which is horrifying. Agriculture land declined to 181.98 mn hectares in 2011-12 from 182.44 mn
hectares in 2007-08. 85% of all landholdings in country belong to small and marginal farmers. Census 2011 data reveal a shrinking farmers
population in country, 42% farmers want to quit agriculture if given an alternative. Reasons are many, including the policy of cutting in budgetary
allotment from irrigation, subsidies for fertilizer to inadequate credit facilities. The farmers, who are the back bone of our economy, are rendered
speechless on the kind of treatment they received from the NDA government. The amount allocated for micro-irrigation projects is a paltry sum.
Allocation of Rs. 8.5 lakh crore as agriculture loan was another promise in the last year budget. It is a fact that around 94% of the existing farm
credit corpus goes directly to agro-based industries and not to the farmers. I wonder how many promises made by PM in his speeches have been
implemented and have seen results.

Rural credit is another important sector neglected by the budget. The latest survey report of the National Sample Survey Office (NSSO) further
confirms India's worsening agrarian crisis. More than half of the agriculture households are in debt, and the worst affected states are southern

states like Andhra Pradesh, Telangana and Tamil Nadu, says the 70t round of NSSO survey. The survey report says about 52 per cent of the
agricultural households in the country are estimated to be in debt. Among the major states, Andhra Pradesh had the highest share of indebted
agricultural households in the country (92.9 per cent), followed by Telangana (89.1 per cent) and Tamil Nadu (82.5 percent).

The actual beneficiaries are not farmers but the corporates. In 2015, the government merged the direct and indirect agriculture in to one under the
priority sector lending. Direct agriculture refers to individual farmers or groups directly engaged in agriculture and allied activities. The indirect sector
is mainly engaged by the corporates. Now the banks can meet their entire agriculture lending target -18 per cent of their net loans by lending it to
corporates. The budget is chanting farmer frequently and helping the corporates by taking name of the poor.

In his budget speech on Wednesday, Finance Minister announced a record allocation of Rs, 48,000 crore for the Mahatama Gandhi National Rural
Employment Guarantee Act (MNREGA). Is it really a record? What were previous allocations like? Is it enough? Finance Minister's allocation is
indeed the highest-ever budgeted allocation for the MNREGA Rs.47,499 crores, and a 26% hike over the previous year's budgeted allocation of Rs.
38,500 crore. The MNREGA is a demand-driven program, and so states must — by law - provide employment to anyone who asks for it, up to a
maximum of 100 days per person per year. Hence, states often spend beyond the allocated amount. However, years of under-allocation — in 2012-
13, the allocation was just Rs. 29,387 crore, Rs. 33,000 crores in 2013-14 and 2014-15, and Rs. 36,967 crore in 2015-16 - have meant the scheme
has run-up sizeable deficits that are rolled forward every year, with a portion of each year's allocation eaten up by the previous year's unpaid
expenditure. The paucity of funds meant that pending payments, which were just Rs.932 crores in 2014-15, ballooned to about Rs.7,000 crores till
date in 2016-17. This pending amount of Rs. 7000 crores will eat into Jaitley's allocation, leaving less funds available for commissioning fresh works.
In this context, the actual increase for 2017-18 appears to be a far more modest Rs.501 crore, or a one per cent increase, unless the government
introduces supplementary allocations this year as well.

Consumer prices in India increased 5.76 per cent year-on-year in May of 2016, higher than an upwardly revised 5.47 per cent rise in the previous
month and compared to market expectations of 5.5 per cent. It is the highest figure since August of 2014 as food inflation increased to 7.55%, the
most in 21 months.

Provisional estimates showed that, year-on-year, cost of food and beverages rose 7.38 per cent. The food alone index accelerated to 7.79 per cent
compared to a downwardly revised 7.47 per cent in the previous month. The biggest rise came from pulses from 26.86 to 31.57 per cent in the
previous month, followed by sugar, 16.79 per cent from 13.79 per cent, and vegetables,14.74 per cent from 10.77 per cent. Prices of fruits went up
2.64 per cent, the same as in the previous few months.

India faces serious problems of hunger and under-nutrition, which is related, with the performance of the agriculture. According to National Sample
Survey data, average calorie and protein intake have been steadily declining over the past few decades. In rural areas, the average calorie intake per
person per day declined from 2,221 kcal in 1983 to 2,020 kcal in 2009-10. Over the same period, the average protein intake per person per day
declined from 62 gm to 55 gm. One sees a similar pattern in urban India; the average calorie and protein intake declined from 2,089 kcal and 57 gm
in 1983 respectively to 1,946 kcal and 53.5 gm in 2009-10. The vast majority of the population remains seriously undernourished. A key mechanism
to address the problem of hunger and under-nutrition has been the Public Distribution System (PDS). The recent WTO ministerial conferences have
threatened the possibility of subsidies given in the procurement process of food grains which is the life line of PDS. This will further shrink the food
basket of the poor in India.

The implementation of the National Food Security Act will add the woes of the states especially Kerala where rice is the staple food. As per the
NFSA, new categorization would be priority and non-priority instead of APL-BPL. There are a total of 82 lakh cards in the state. The total allotment
would be reduced from 15.69 lakh metric tonnes a year to 0.13 lakh tonnes per year once the Act is enforced. The BPL category would be converted
into priority category. The number of priority category cards would be increased from the present 20 lakh BPL cards to 32 lakh. The monthly Central
allotment to the State is 47,800 tonnes for distribution to APL families. As per the present scheme, families irrespective of the size were getting 25
kg of rice per month. With the introduction of the NFSA, the quota would be reduced to 5 kg a person. This means a two-member family would get
only 10 kg rice. This is inadequate in a state where rice is the staple food. The Act will do away with BPL and APL categorization and a large number
of families will be left out of the public distribution system.

I conclude by urging the government to take urgent steps to save the agriculture sector, which is the pillar of development in our country by taking
futuristic steps.

*SHRI RABINDRA KUMAR JENA (BALASORE): Indian agriculture is passing through difficult times due to two consecutive drought situations in
several parts of the country, thereby resulting into wide spread distress among farmers. The rural areas in these parts are facing food and livelihood
crisis, more specifically the shortage of fodder and drinking water. This budget has come at this crucial juncture where the farmers expected major
relief from the Centre.



Yes, the Budget has some positive initiatives to mitigate the farmer's problems in India, some of them are: A Dedicated Micro Irrigation Fund
in NABARD to achieve 'per drop more crop' with an initial corpus of Rs.5,000 crores; coverage of National Agriculture Market (e-NAM) to be
expanded from 250 markets to 585 APMCs and the assurance that assistance up to Rs.75 lakhs will be provided to every e-NAM; Dairy Processing
and Infrastructure Development Fund to be set up in NABARD with a corpus of Rs.2000 crores and will be increased to Rs.8000 crores over 3 years;
the announcement that coverage under Fasal Bima Yojana scheme will be increased from 30% of cropped area in 2016-17 to 40% in 2017-18 and
50% in 2018-19 for which a budget provision of Rs.9000 crore has been made is welcome; and most importantly the target for agricultural credit in
2017-18 has been fixed at a record level of Rs.10 lakh crores which is much needed.

Also additional allocation of Rs. 20,000 crore to the long-term irrigation fund set up by the National Bank for Agriculture and Rural Development
(NABARD) coupled with a micro irrigation fund with an initial corpus of Rs.5,000 crore is welcome. This will especially help the farmers in rain-fed
areas, whose farming is often a gamble on monsoon.

The Ministry in total has been allocated Rs.51,026 crore in 2017-18. The estimated expenditure of the Ministry has increased by 6.1% over the
revised estimate in 2016-17 (Rs.48,073 crore). Therefore, on the face of it, the increase seems to be a positive stride forward given the condition of
agriculture and farmers life today.

However, if one dwells deeper one notices deep and concerning issues:

Department of Agriculture Research and Education has a 9% increase (Rs.562 crore) in allocation, over revised estimates of 2016-17. The increase
may be attributed to significant increase in allocation to autonomous bodies under the Ministry (such as Indian Council of Agriculture Research and
Central Agriculture Universities), of Rs.4,086 crore. At the same time, allocation to crop sciences and animal sciences has been reduced. For crop
sciences a 69.5% decrease is observed from the Revised Estimates of 2016-17. Animal sciences saw a decline of 68%. Given the current state of
agriculture distress, we need increased research and innovation in the sector.

Miniscule proportion of Capital expenditure is a worrying sign. While one understands that in Agriculture, Revenue Expenditure is expected to be high
due to subsidies and interest subventions, but the proportion of revenue to capital expenditure needs a relook. 99.8% of the Department's
(Department of Agriculture and Cooperation and farmer's Welfare) expenditure is estimated to be spent on revenue expenses such as subsidies on
premiums and interest rates, among other things. 0.2% of the expenditure is estimated to be on capital expenses (Rs.79 crore). Of this, Rs.25 crore
is to be spent on land development banks, and Rs.25 crore is to be spent on agricultural mechanization. Rs.15 crore is to be spent on capital
expenses under a seeds and planting material scheme. More should be allocated for such schemes for land development and mechanization.

Finance Minister announced that the coverage of the Fasal Bima Yojna Scheme will be increased from 30 per cent of cropped area in 2016-17 to 40
per cent in 2017-18 and 50 per cent in 2018-19 and therefore, an allocation of Rs.9000 crore had been made for the same from the past budget
estimate of Rs.5500 Crore in 2016-17. However, it is to be noted that the Revised Estimate for this scheme in the last year stands at Rs. 13,240
crore (due to past arrears), which means this year's allocation is actually a decrease of 32%.

Decreasing Share of Centre's expenditure on agriculture is noticed. Agriculture is a state subject, i.e. both the Centre and States make laws
regarding it. The central government undertakes broad policy formulation in the sector, while state governments carry on the implementation of
schemes. Most of the expenditure on the sector is carried out by the state governments. In 2015-16, of the cumulative expenditure on agriculture,
72% was spent by state governments, while the Centre spent 28%.

However, looking at Time Series data on this issue, it is to be noted that Centre's share in agriculture expenditure was 49%. This has gradually
decreased and reached 37% in 2013-14 and finally 28% in 2015-16. I call upon the Government to take note of the increasing drought and farmer
suicides in the country and therefore request the Centre to play a much proactive role in agriculture sector, especially by pumping in more resources
in infrastructure creation.

Now coming to the overall agriculture sector, I have the following observations which I request the Government to take seriously.

The agriculture sector in India is characterized by low productivity and incomes. While it employs almost half the country's workforce, it contributes
only 14.4% to the GDP. The reasons for low productivity are varied and multi-dimensional. The following highlight some of the issues impacting
agriculture adversely and pushing productivity down.

Land is the most important input needed to carry out agriculture. Land inequality has been a major issue since independence. In 2011, small and
marginal farmers held 85% of the total holdings. However they actually controlled only 45% of the total cultivated land. This means there were large
numbers of small and marginal farmers, who cultivated on small pieces of land each. Marginal farmers generally cannot afford high-quality inputs,
which drives their productivity down. In addition, the per capita availability of arable land in the country is on a decline. Arable land is defined as land
on which cultivation is possible. From 0.334 hectares per person in 1961, it has dropped to 0.122 in 2013. The major reasons for the same are
erosion, contamination and pollution.

Water is another critical input to agriculture. Indian agriculture is heavily dependent on rains which are seasonal and unpredictable. With a large
population, the demand for water is only increasing in India. India is already categorized as a water stressed nation with a per capita consumption of

1544 m3. Water scarcity and droughts have become a common phenomenon in many states. On the other hand, India's cultivation techniques are
less efficient. It uses 2-4 times the water to produce one unit of major crops when compared in Brazil, China or U.S. In addition to this, only 45% of
agricultural land is irrigated. Therefore, when monsoons fail, productivity falls as alternate means of water supply are non-existent.

A large chunk of farmers lack knowledge of emerging technologies and efficient methods of cultivation. Irrigation methods such as sprinkle and drip
irrigation have not penetrated into the farming community. Low rate of mechanization prevails in the sector, which is around 65% in harvesting and
around 40% in soil working and seed bed preparation. With labour migrating to alternative sectors coupled with mechanization below 50%,
increasing productivity becomes difficult.



Lack of knowledge and training on optimum usage of fertilizer and pesticide are also reasons for low productivity. Over utilization of chemical
fertilizers and neglecting natural micro nutrients like manure have had an adverse impact on soil quality. On an average, about 15-20% of the crops
in India are destroyed by pests, diseases. Yet, the average pesticide usage in India is lower when compared to many other nations. The figure
stands at 0.5 kg/hectare in India, whereas it is 7 in the U.S., 12 in Japan and 2.5 in Europe.

The Standing Committee on Agriculture observed that urea is used more than the other fertilizers. While the recommended ratio of use of the
NPK fertilizers is 4:2:1, this ratio in India is currently at 6.7:2.4:1.

Also, efficient techniques such as hydroponics and aquaponics are not used much in India. Indian agriculture is yet to modernize and reap the
benefits of technological advancements. These technological blockages have also pushed down productivity to a large extent.

Access to timely, institutional credit is very essential for farmers to purchase quality inputs. A large amount of credit has been pumped into
agriculture over the last decade. Yet, only 50% of the farm households have been covered. As an alternative, farmers resort to informal loans at very
high rates of interest. In 2013, informal sector dues stood at 44% of the overall dues. With increasing debts and lesser funds in the long run, the
quality of input reduces.

The RBI noted that farmers with land holdings of less than a hectare primarily borrow from informal sources of credit such as moneylenders (41%),
whereas those with land holdings of two or more hectares primarily borrow from banks (50% or more). Informal sources of credit are typically
offered at higher rates of interests, and may not have proper documentation.

Most of the farmers are ignorant of market dynamics and prices prevailing in the market. Middiemen play the role of an intermediary and generally
charge high commissions. This, in turn, pushes the profits of farmers down. To solve this uncertainty, the Government purchases a large stock for a
minimum support price. However this MSP is limited to 23 crops only. Also, the awareness of MSP among farmers is low in India. All these factors
have reduced the intended impact of MSP's.

As of 2011, about 10% of Indian farmers were covered under a crop insurance scheme. Some persistent issues with the crop insurance system
include: (i) unawareness about insurance schemes; (ii) inadequate coverage of insurance schemes; (iii) assessment of the extent of damages in
case of crop losses; and (iv) timely settlement of claims.

The Standing Committee on Finance has recommended that assessment of crop damage should be completed and compensation should be
deposited directly into farmers' accounts in a timely manner. In addition, to reduce the seeking of unproductive credit, the Government should create
awareness about what crops should be grown based on the quality of soil and incidence of rainfall, etc. in different regions.

In February 2017, the Government, through a Notification, made the use of Aadhaar mandatory as proof of identity, in order to avail of crop
insurance schemes. This is very detrimental in the development of the nation as a whole. It has already been proved by research by many eminent
researchers that compulsory Aadhar and digitization of welfare schemes like PDS has had a negative impact because the digital and physical
infrastructure on ground is not ready to absorb this change.

In addition to the above issues, certain other factors also need attention. Costs of inputs such as seeds, pesticides are increasing. Therefore, hybrid
and high yielding variety seeds are inaccessible to the small and marginal farmers. In addition, emergence of alternative high paying sectors lead to
an out migration from agriculture. All the above issues act at various levels impacting agriculture and its productivity.

Similarly, new and innovative methods such agroponics, hydroponics and aquaponics have not taken off at a large scale in India. The Government
must look into these innovations all around the world and tap into it, thereby providing farmers training and know-how of these methods.

Therefore, I would urge the Government to take cognizance of the issues I mentioned above with respect to the distress faced by farmers in
India and take adequate steps to address the same. With these words, I support the demand for grants, but request the Government to proactively
focus in the agriculture sector with full force.

*SHRI M. UDHAYAKUMAR (DINDIGUL): 'I am by the people and for the people.' This is the famous guote by our leader late Chief Minister of Tamil
Nadu Puratchi Thalaivi Amma. Let me thank our leader, an era in Tamil Nadu politics, for providing me an opportunity to express my views on grants
of demand of Agriculture for the year 2017-18.

India is an agricultural country. About seventy per cent of our population depends on agriculture. One-third of our National income comes from
agriculture. Our economy is based on agriculture. The development of agriculture has much to do with the economic welfare of our country.

The Ministry has been allocated Rs.51,026 crore in 2017-18. The estimated expenditure of the Ministry has increased by 6.1% over the revised
estimate in 2016-17 (Rs.48,073 crore).

I welcome the allocation of Rs.6800 crore for Agricultural Research and Education, which manages agriculture universities and promotes research in
the sector. A Regional Coffee Research Station was established near Pannaikadu, Thandigudi village in Palani hills of Tamil Nadu, which is in my
Dindigul Parliamentary constituency. I request the Minister to upgrade it into a full fledged coffee research station and establish a state of art
laboratory.

Dindigul district is covered under Command Area Development and Water Management Programme of Pradhan Mantri Krishi Sinchayee Yojana
(PMKSY). I request the Ministry to increase the grants for construction of field channels and field drains, etc.



In Dindigul constituency, 50 per cent of farmers in Sanarpatti, Natham, Palani unions rely on horticulture crops. I appeal to the government to extend
crop insurance cover to horticulture, long term and perennial crops under Pradhan Mantri Fasal Bima Yojana scheme. Moreover 50 per cent of the
total number of coconut trees in the district was at the withering stage owing to acute drought. Mango trees in Natham and Sanarpatti union too
were affected. Insurance cover should be extended to mango crop.

Soon after taking charge as Chief Minister in May 2016, our leader former CM of Tamil Nadu had announced waiving of cooperative loans taken by
small and marginal farmers. Following the footsteps of our Amma, the new AIADMK government under the guidance of our Chinna Amma declared
Tamil Nadu as drought-hit due to deficient North East monsoon and other factors, announced a Rs.2,247 crore package that would provide relief to
more than 32 lakh farmers who have suffered huge losses due to crop failure.

The state is facing the worst ever drought in the last 140 years since the state recorded just 168.03 mm of rainfall in 2016. The Tamil Nadu
government has urged the Centre to sanction Rs.39,565 crore from the National Disaster Response Fund, and to release immediately Rs.1,000 crore
‘on account' to take up drought mitigation work in the state. We appeal to Prime Minister Narendra Modi Ji to immediately release relief funds for the
drought-hit state and for the damage caused by Cyclone Vardah.

Also, we request the Centre not to take forward the Hydrocarbon extraction project without consultation with concerned farmer community and the
state government's permission.

Krishi Vigyan Kendras were established aiming to impart training to farmers. It aims at assessment of location specific technology modules in
agriculture. Two such KVKs were established in 1994 and 1995 by RVS Education Trust and Bakthavachalam Memorial Trust, Dindigul and they have

been functioning as Knowledge and Resource Centres. Those KVKs have excelled in bringing the modern technological packages at the farmer's
doorstep with the help of various instructional units. But the ministry has suddenly stopped the financial assistance to those two KVKs. I request the
Central Government to revive the KVKs and extend financial assistance to impart training skills to the farmers and for providing the critical inputs as
per the demand and need for the farmers. This will mostly help the farmers in the selected region such as Dindigul and other southern districts of
Tamil Nadu, who are already affected by the acute shortage of water and drought hit.

Once again, my memery goes into the sudden demise of our leader. The country has not seen or probably will not see a dedicated CM towards her
people. May her soul rest in peace! An Era comes to an end in Tamil Nadu politics. Even now, Amma is ruling the state from heaven and our
Chinnamma is the 'ideal candidate' to carry forward Amma's legacy. Her blessings are always with us and with the people of Tamil Nadu. The
AIADMK party and Amma Government will be carried forward by Chinna Amma and Mr. TTV. Dhinakaran, our party's Deputy General Secretary.

*SHRI M.K. RAGHAVAN (KOZHIKODE): Kerala is identified as one of the world's twenty-five biodiversity hotspots. Kerala is an agrarian economy.
Cash crops, like coconuts, rubber, tea and coffee, pepper and cardamom, cashew, areca nut, nutmeg, ginger, cinnamon, cloves and the likes, give
the agriculture of Kerala a distinct flavor.

Coconut and rubber together account for one half of the cultivated land and two thirds of the value of gross income generated by the crop sub-
sector.

There has been a continuous shift in the cropping pattern from food crops to cash crops, due to the very small size of holdings. The trends in the
agricultural income in the state for the last eight years also show inconsistency in growth. The declining profitability, uneconomic size of holdings,
large scale conversion of agricultural lands for non-agricultural uses has impaired the development of agricultural sector in the state.

The Finance Minister goes on to link NABARD to all funds instead of direct delivery.
I wish to make the following suggestions for an effective and healthy agrarian society.

The Finance Minister has rightly said in his speech that 40%, if not more, avail credit from the co-operative structure. However, with the
demonetization, Kerala has suffered the most as most of the banking activities were carried through such financial institutions.

Coconut PDS is facing a decline due to root wilt disease. This needs massive re-plantation programme including setting up of nurseries for production
of quality seedlings and its further distribution.

Every part of coconut has an added value product. The Coconut water is primary among them. The Government should announce a dedicated
scheme to ensure production and distribution of Tender Coconut Water replacing Coca Cola and Pepsi as a soft drink and be made a National Soft
Drink. This will help retain ground lever water which can be used for other agricultural and drinking purposes adequately.

Coir is another by-product of Coconut. There is a decline in the usage of coir. The Government should give more emphasis for usage of coir as
well as explore international markets for its export. In fact, the coir industry is giving employment to over 7 lakh rural women folk.

Apart from these two, there are other several by-products from coconut tree known as Kalpavrish, which needs government patronage. Similarly, the
Coconut Board should be given financial allocations to cater to the development of coconut as well as it's by products including finding markets for its
by-products.

The NAFED, which is the nodal agency for procurement of raw coconut should, most often decline to intervene resulting in loss to the coconut
farmers. The NAFED should be directed to be active in its responsibilities.

With too much of usage of fertilizers for farming, the produces are also getting contaminated. Because of this, health hazards are on the rise. We
should consider encouraging organic farming to a larger extent. Kerala is already promoting organic farming in a limited way. The Government should
take necessary steps to propagate as well as provide organic manure for farming including garden farming. The FACT in Kerala should have a



separate Organic Division to produce and promote organic manure. The Agricultural Universities should also be directed to play a more important
role in the R&D in the field of organic manure. For better administration and operation for an Organic Farming, a separate department under the
Ministry of Agriculture should be formed.

Then there is the man-wild animal conflict which is on the increase in Kerala. The crops are destroyed by the wild animals resulting in complete loss
to the farmers. Some drastic and viable solutions should be arrived at in consultation with the Ministry of Environment and Forest.

Kerala, with around 600 kms of sea coast has 44 rivers, 27 backwaters (mostly in the form of lakes and ocean inlets), 7 lagoons, 18681 ponds and
over 30 lakh wells. Therefore, the fishing is a major source of income. However, the fishing sector is not adequately technology driven and needs
major aver hauling of the fishing industry. The fishing community as such is under-privileged due to lack of infrastructure and technological
upgradation. Economic assistance during non fishing period (monsoon period) should be introduced.

The fishermen live on the coast in small size lands in a community. With the CRZ in vogue, they are unable to construct houses or any community
initiative buildings. Provisions prevailing for Adivasis should be considered for the fishermen community since they are the watchdogs of our shores.
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*SHRIMATI RITA TARAI (JAJPUR): I lay my speech on the Demands for Grants 2017-2018 of the Ministry of Agriculture presented vide Demand No.
1. The Department of Agriculture, Cooperation and Farmers Welfare in 2017-18 has proposed a budget for Rs. 525755700000 in the Revenue
account and Rs.794300000 in the Capital account that I feel is quite insufficient to meet the various challenges being faced by the agricultural sector
in our Country. During 2015-16, the actual expenditure of this Department was Rs. 150279934000 for Plan and Rs.3059282000 for non plan sectors,
which show non-satisfactory absorption capacity at the field level.

The Department of Agriculture Research and Education in 2017-18 has proposed a budget for Rs.68000000000 in the Revenue account that I feel is
quite insufficient to meet the various challenges being faced for research in the agricultural sector in our country. During 2015-16 the actual
expenditure of this Department was Rs.29886032000 for Plan and Rs.25842956000 for non plan sectors, which also show non-satisfactory
absorption capacity at the field level.

Similarly, the Department of Animal Husbandry, Dairying and Fisheries in 2017-18 has proposed a budget for Rs.28774800000 in the Revenue
account and Rs. 435200000 in the Capital account that I feel is also quite insufficient to meet the various challenges being faced by the animal
husbandry sector in our Country. During 2015-16, the actual expenditure of this Department was Rs.14182051000 for Plan and Rs. 4533142000 for
non plan sectors, which show non-satisfactory absorption capacity at the field level also.

The Budget of all three Departments needs further allocation, I feel even during the financial year 2017-18.

The situation of agriculture in my constituency Jajpur, Odisha needs special attention from the Central Government during 2017-18 and more central
allocation is needed for implementation in the Jajpur district, in the following sectors:

Farm mechanization needs more assistance in the District so that farmers can have central subsidy for Harvestor type machines; Soil Test Centres
need to be established in each 10 block headquarters and mobile soil test vehicles should reach far flung Panchayats and tribal/difficult villages;
Allied activities of agricultural sector need to be boosted up. Especially more Central assistance is needed in Fisheries; Central Government should
ensure establishment of on cold storage each in each Panchayat headquarters so that locally produced vegetables can be stored in these for later
consumption; Irrigation, both surface and canal irrigation, require further Central assistance; and Stress should also be given for renovation of ponds
and traditional water bodies in Jajpur.

Needless to add, proper and timely monitoring of the Central funds are needed in the Jajpur District.



I also take this opportunity to thank the Leader of Biju Janata Dal, Shri Naveen Patnaik for whom I am in a position to raise these matters.
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*SHRI ABHDIIT MUKHERIJEE (JANGIPUR): Finance Minister Shri Arun Jaitley has presented three budgets. Except for repeating the promise of
doubling the farmers' income in the next five years, I haven't seen any clear roadmap being laid out. Like in the last year's budget, this year too he
has reiterated his promise without even making a mention of the terrible agrarian crisis that prevails. Only a few weeks back, the National Crime
Record Bureau (NCRB) had estimated 12,602 farm suicides for 2015, the latest year under investigation, up by 3 per cent from the previous year.

Hit severely by demonetization, which saw farm incomes plummeting, agriculture has been at the receiving end reeling under two years of back-to-
back drought. To simply acknowledge: "This year farmers have shown resilience and agriculture growth is expected at 4.1 per cent," the Finance
Minister very conveniently glossed over the prevailing crisis by promising to bring in a model law for contract farming, and by assuring farmers of
strengthening the electronic National Agriculture Market (e-NAM) platform, which he said would be integral to commodity trading.

He also announced a panel to study the legal framework for sport and derivative markets. The electronic NAM framework fits very well into the spot
market structures. The linkages therefore are abundantly clear.

In addition, he announced the farm credit outlay being enhanced to Rs.10-lakh crore. "We will ensure flow of credit to underserved areas, like the
north east." But what is lesser known is the fact that bulk of the farm credit, for which an interest subvention scheme of 3 per cent is provided, if
paid back in time, is availed by the agri-business companies. Roughly Rs.8-lakh crore out of the Rs.10-lakh crore will eventually go to the corporate
in the name of farmers. I have been asking the Finance Ministry to categorize the farm loans under two different categories so to remove this illusion
as if the entire amount is meant for farmers, but to no effect.

This brings me back to the question how will the farmers' income double in the next five years. Considering that the average income of a farming
household in 17 States of the country, as per the Economic Survey 2016, stands at a meager Rs. 20,000 a year. I thought Budget 2017 provided an
apt opportunity to provide debt relief to farmers by reducing the interest rates on farm loans, if not out rightly striking a portion of the farm debt. But
instead the Finance Minister provided tax relief only to the middle class.

There was no acknowledgement of the terrible agrarian crisis that prevails in the budget. Two years of back-to-back drought and the unannounced
hit by demonetization has certainly accentuated the farm crisis and needed an immediate relief. Distinguished agricultural scientist, Prof M S
Swaminatham, too tweeted saying this was an appropriate time to implement the recommendations of the National Farmers Commission. He was
obviously referring to the MSP plus 50 per cent profit recommendation which the commission had made.



To believe that market reforms and the switch to corporate agriculture will enhance farmer's income is also not borne by what is being witnessed in
the rich developed countries. In the US, for instance, which has the world's biggest commodity exchange at Chicago, and where farmers are literate
enough to venture into commodity trading, farming survives on huge agricultural subsidies. According to a study conducted by UNCTAD India, if
agricultural subsidies (labeled under Green Box in WTO parlance) were to be withdrawn, farming in America literally collapses.

*DR. THOKCHOM MEINYA (INNER MANIPUR): I oppose the Demand for grants under the control of the Ministry of Agriculture.

Considering the firm commitment and resilience of the farmers across the country in the current year, the Demand for Grants provided by the current
budget, i.e., the budgetary allocation for the Ministry of Agriculture and Farmers Welfare is nothing but an eyewash budget for farmers.

The Ministry's total allocation, both as percentage share of the total Union Budget and as a proportion of the GDP's shows a decline in the current
budget compared to 2016-17 Revised Estimates (RE). A closer look at the relevant numbers for various programmes and schemes that are meant
for the development and welfare of the farming community indicates that the government is falling short of meeting its commitment towards
farmers.

In all, farmers' rights groups have claimed that the Budget has nothing to assure better income, nothing to lift them out of their debt trap, nothing to
even compensate for their losses due to demonetization.

Central sponsored programmes like Krishi Kalyan Cess, a 0.5% cess on all taxable services introduced last year to support a drought-hit farm sector,
raised Rs.9,000 crore in 2016-17. The question now arises how much did the cess contribute to the total spending under the agriculture ministry?

No clear steps have been taken to increase income of farmers. Roadmap or strategies to double farmers income especially of marginalized farmers,
was not presented during the Union Budget 2017-18. In fact, same promise of Union Budget 2016-17 was repeated, with no focused attention to
growing distress in rural India. There is, in fact, a huge decrease in interest subvention.

In respect of key schemes of the Government, Pradhan Mantri Fasal Bima Yojna (PMFBY) remains a big talk and impossible claims about PMFBY
have been quite visible. However, there appears to be a bonanza for insurance companies. Expenditure on premium under PMFBY was increased to
Rs.13,240 crore but covered only 26.5% of farmers during 2016-17. All this money went to insurance companies. There was no mention of how
much of farmers' claims were addressed in return.

In Pradhan Mantri Krishi Sinchayi Yojana (PMKSY), higher allocation for PMKSY with special focus on rain-fed areas is the key; only Rs.1,660 crore
rupees was allocated to Pradhan Mantri Krishi Sinchayi Yojana (PMKSY), which combined several existing irrigation schemes. Total allocation in the
current budget saw a decline of Rs. 7,377 crore from actual spending reported in 2015-16, i.e., Rs.7,781 crore.

Again, in Rashtriya Krishi Vikas Yojana, there is a decline in the allocation for Rashtriya Krishi Vikas Yojana (Rs.4,750 crore) in the latest budget,
compared to previous year's allocation of Rs.5,400 crore.

Another very attractive slogan; "Har Khet ko Panl" has turned out to be a continued tokenism.

The Long Term Irrigation Fund (LTIF) which was set up with NABARD received an additional corpus fund of Rs.40,000 crore in Union Budget 2017-
18, compared to Rs. 20,000 crore in Union Budget 2016-17. But there was no mention of how much was actually spent and there continues to be no
mention of how much will be spent or what irrigation facilities will be created.

As on 31 December, 2016, only Rs.500 crore has been provided to NABARD as equity for leveraging funds from LTIF Further, there is an
announcement of a dedicated Micro-Irrigation Fund in NABARD with an initial corpus of Rs.5,000 crore. If the government is serious about expanding
the area with irrigation access, this allocation should be at least doubled. Moreover, there should be a clear prioritization for Protective Irrigation
projects and watershed development, with the aim of providing Protective Irrigation to dry crops in rain-fed areas.

The rain-fed areas which constitute 60% of the cultivated area are most distress-prone and they are also the areas where there is a great potential
for enhancing production and farm incomes. Watershed investments need full attention and cannot be scaled down in any way. And what is the NDA
government doing about it?

There is a near complete silence in the budget on Income Security and Relief from Debt Trap. Farmers wanted an Income Guarantee system to
assure sustainable income level for all farming households. They demanded RUPYA (Remunerative Universal Price and Yield Assurance). The
Finance Minister talked about income security for farmers in 2016, but there was no action on it once again. Farmers wanted a big path-breaking
measure, which would lift them out of the debt trap but there was no step in this direction. There were also no measures to help small, marginal and
tenant-farmers who are trapped in private loans with little access to institutional finance.

NDA Government's agenda, as everybody realizes is: "From subsistence farming to corporate agriculture.”

When FM said that a model law on contract farming will be circulated among states, and backed it up with a series of marketing reforms including
de-listing of perishables like fruits and vegetables from Agriculture Produce Marketing Committee (APMC) to enable farmers to realize a better price,
questions arise if he is actually spelling out a strategy to usher in Corporate Agriculture. Also, provision for mechanization has been raised by 47%.
Add to it, the repeated emphasis on strengthening the network of electronic National Agriculture Market (e-NAM), which the Finance Minister
accepted was integral to commodity trading, markets are being proposed as the essential route to double farming income. Would this benefit
farmers or merely double the income of agri-businesses alone? The answer is a clear 'YES'.
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*SHRI ANTO ANTONY (PATHANAMTHITTA): I would like to share the deep concerns of the farmers in the country due to the negligence on the part
of the Government continued in the Union Budget 2017-18. Even though the Budget presentation of the Hon'ble Finance Minister was rich in rhetoric,



it failed to set forth a suitable package for the ailing agricultural sector.

The agriculture sector is the back bone of the Indian economy, which accounts for 17 per cent of our GDP and provides sustainable forms of
livelihood for 58 per cent of our workforce. Most importantly, the agriculture sector acts as a catalyst for bolstering growth in several other sectors.

The Union Budget 2017-18 was presented at a time when the agriculture sector is undergoing deep crisis. Due to the severe droughts in the years
spanning between 2014 and 2016, agricultural production alarmingly plummeted. The production of food grains touched the lowest ebb of 252 million
tonnes during 2015-16 from 265 million tonnes during 2013-14. The severe droughts and subsequent crop failures have already wreaked havoc in the
lives of crores of the people who depend on agriculture. Alarming rise in the farmer suicide is the most visible sign of the agrarian crisis in our
country. There was an increase of 42 per cent in farmer suicides in the country during 2014-15.

According to the National Crime Records Bureau, bankruptcy was the major reasons for the 39 per cent of farmer suicides happened during
this period. Every year, 12600 farmer suicides are being reported in the country. Today, 52 per cent of the farmers in the country are in a debt trap.
The national average debt of each farmer in the country is Rs.47,000. Due to the problems of red-tapism and other difficulties, overwhelming
majority of marginal and small scale farmers avoid nationalized banks, and they still depend on private money lenders. As a result, the farmers find
themselves caught in perpetual debt and no hope of recourse to recovery. Due to the enhancing cost of cultivation and meagre returns from the
produces, the income of farmers is shrinking. This is the condition of the farmers in the country. Moreover, the demonetization programme has
imposed an additional burden on the farmers as they were forced to sell off their kharif crops at the cheapest prices or dumped their produces due to
the acute cash crunch created by the senseless move of the Government. The entire supply chain of the agricultural produces was broken off due to
the Government-made calamity and the farmers are still incurring irreparable losses.

Therefore, the farmers hoped a relief package in the Union Budget 2017-18. They expected that the Government would waive off their
agricultural loans as it was happening in the 2008-09 Budget. The then Government successfully implemented an Agricultural Debt Waiver and Debt
Relief (ADWDR) scheme, and a one-time settlement scheme, and as a result, a loan amount of Rs. 52500 crore was waived off. The scheme
provided an immediate relief of Rs.192.59 lakh to marginal and small scale farmers in the country. The farmers hoped that the Government might
announce such a scheme in the last Union Budget. However, all of their dreams became a nightmare on first February 2017, as the Government
failed to find a solution to farmers' distress.

The Government has been deliberately deceiving the farmers in the country since 2014. Firstly, the Government made a big promise that the
Minimum Support Prices for the agricultural produces would be enhanced to such a level that the farmers should be ensured 50 per cent of the cost
of the cultivation. The Government has not yet taken a single step to realize it. Not only that the government made it clear before the Hon'ble
Supreme court that MSP could not be enhanced to that level as promised to the farmers.

Now the Government is making another promise that the income of the farmers would be doubled in 2022. How can we trust this promise
considering the measures taken by the Government to fulfill the previous promise? Another thing is that the only reliable method to measure the
income of the people is the survey conducted by the National Sample Survey Organization. Howevery, it is very difficult to calculate the income of
farmers across the country since their income is not stable and highly dependent on a number of variables such as good monsoon, flood, drought,
crop failure, variations in the quantity of production, variations in the cost of production, and also fluctuations in the prices of their produces. These
variables vary from region to region and State to State and agricultural season to season, the income will also change accordingly. Therefore, it is
very difficult to measure the actual income of each farmer in the country and then how can the Government make such a promise that the income of
the farmers will be doubled in five years. But the interesting thing is that the government is planning to reduce the number of farming community in
the country. The Policy Framework is laid down by the National Skill Development Council (NSDC), which seeks to reduce the number of people
engaged in agriculture from the existing 58 per cent to 38 per cent by 2022! Therefore, it is very clear that the real intention of the Government is to
reduce the number of farmers by a half instead of doubling their income by 2022. And also set a favorable environment to the corporate groups to
capture the agriculture sector in the country.

'Double-the income' of farmers has become the buzzword of the Hon'ble Minister, Shri Arun Jaitley Ji from his first budget speech.
Nevertheless, he never set forth any roadmap to cross this milestone. However, as I mentioned above, a close look at the Budget text and the some
of the initiatives taken by the Government in the last two years reveal the hidden agenda of the Government to usher corporate agriculture in the
country in the name of poor farmers. For instance, in addition to the Policy Framework of the NSDC mentioned above, the Government's moves to a
model law on contract farming as well as marketing reforms, including delisting of perishables like fruits and vegetables from Agriculture Produce
Marketing Committee (APMC), etc. are none other than the measures to help corporate entities engaged in 'agribusiness'. These all steps were to
satisfy the demands of the corporate groups. But what were the demands of farmers? They asked for a Price Stabilization Fund in order to ensure
reasonable returns from their produces....they demanded for debt relief...they demanded for the enhancement of Minimum Support Price... they
demanded enhancement of the amount under interest subvention scheme and reduction in interest rate for agricultural loans...they demanded
augmenting the storage facilities including the cold storages to preserve the perishable produces...they demanded measures for strengthening
supply chains and export of agricultural produces. However, the Government conveniently ignored all these pleas.

Instead of addressing the real problems faced by the farmers and find a budgetary solution, the Government claims that the slew of measures
announced in the budget would bolster the agriculture sector. Therefore, it is pertinent to examine the measures proposed in the Budget 2017 for
improving the income level of the farmers in the country. The Government boasts about the enhanced allocation for agriculture sector for the year
2017-18. However, the total allocation for this sector is Rs.51026 crore. It was Rs.48072 crore for the revised expenditure for 2016-17 year A
comparison of these figures will reveal that the increase is only about Rs.2954 crore or 6.14 per cent of the previous budget. Enhanced allocation to
the agriculture sector is said to be the highlight of the Union Budget 2017-18. But the allocation to the sector accounts for only 2.3 per cent of the
total budgetary allocations.

Pradhan Mantri Fasal Bima Yojana (PMFBY) was introduced to ensure crop insurance for farmers. The Revised Expenditure for this Scheme for
the year 2015-16 and 2016-17 were respectively Rs. 2955 crore and Rs. 13240 crore. For the year 2017-18, the budgetary allocation is Rs.9000



crore. In the year 2015-16, the Scheme covered 21 per cent of the farmers and it was extended to 26.5 per cent of farmers last year. This year the
Scheme is estimated to cover 40 per cent of farmers. However, the allocation has been reduced from Rs13240 crore to Rs. 9000 crore. Then how
can the coverage of the Scheme be extended from 26.5 per cent to 40 per cent. Not only that, 60 per cent of the farmers are still out of the coverage
of the Scheme. However, the very fact is that the Pradha Mantri Fasal Bima Yojana is pro-insurance companies rather than a pro-farmer. Because,
the allocated money is added to the private insurance companies as premium amount and the farmers will get the money only if they could
overcome hurdles in claiming insurance payments. Therefore, this Scheme is to help the private insurance companies at the pretext of supporting
poor peasantry in the country.

The announcement of the Hon'ble Finance Minister to enhance the agriculture credit to Rs.10 lakh crore also needs to be examined. The
announcement is misleading since this is the target for banks to grant agricultural credit. It is the targets for banks and the Government need not
have any financial burden of that. Banks will provide loan with interest and the amount will be recovered as per rules. What is the contribution of the
Government in this regard is the amount earmarked under interest subvention for agricultural loans. The amount earmarked under interest
subvention for 2017-18 is Rs. 15000 crore. The amount is the same as earmarked in the last year. But the Government made a feel among the
people that a prodigious amount has been earmarked for agriculture loans.

Another question arises here is about who will be the real beneficiary of the enhanced target of the agricultural loans? In the year 2015, the
Government dismantled the difference between the direct farm credit and the indirect farm credit. Under the direct farm credit, only individual farmer
was the beneficiary of the agricultural credit. However, as per the new mechanism, the corporate entities engaged in agribusiness are also entitled
to get the agricultural loans. Naturally, the overwhelming majority of the agricultural loans will flow into the pockets of big corporate houses, and
poor farmers will be deprived of their right to have agricultural loans. The big corporate houses in the name of poor farmers are going to enjoy the
sole benefits of agricultural loans and interest subvention. Because, overwhelming majority of farmers in the country is in debt crisis and they are not
even in a position to repay the loan amount, then how can they apply for another loan? Therefore, instead of announcing an enhanced target of
loans, the Government should waive off the debts of the farmers and enhance the amount under interest subvention.

I represent a State, where natural rubber contributes a significant part of its revenue. However, the Budget totally neglected the rubber sector
by reducing the outlay to a meagre amount of Rs.142.6 crore. The amount was Rs.232 crore was in the 2014-15 Budget. The amount earmarked for
this financial year will only meet the expenses of the Rubber Board, such as payment of salaries. However, the sustenance of the rubber sector
depends on the plantation and re-plantation of rubber plants. A subsidy amount of Rs.40 crore has been pending for the last two years. Due to the
continuous decline in prices, the rubber growers in the country are in deep financial crisis. The negligence from the side of the Government adversely
affects the prospects of rubber growers and the rubber cultivation in the country.

Therefore, I would like to state that this Budget is also another example of the deceiving promises and false claims of the Government that
have been continuing for the last two and half years. There has not been any genuine step to ensure a decent income to farmers. Therefore, I urge
upon the Government to earmark a considerable amount to waive off the agriculture debts of the farmers, to enhance the amount under interest
subvention, and also earmark sufficient money to enhance the infrastructure for increasing storage capacity as well as supply chains of agricultural
produces in the country.

*SHRIMATI SUPRIYA SULE (BARAMATI): The total budget allocated for Ministry of Agriculture and Farmer's Welfare for 2017-18 is Rs.51,026 crore,
This is a 6.1% increase in projected expenditure compared to the revised estimate in 2016-17. The Budget for Department of Agriculture and
Cooperation increased by 5.1%, while that of Agricultural Research and Education and Animal husbandry, Dairying and Fisheries increased by 9%
and 18.9% respectively in 2017-18 Budget.

In the Budget 2017-18, Pradhan Mantri Fasal Bima Yojana is allocated Rs.9000 crore. This is a downward revision from revised estimate of
Rs.13,240 crore in 2016-17. The Central Government must provide security and insurance to farmers against any unprecedented circumstances.

For Price Support Scheme (Minimum Support Price), the Government has increased its allocation to Rs. 199 crore in 2017-18 Budget from the
revised estimate of Rs.145 crore in 2016-17. This increased allocation is a positive step to cushion the farmers from price instabilities. In 2016-17,
farmers witnessed fluctuations for their prices of vegetables like onions and tomatoes. The Government's increased allocation to price support
scheme will insure farmer from price fluctuations.

Under the Pradhan Mantri Krishi Sinchai Yojana, the Central Government aims to increase the area covered under irrigation. With the principle
of 'per drop more crop', the Yojana strives to increase the efficiency of water use for irrigation. In the Budget, for 2017-18 the allocation increased to
Rs.3400 crore. This increased allocation has the potential to bring more cultivated land under irrigation and reduce Indian agriculture's dependence
on monsoons.

Credit is an important input to farming. With increase in farmer distress across India, financing of agricultural operations gains importance. In
contrast to the importance attached to finance, the Budget allocated to agricultural financial institutions declined to Rs.13,500 crore in 2017-18 from
budget allocation of Rs.15,000 crore in 2016-17.

In 2017-18 Budget, there is a drastic reduction in the proposed expenditure on Central Sector agricultural schemes. For instance, there is a
drastic decline in provisioning to Research and Development (R&D) as reflected in more than 72% decline in the budget allocated to crop science
from Rs.1,385 crore in 2016-17 budget estimate to Rs.387 crore in 2017-18 budget estimate. This cut in research provision to study high yielding
crop/hybrid varieties and to develop environment friendly technologies is not justifiable. This is especially when the Government must be looking for
new avenues to tackle the food security problem in India.

The Government's budget allocation for development of stress and disease — resistant horticultural varieties and study of horticultural genetic



resources, decreased to Rs.154 crore in 2017-18, compared to the budget allocation of Rs.560 crore in 2016-17. This is reflected in the reduced
budget allocation to Horticultural Science under Central Sector Schemes.

The Government's grant to develop new technology for enhancing the production, sustainability and profitability of livestock and poultry sector
declined from Rs.842 crore in 2016-17 budget to Rs.271 crore in 2017-18 budget. This is reflected in the reduction in the budget provisioning for
animal science under Central Sector Schemes.

Government funding for research in fisheries and aquaculture declined to Rs.115 crore in budget 2017-18, compared to Rs.404 crore in 2016-17
budget estimates. This is reflected in the allocation to fisheries sciences in the Budget 2017-18.

The Government of India also reduced its expenditure which was used to facilitate dissemination of research to farmers. Its more than 69%
decrease in the budget for agricultural extension under the Central Sector projects to Rs.232 crore in budget 2017-18, from Rs.755 crore in previous
financial year, provides evidence to this claim. Thus, dissemination of frontline agricultural technologies to farmers through Krishi Vigyan Kendras has
taken back seat in this year's Budget.

In 2016-17, revenue expenditure constituted more than 99% of the total expenditure of Ministry of Agriculture. This increased focus on revenue
spending and neglect of capital expenditure is coupled with underutilization of funds allocated in the budget. Between 2011-12 and 2014-15, the
actual expenditure has declined from 95.4% to 85% of the agriculture budget allocation. According to the observations of the Standing Committee
on Agriculture, this could be due to reduced spending in first two quarters of the financial year. Thus, the Government must take measures to ensure
that funds are released evenly throughout the year and the entire budget is used efficiently to increase capital spending.

There are two other issues pertaining to the State of Maharashtra, to which I would like to draw the attention of the Government of India. Firstly,
there are delays in release of funds for implementation of Pradhan Mantri Krishi Sinchayee Yojana in Maharashtra.

For 2016-17, the Government of Maharashtra requested Rs.648 crore to be released as its share from the Centre. The State Government wrote
twice in August, and September, 2016 respectively. But the Central Government released only Rs.186.95 crore during 2016-17, and is awaiting the
release of remaining Rs.461.05 crore. I would like to urge the Ministry of Rural Development to release the Maharashtra Government's share of
Rs.461.05 crore.

Secondly, I would like to draw attention to delay in release of funds for Vidarbha Intensive Irrigation Development Programme, for State of
Maharashtra. Vidarbha Intensive Irrigation Development Programme was launched by the Central Government under Rashtriya Krishi Vikas Yojana in
2012. 1t is a special support programme with an outlay of Rs.3,250 crore for five years. Though the five year period is set to end in March, 2017, the
Government of India has so far released only funds worth Rs.874.67 crore. For 2016-17, Rs.380 crore is yet to be released for the scheme.

I urge the Ministry of Agriculture and Farmer's Welfare to release the remaining amount of Rs.380 crore for 2016-17. Also, out of the total fund of
Rs.3,250 crore allocated, Rs. 1995.35 crore is yet to be used. Thus, I also request the Government of India to extend the tenure of Vidarbha
Intensive Irrigation Development Programme by three years, to 2019-2020, so that Rs.1995.35 crore can be utilized over next three years.
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*SHRI BHARTRUHARI MAHTAB (CUTTACK): Agriculture is not a profitable business in India. About 70 per cent of the country's farmers are
struggling to make both ends meet. In 2012-13, NSSO showed that farmers who own one hectare or less of land see an average monthly income of
Rs.5247/- which does not suffice to meet their household expenses. Prime Minister, Narendra Modi's ambitious target of doubling farmers' income
over the next five years looks a challenging task. The Budget has proposed various means to achieve this objective including market-linked price to
farmer, encouraging contract farming and more funding from eNAM and this can become successful if it is supported by the States.

In 2006, the National Commission for Farmers (NCF) headed by Prof. M.S. Swaminathan recommended fixing MSP for crops "at least 50 per cent
more than the weighted average cost of production.” In 2015, to a PIL filed by the Consortium of Farmers Association asking for its implementation,
the Government replied that it cannot do it as it would distort market. While MSP is announced for 23 crops, it is practically applied only to rice,
wheat and cotton and even in those crops, the procurement effectively happens only in a few producer states, says a NITI report. So, it is not about
just coming up with a price, but about ensuring that procurement happens at that price so that the middlemen in the trade accept it. Prof.
Swaminathan is of the opinion that calculations are made by taking the marketable surplus available to a small farmer and his holding capacity. Most
small farmers have hardly 20 to 30 quintals to sell. Their cost of production is also high due to lack of adequate irrigation. Prof. Swaminathan says, "if
we want the farmers to come out of the poverty trap, we have to increase their income by an attractive price as well as through crop-livestock and
post harvest technology enterprisesa€}"

The Economic Survey predicts a record food production at 135 million tonnes compared to 124.1 million tonnes in 2015-16 for the kharif crop. The
area sown is 3.5 per cent higher than last year The area sown under rabi crop is also higher than in the previous year. Regardless of government
claims, the problems of agriculture cannot be wished away. In recent years, the exodus from farming has been due to distressed agricultural
conditions. The agriculture growth rate was 1.2 per cent in 2015-16 and shrank by 0.2 per cent in 2014-15 due to drought. This year, despite a
bumper crop expected, it could spell danger for farmers. They don't have adequate storage and holding capacity and are themselves not able to
dispose their crop directly to buyers, except in the case of contract farming. Agricultural marketing needs close attention and the middlemen's grip
has to be weakened. Even today, 60 per cent of agriculture is rain-fed and not irrigated through a network of canals. The Union Budget 2017-18 has
allocated Rs.5000 crore towards a micro-irrigation fund and Rs.187223 crore for reviving up the rural economy through 'trickledown' effect which
rarely works in the case of Indian agriculture. Farm credit of Rs.10 lakh crore has been allocated in the Budget, but small farmers still have problems
of access to formal credit and mostly borrow for consumption purposes from moneylenders at exorbitant interest rates. Another trend has been
farmers leaving their land to tenants to farm and go off to towns. The tenants do not have access to credit and their tenancy is problematic in most
cases. There has to be a move to make credit available to tenant farmers otherwise they remain extremely vulnerable.

Low productivity remains another big problem. The Union Government and PM are saying about doubling farmers' income. This is a promise which
the ruling party had given during 2014 election. Yet, there is no clarity as to whether it is the real income or the nominal income that government
intends to double. The latest survey showed that the average earnings of farmers at current prices almost tripled from Rs.2115/- a month in 2002-03
to Rs.6426/- in 2012-13. Yet, this increase did not ease farmers' distress. The incidence of farmers' suicides too did not abate in these 10 years.
Doubling of farm incomes again in the next five years will, therefore, be meaningless unless it mitigates farmers' woes. It is, therefore, naive to
presume that the desired increase in farmers' earnings can come from farming alone. It has to be total remuneration from various farm and non-farm
rural-economic activities. Where the main agriculture is concerned, its rise depends chiefly on three factors: higher productivity, reduced costs and
remunerative prices. The trend of a slump in farm prices in the wake of higher output need to be curbed. For this, radical reforms by streamlining
agricultural marketing, enhancing input use efficiency, ensuring greater value addition and reduction of waste is required. Also, there will be need for
more efficient post-harvest handling of perishable farm products. Creation of alternative employment and income opportunities in the rural section
will need special attention since farmers are becoming increasingly dependent on non-farm employment to supplement their incomes.

The unremitting wave of farmers' suicides is a slur on the country's progress. The fast increase in the cost of cultivation of various crops has been a
major problem for farmers in the last two decades. Data on the cost of cultivation of different crops published by the Commission of Agriculture
Costs and Prices (CACP) shows that most of the food grain and non-food grain crops in the major growing regions of the country have incurred
losses right from the early 1990s onwards. The profit margins are dwindling. The question is why did crop loss rise? It is evident from CACP data
that the gross cost required for crop cultivation moved in close tandem with the value of output in almost all the major food grain and non-food grain
crops across the major growing States, leaving very little profit for the cultivators. The prices of farm inputs have sky-rocketed in recent years,
reducing the profit margin realized by farmers. Urgent steps need to be taken to bring down the cost of cultivation without affecting the productivity
of crops. A one-time loan waiver will not end the farm suicides. So, as recommended by the National Commission on Farmers (2006) and the
Working Group on Agriculture Production (2010), the minimum support price (MSP) for different crops that is fixed should be at least 50 per cent
more than the actual cost of cultivation.

Lastly, I would like to draw the attention to the remark of Supreme Court made very recently. The Supreme Court in last January found it strange
that there was no national policy to compensate tillers for crop failures or indebtedness, two major reasons for them to take their lives. A bench of
Chief Justice 1.S. Khehar and Justice N.\V. Ramana was dealing with a three-year old appeal filed by an NGO led by Mallika Sarabhai questioning the
rationale behind Gujarat high court's decision not to entertain its PIL seeking relief for farmer; nearly 600 of them had committed suicide between
2004-2012. The CJI said, "It is rather strange that there have been several incidents of farmers' suicide yet there is no national policy to protect
them from crop failure leading to their indebtedness. There must be a policy to compensate farmers for crop failure. This is a national issue and of
larger public interest. " The Centre informed the court that the NDA government had launched a comprehensive crop insurance scheme under
Pradhan Mantri Fasal Bima Yojana (PMFBY), which assured a certain sum of money for crop failure because of localized incidents and post-harvest
losses. Yet, the CJI-headed bench said, "If there is a natural calamity, there should be a policy to give compensation to farmers."

If we want agriculture to survive, farmers must get a fair price for their crops and good labour to work in their fields. Until and unless this is there, it
is very difficult and will continue to be unviable. Easy access to credit and better MSPs can help.



*SHRI SURESH C. ANGADI (BELAGAVI): Hon'ble Deputy Speaker, Sir, thank you for giving me the opportunity to participate in the discussion on
Demands for Grants under the control of Ministry of Agriculture and Farmer's Welfare.

Being a son of a farmer, I feel proud to take part in the discussion on agriculture on the floor of the August house and I express my sincere gratitude
to my people for providing this opportunity to me. We all are aware that farmers are facing great difficulties in the country. In the recent years
agriculture is being considered as an inferior profession. People are preferring to seek employment in any government or private sector or they are
even ready to join as a labour in a small industry than practicing agriculture. There was a time agriculture was considered as superior profession
than any other sector. However now-a-days the mindset of the people has changed due to uncertainties in farming sector. People wanted to have an
assured income to lead a happy and comfortable life. It is a matter of great concern that farmers are ill-treated and farming is neglected in the
country.

I would like to quote a proverb in Kannada that "If farmer doesn't sow, the entire world cries”. It explains the significance of the farmer that there
will be no food available if farmer doesn't sow seeds and grow foodgrains, vegetables and fruits. I would like to point out that farmers and weavers
are the two eyes of the country's economy. Farmer provides food and weavers provide clothing to the people. Both are very significant sectors in our
economy. The government should treat them equally and provide adequate opportunities for the overall growth of farmers and weavers community.
So that it would help to eradicate poverty in the country in days to come.

Hon'ble Deputy speaker, sir I would like to congratulate our hon'ble Prime Minister shri Narendra Modi ji for taking very good initiatives to encourage
our farmers. After the NDA government came to power various welfare measures were taken up for the overall development of farming community.

The reason behind the poverty afflicting farmers is that there is no proper mechanism to fix the price for farm produces. Farmers are demanding all
over the country that the decision to fix the price of farm produces should be given to farmers as it is being done in the case of industrialists. In the
last Seventy years no government has taken any steps in this regard. I am of the opionion that this is one of the major reasons for our farmers
lagging behind in terms of development as they are not getting better prices to their produces.

While speaking on the same Demands for Grants yesterday, many of our hon'ble members pointed out that about 27 percent of our work-
force left agriculture and became daily wagers in the country.

Farmer is the backbone of our economy. Agriculture has no barrier of caste, creed, class and sex. Every one is equal in agriculture sector.
However the farmer, who is feeding the entire world is in great crisis now. In order to rescue our farmers from the vicious cycle our hon'ble Prime
Minister has taken number of measures for all round development of agriculture.

I would like to quote a Kannada saying to highlight the very objective of all these agriculture related schemes, that is " hard work in fields,
provides us delicious food" ( Kai kesaradare, Bayi Mosaru). Inorder to achieve this objective our hon'ble Prime Minster has introduced schemes
such as Pradhan Mantri Krishi Sinchayi Yojana, Pradhan Mantri Fasal Bhima Yojana, SOIL HEALTH CARD, Blue revolution (Fisheries), Rashtreeya
Bima Yojana, Rashtriya Gokul Mission, Animal Husbandary, Fisheries, Enhancement of the compensation to the farmers who are affected by natural
calamities. E-Marketing scheme and Launching of the DD kissan Channel to provide information to farmers relating to agriculture and other related
activities....(Interruptions) You can speak on your turn. ....(Interruptions) Now let me complete my speech.

In the year 2014, Our hon'ble Prime minister introduced Sansad Adarsh Gram Yojana to provide better infrastructure and facilities to selected
villages under the same scheme. In the last seventy years we have not seen any such facilities in the villages. Mere providing electricity to some
household and construction of a road in seventy years is not an achievement and we cannot say it is Adarsh Gram.

The main objective of the scheme is to ensure that all the facilities of the urban centers are made available in the selected villages.
Construction of roads, hospitals for all including senior citizes, better schools, potable water and all other necessary aminities should be made
available to the people of the villages.

As I have mentioned, under the Pandit Deen Dayal Grameen Vidyudeekarana Yojana all the villages are electrified with sincere efforts of our
NDA government. It is Our Prime Minister shri Narendra Modi ji, who helped us to provide electricity to villages which were deprived in all these 70
years. Gokak is a village in my constituency where people of Valmiki community are living in large number. It has seen the electrification Under the
Pandit Deen Dayal Grameen Vidudeekarana Yojana , which is the initiative of our hon'ble Prime Minister. It shows that our government ensure that
the benefits of the government schemes reaches every person living in the country including remote villages.

With regard to Neem coated Urea, I would like to congratulate our hon'ble minister shri Ananth Kumar ji for taking every step to ensure that
the required quantity of urea is made available to every farmer in time to take up sowing operation in the farms. All these years farmers were
deprived from the benefit as urea was being sold in black markets. Our government has taken steps to put an end to substandard urea production by
adulteration and also to ensure that quality neem-coated urea is made available all over the country to the farmers in sufficient quantity and at the
cheaper prices. Farmers are very happy to use the Neem- quoted urea to grow their crops.

With regard to MSP our government has taken many steps to provide scientific price to farm produces. Mission for Horticulture development,
Mission for Integrated Development of Agriculture, National Food Securiy scheme, National Oil and seeds, Palm Oil National Livestock Mission,
National mission for Sustainable Agriculture, National project for management of soil health etc., encouragement for Traditonal agriculture have
been taken up promote organic farming, which would help farmers to earn better prices. Our hon'ble Prime minister has set the target to doubling
the farmer's income in the next five years and hon'ble finance minister shri Arun Jaitely ji allocated Rs.10 lakhs in the union budget for the said
purpose.

As per the recommendations of the Fourteenth Finance Commission the Government of India has earmarked Rs. 2 lakhs 3 thousand 445 crores to
the state of Karnataka. Out of this Rs. 53, 531 crores has already been allocated to the state. However, the state government is not doing anything
to rescue the drought affected farmers.



While presenting the state budget the state government has mentioned that the union government has not provided anything to the state of
Karnataka led by Congress Party. The funds released by the Government of India is not utilized by the state government to provide safe drinking
water, to take up drought relief works etc., in the state.

Thanking you.

*DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPUR): Finance Minister in this Budget Session declared that farmers' income will be doubled by
2022 but he did not give any road map to achieve this. The true picture is actually foggy and uncertain. Unpredictable income from farming source is
compelling farmers & farmland holders to quit and to look for alternative livelihood. Farmers are migrating to urban area in search of job and food.
Farmers decentants are no longer interested in farming, they are looking for alternative job, due to gradual decrease in income and suicide by
farmers are continuing to rise.

There is cyclical go round of poor and good growth of agricultural produce. It is mostly weather dependent, age old method of farming, lack of
knowledge regarding scientific farming. Statistics regarding farming lands, types of farming, year wise per capita income of farmers are not properly
available. Unless we know all the facts how can we decide the methods of doubling the income? Prime Minister's Kaushal Vikash Yojana subsidy to
fertilizers may help, but it is not the solution. Subsidy in fertilizer is beneficial mainly for multinationals not for farmers.

Banking credit system should be different and should be as per requirement. For example, it should be more for farmers having single crop area than
for farmers having 3 crop area.

P.P. Model fisheries should be encouraged. There should be provision of utilizing natural tunnels for fishery, Development of horticulture. The
horticulture in rain forests areas of West Bengal and North East and West Bengal flower growth belt should be given special emphasis. These fields
can earn foreign exchange when on an average 54 % of our population's livelihood is by farming. We should also try to preserve the farm lands.
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*SHRI NISHIKANT DUBEY (GODDA): During the last 67 years since Independence, there has been higher growth in GDP in other sectors of
economy as compared to agriculture and allied sectors. It is true that we have made significant progress ever since the food deficiency was
witnessed in the 1960s, Howevey, there is still a tremendous possibility of growth of agriculture sector, as it has the potential to give employment to

a large section of our population. For us, both production and productivity are twin objectives which we need to actively work upon. The principle of
"less land — less time — more production” has to be practically implemented so that small and marginal farmers can make greater contribution in the



field of agriculture. Agriculture faces new challenges the world over. We are also experiencing climate change. Growing income levels on one hand,
and limited scope of bringing more land under cultivation on the other, underline the challenges of production keeping pace with demand. The task,
therefore, is clear — to scale new peaks of agricultural productivity and farmers' income for which new techniques are required. However, this may
not be possible for crop production alone.

Today, the farmer has both the need and opportunity to diversify farming and to generate income through activities such as horticulture,
animal husbandry and fisheries. These twin imperatives of productivity increase and diversification are not only important for continuance of our food
security, but also to the enhancement of rural incomes. Prime Minister, Shri Narendra Modi has very clear ideas in the field of agricultural
development. As per his vision, coordinated improvement in agricultural productivity, a well-defined plan to reduce distance between lab and land,
continuous use of new technologies in agriculture and export oriented agricultural produce should be made an integral part of the country's economy.
Most parts of the country were facing deficient rainfall when the new Government took over. Immediate steps were taken to alleviate the situation.
Thereafter, the Government has taken a slew of measures to give fillip to agriculture and allied sectors. These initiatives range from mobile soil
testing labs to mobile phone based advisories to farmers, from stabilization of prices to soil testing, from simplification of fertilizer control over the
saffron mission. Animal Husbandry, Fisheries and Dairy Development play an important role in the country's economy as these provide livelihood to
small and marginal farmers and landless labourers. As a result, India ranks first in milk production and second in fish production in the world today.

Soail, the upper veneer of the earth's surface, is the medium of plant growth. Almost all plant nutrients come from soil. The following features
deserve special mention for better management of the soils of this region: (i) Poor progress of soil survey in the Jharkhand State; (ii) Accelerated
oxidation of the Soil Organic Matter; (iii) Problems with the moisture regimes of the soils.

Regarding ground water availability and utilization status in our state, it is seen that, in general, the groundwater availability position is worst while
the extent of its utilization so far seems low in most of the district. In the Santal Pargana districts, the balance stock of groundwater is relatively
low, irrespective of the extent of utilization and the extent of utilization is low irrespective of availability of huge stock of ground water.

The distribution of normal and actual rainfall with seasonal break-up for the Jharkhand state of the country reveals the following features. (i) Not a
single district of this region falls within the low rainfall category — whether one considers the average annual rainfall or the average kharif rainfall;
(ii) Since the proportion of rainfall received during the monsoon months (July-September) constitutes about 75 to 80 per cent of the total annual
rainfall of these state, irrigation becomes extremely important; (iii) Over the last 20-30 years, the average actual rainfall seems to have fallen short
of the normal annual rainfall for all the three state. This is also true season wise, at least in the cases of Godda and Deoghar; (iv) Instability of
rainfall (in spite of high/medium average rainfall) is a serious problem for those districts for which the coefficient of variation of average annual
rainfall is at least 20 per cent; (v) But interestingly and quite contrary to expectations, the years in which rainfall received was less than 25 percent
of the normal level, the State has been able to produce more kharif paddy. But the years in which flood visited the region (e.g. in 1978-79 and 1981-
82), there was fall in the production of kharif paddy. Thus, flood manages kharif production more than drought in this part of the country.

On the problem of drought, the following observations are in order: (i) Very few countries of the world and even other States of the Indian Union can
boast of such an average of rainfall as is enjoyed by the Eastern State. But uncertainty and uneven distribution — especially a long dry spell in the
middle or late September results in too low crop yield or large scale crop failure. So, the failure or limitation of crop output is more frequently due to
"agricultural drought” rather than "due to "meteorological" or "hydrological" droughts which are only occasional; (ii) In the barren land in the Deoghar
and Dumka district of Jharkhand, agricultural drought is due to adverse edaphic conditions of the soil and not for inadequate rainfall. The state
governments seem to be inflating their figures for drought affected areas.

Therefore, there is a need to determine acute drought conditions with a fair degree of accuracy using remote sensing techniques.

Regarding flood-proneness of this region, the following findings deserve special mention: (i)The eastern state constitute a major part of the flood
prone area of India, the most probable time of flood being July to September, the crucial period of kharif paddy which is the main crop of this region;
(ii) The common view that the figures of flood damage are often inflated in order to tap more central assistance for flood relief cannot be ruled out.
It appears there is some lacuna in flood damage assessments (ISRO, 1983). The role of collective action and leadership — namely, how a perennial
problem of flood proneness can be converted into an asset for initiating a diversified set of developmental activities is quite important in this context.

Management of waste lands, which implies reclamation of such lands and putting them back to productive and efficient use on a sustainable basis —
all at a reasonable cost — is beset with three general and interrelated problems: first - definitional, second -informational and third - diagnostic.

Based on a conservative estimate capturing only barren land, cultivable waste and fallows other than current fallows - most of which are lying
vacant, many districts within these three states, where the area under the category of barren, other fallow and cultivable waste land has increased
consistently between 1986 and 1994.

While our state is fortunate in having a rich endowment of mineral resources, they also have the misfortune of inheriting a number of complicated
prablems due to these mining activities. In view of the gravity of the problem, the State Governments have made it mandatory on the part of the
potential lease to prepare land use plans encompassing pre-operational, operational and post-operational phases of a mine, along with the project
report for exploitation of a particular mineral deposit in a given area, which would be approved and also monitored by suitable authorities.

The current approach, which seems to be full of wishful thinking and is devoid of strong economic reasoning, have laid too much of reliance on the
benevolent disposition of the leaseholders of mining land and the effectiveness of government regulatory mechanism, to the utter neglect of the
recent advancements in the participatory modes of management and the sustainability properties of the existing system of arrangement.

We have to prove two things. First, our farmers have to feed the nation and the world and secondly, our agriculture should be able to provide
financial sustainability to farmers.



*oft sercRaast urar (saf¥ameis): & Pty siqrerr &t sgarer w1l @1 Awelar @ g yerewEid] off oivog, At o sl R 3 I Afde So B Rl uz carer Sfoga
fepenr &) o1 ar gardt IR o ad 2017-18 # ot @1 uiYerr 51,026 wis Fud feiiya feen ) safes ad 2016-17 3 40,073 @s3ts Fuw @1 ulyeerr e | fiwcr ad &t
qetett 3 6.1 gferera aifire werafdl Fog, ADR of PiA Ficer & aeic A giy B 8) gureEid] Pty Riard disen # 42 gferer uf¥err 3 gy o 1,610 s Fuv fruifya
fepen arnr &) 521 ad & Pt aste 3 2 sigper ot 9 190 wds wd digere arsa *Kie fBerer 3 60 s &I weraidn o e srn 3 yerereid) off oivog #el off &
aiqqea # Y siquerr & 77 yffter derifdr e ar Rogall uz dfsga fasen &) (1) The interest subsidy scheme for short term Credit to farmers (2) Pradhan
Mantri Fasal Bima Yojana to provide insurance coverage to farmers. (3) Rashtriya Krishi Vikas Yojana, to implement state plans for agriculture
development and (4) Pradhan Mantri Krishi Sinchai Yojana to increase the coverage of irrigation in the country.
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*SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): I would like to draw the attention of the Ministry that, in case of most of the crops, agriculture
is not a profitable business now. So, people from agriculture sector are migrating to other sectors. Most of them are joining the unorganized labour.
But agriculture is very important for survival of the human kind. So, Government should take initiative to boost the farmers associated with different
types of agricultural activities. If we want to survive in this competitive world we have to allocate more funds for fundamental research work on
agriculture.

Every year a large number of farmers are facing much loss due to huge production. This year 'potato’ and 'tomato’ farmers are facing huge loss.
Some of them are committing suicide. So, a Centrally regulated plan must be framed to avoid such awkward situation. In spite of declaration of MSP
(Minimum Support Price) every year, farmers are not getting its benefit due to lack of procurement centres. Actually MSP is not a profitable price. In
accordance with Dr. Swaminathan Commission Report, farmers should get profitable price of their crops.

Besides that there is a need to allocate more fund to Krishi Sinchayee Yojana. There is a huge possibility of irrigation through surface rivers, lakes
and ponds.

Apart from that, most of our farmers are not familiar with the updated scientific methods of farming. Till now most of them are not trained. Till now
all of them have no soil health card. Government can easily solve this problem by strengthening our K.VK's Give more funds and facilities to the
K.V.K. They

have a living relation with the farmers through farmers clubs. But it is a matter of great regret that scientists and other staffworking in the K.VK.'s
are working on contractual basis for a long time. Please regularize their service.



Now our agriculture is fully dependent on chemical fertilizer and pesticide. It is now well known to all that such dependence on chemical
fertilizer and pesticide is harmful for cultivated land, environment and human kind also. So an effective policy and providing sufficient fund for
encouraging organic farming is the urgent need of the time. The need is to provide more subsidy for organic manure. There is a need of Central Plan
for more research in organic farming also.

Besides that, there is a huge possibility of fish farming in stagnant water of canals, small rivers, water reservoirs and tanks specially after rainy
season. It needs some buedgetory support to the fisherman cooperatives to encourage them.

*SHRI R.K. BHARATHI MOHAN (MAYILADUTHURAI): Hon. Deputy Speaker Sir, Vanakkam. I thank you for this opportunity to speak on the Demands

for Grants pertaining to Agriculture and Farmers Welfare for the year 2017-18 on behalf of my party A.L.A.D.M.K. I am indebted to our beloved leader
former Chief Minister of Tamil Nadu Puratchithalaivi Amma throughout my life. India is an agricultural country. Agriculture is a backbone of our
country. Farmers form the basis of the equitable economy of our country. More than 70% of our population is dependent on agriculture and its

related industries. Our country can become a Super Power in the comity of nations, only when the livelihood, economy and social status of farmers
are improved upon. With utmost priority the Union Government should strive in that direction. In the current budget, Rs. 10 lakh Crore has been
allocated for agricultural credit. Out of which, farmers will get crop loans to the tune of Rs. 9 lakh Crore. It is pertinent to say that our farmers face
hardships while they want to avail Bank Loans. I urge the Union Government to improve the prevailing situation. Otherwise farmers may be
compelled to go to private money lenders to get loans at exorbitant rates of interest. It is unfortunate that as a result of their inability to repay their
loans which were taken by them from private money lenders, these farmers commit suicides.

Therefore, it should be the topmost priority of the Union Government to ensure hassle-free bank loans for farmers. The Government has announced a
plan for doubling the income of farmers in the next five years. I welcome this initiative. But the practical difficulties, which are plenty, should be
identified and rectified. For example if we get 20 bags of paddy harvest from one acre of land, we may try to increase the harvest up to 25 bags. But
due to several reasons like continuous drought, depletion of ground water table, inadequate supply of water from neighbouring State at the
appropriate time of cultivation, the harvest has come down, in real terms, to 10 bags instead of 20 bags. Keeping in view of this stark reality, the
announcement of Union Government to double the income of the farmers should not remain as a mere announcement. The Union Government should
take necessary action for ensuring that the income of farmers is doubled by the year 2020. If not, it would be a distant dream. It is a sorry state of
affairs to state that there is no announcement in the budget as regards the drought relief demanded by the State Government of Tamil Nadu from
Union Government.Last year Tamil Nadu was affected due to floods and incessant rain. This year it has been affected due to severe drought. It is
really unfortunate that the Union Government has not paid any attention to the demand of Tamil Nadu Government for release of several thousands
of Crore rupees as a relief measure. In order to protect the interest of farmers of Tamil Nadu I, on behalf of farmers, urge upon the Union
Government to immediately release the drought relief assistance to Tamil Nadu.

The Tamil Nadu Government provides interest-free loans to farmers through Co-operative societies. Similarly the Union Government should
implement loan schemes through Nationalized Banks. It is announced that the fertiliser subsidy will be directly sent to a farmers' bank accounts
through Direct Benefit Transfer. I welcome this initiative. Moreover this fertiliser subsidy, if distributed through State Governments, can benefit the
farmers to a major extent. This year, there is a set target of Rs.10 lakh Crore for distribution of farm loans to farmers. This is the highest target set
so far. But only the landlords and those who have more acres of land get the benefits. I therefore urge the Union Government, that at the time of
setting such targets, it should consider the amount of loan that is being really distributed to small, medium and marginal farmers. I urge that the
agricultural loans should be distributed on this basis. The target for providing Crop insurance will be to the tune of Rs 5,500 Crore this year. I
welcome this.

As goes the couplet of Tirukkural, "Udukkai izhandhavan kai pola aange
idukkaN kalaivadham natpu". Just like the friendship that comes as a rescue at the right appropriate time, this crop insurance scheme is a blessing
in disguise. It is a timely help to the farmer. Water is necessary for cultivation. It should be the primary duty of the Union Government to ensure that
farmers get adequate supply of water for cultivation in all the seasons.

At present, there is adverse situation prevailing in our country for agriculture. On one side we face natural disasters like cyclones, incessant
rains and floods, climate change, monsoon failure and drought. These natural disasters have affected farming in our country. On the other side the
surge of Government and Private Industries has also affected the agricultural performance. Due to river-water disputes between the States, farmers
and agricultural production are both affected very much. Particularly in Cauvery delta districts of Tamil Nadu the water flow in Cauvery river has
come down drastically. Due to which, Thanjavur region, which was once the granary of South India, has now become infertile. Meanwhile, there is a
dangerous situation prevailing in this region. This region may become a desert due to implementation of various schemes meant for extraction of
Methane and Hydrocarbon. It is needless to say that the innocent farmers will be severely affected. Union Government should find a solution to this
significant problem.

As regards Cauvery river water sharing, defying the order of Hon. Supreme Court, the Karnataka Government always refuse to release Cauvery
water that is due for Tamil Nadu. The Union Government should intervene in this matter so as to find a permanent solution. The step-motherly
attitude of the Union Government is a gross injustice to the farmers of Tamil Nadu, particularly of the Cauvery delta region. In order to protect the
interests of farmers of Tamil Nadu, the Union Government should immediately take action to ensure the legitimate supply of Cauvery river water to
Tamil Nadu. Moreover it should give up the schemes meant for extraction of Methane and Hydrocarbon, particularly in the Cauvery basin.

Farmers can sell their produce through e-commerce market. This is a welcome decision. Moreover awareness should be created among the



farmers living in every remote village of the country. Linking of wholesale agricultural produce through e-market should benefit every farmer of this
country. There should be adequate allocation of funds enabling us to reach the target of doubling the income of farmers in the next five years.
Besides providing fertiliser subsidy and farm equipment, there should be availability of water resources for cultivation. All the rivers of the country
should be interlinked. An amount of Rs. 86,500 Crore will be allocated for irrigation schemes of the country for the next five years. This will fetch
good results. However as stressed by our beloved leader Puratchiththalaivi Amma all the South Indian rivers should be interlinked so as to protect
the interests of farmers, particularly of Tamil Nadu.Under MGNREGA scheme for 100 days of employment Rs. 38,500 Crore has been allocated.
Although we are benefitted, it has further led to non-availability of agricultural labourers. These agricultural labourers should be included in
MGNREGA Scheme which provides employment for 100 days. In the current budget Rs. 35,984 crore has been allocated for agriculture. In
comparison to agricultural production index and the number of farmers this amount will be insufficient. For agricultural irrigation, Rs. 17,000 Crore
has been allocated this year. Moreover it is planned to allocate an amount of Rs. 86,000 Crore for developing irrigation facilities during next 5 years. I
welcome all these initiatives. During the year 2017, an amount of Rs. 5,500 Crore has been allocated for crop insurance. An amount of Rs.15,000
Crore has been allocated for interest subvention scheme relating to farm loans. These welfare measures will definitely benefit our farmers in a big
way. The production of pulses has drastically come down during last 50 years. India has achieved self- sufficiency in rice and wheat production
through green revolution. Due to adverse crop patterns, agricultural land in several areas has become infertile. This could have been avoided if
pulses and coarse grains are cultivated through inter-cropping methods. In this scenario, in the next five years it has been planned to convert 5 lakh
acres of fertile land into organic farm land. Due to which, the soil health will be protected. In order to stop farmers from committing suicides, similar
to Dearness Allowance being paid to Government Employees, on the basis of price rise there should be pricing of agricultural produce on the basis of
their production. The long pending demand of setting up of an agricultural commission should be fulfilled. It is unfair to import agricultural produce in
large scale. Cooking oil and pulses are imported upto 70% of our need. We should bring down this import by way of increasing our domestic
production. As an alternate to petrol, use of ethanol-blended fuel can improve our rural economy.

In order to control the price of pulses Rs. 900 crore has been allocated. There is an unprecedented rise in prices of pulses, food grains and
essential commodities In our country. The middle class families think twice before purchasing pulses for household consumption. This is similar in
the case of food grains and other essential commodities. The rise in prices of petrol and diesel has further led to rise in price of other commaodities.
Keeping in view, our beloved leader Puratchithalaivi Amma strongly condemned the periodic increase in price of petrol, diesel and other petroleum
products. Oil companies should not engage in frequently increasing the prices of petrol, diesel and petroleum products as and when they desire to do
so. Union government should intervene in this issue for bringing down the price of petrol and diesel as per the fluctuation in prices of crude oil in
international market. Reducing the prices of petrol and diesel can lead to agricultural development as well. There should be adequate subsidy for
encouraging farmers who are engaged in cultivation of pulses, grains and oil seeds. We should reach self-sufficiency in production of pulses, grains
and essential commodities. There should be reforms in Public Distribution system. Poor people should get pulses, grains and essential commodities
in plenty to fulfil their needs. Otherwise we may be dependent on imports from foreign countries and our foreign exchange reserves may go down.

As we have plenty of natural resources; why should we depend on importing from other countries?. These are the lines mentioned by our
beloved

leader Puratchiththalaivar MGR, which is true to the core. God has handpicked his worker called the farmer. I urge the Union Government to make all
efforts to improve the livelihood of farmers, besides increasing agricultural production. Thank you Hon. Deputy Speaker Sir Thank you for this
opportunity.

DR. KAMBHAMPATI HARIBABU (VISAKHAPATNAM): Thank you, Sir, for giving me the opportunity to speak on the Demands for Grants of the
Ministry of Agriculture. The Ministry of Agriculture deals with three different departments. First is the Department of Agriculture, Cooperation and
Farmers Welfare. Second is the Department of Agricultural Research and Education and third is the Department of Animal Husbandry, Dairying and
Fisheries.

It is a big Ministry dealing with many aspects. For improving the agricultural activities in the country and also to take care of the welfare of the
farmers, the Government has initiated different schemes and programmes - one of the important schemes being the interest subvention scheme. I
am very happy to note that the Government has allocated credit of about Rs.10 lakh crore for agriculture. The interest subvention, /.e., reducing the
interest for the farmers is also a welcome step.

The second significant step is the Pradhan Mantri Fasal Bima Yojana. Previously also there were farm insurance schemes but all of us know
that those schemes are implemented for the farmers when they get the loan from banks only to the extent of the loan. Therefore, they can rather be
called as the loan insurance schemes than the agricultural insurance schemes.

The latest scheme introduced by the Government called Pradhan Mantri Fasal Bima Yojana, is with less premium and maximum benefit for the
farmer. Some of the premium is being subsidized by both the State and the Central Government. So, the farmer is being benefited with this scheme.

Then there is Krishi Vikas Yojana to help the State Governments in the agricultural development activities. Then, we have Krishi Sinchai
Yojana to increase the coverage of irrigation in the country and also to encourage micro irrigation in the form of drip irrigation and also sprinkler
irrigation.

The main problem today is that the land is very limited in the country. With the limited land available in the country, the main objective of the
Government is to see how to increase the production in the given land. The productivity of agriculture plays a very important role in the country's
economy. If the country has to attain double digit growth, it can be achieved only if the agricultural growth rate exceeds four per cent. But as per the
Central Statistics Office, the growth in agricultural output in the year 2014-15 was minus 0.2 per cent; in 2015-16, it was about 0.8 per cent and now
in 2016-17, it is expected to be at 4.1 per cent. I think it should be sustained and also it should be increased.



For increasing the productivity growth in agriculture, I think there are some 6-7 aspects which we should take care of. First is the availability
of inputs, whether it is fertilizer, seed, etc. Then there is access to credit. The banks and the financial institutions should be able to give credit to all
the farmers whoever is in need. The third one is the pricing and also marketing of agricultural commodities.

For achieving all this, the Government has initiated a programme called Soil Health Card. As regards fertilizers, the neem quoted urea is one of
the revolutionary steps to reduce black marketing of urea which was going from agricultural sector to the industrial sector.

As regards quality of seeds, it is one of the important factors. If the quality of seeds is good, then the productivity will be high. Therefore, the
farmers should be supplied with good quality seeds.

Irrigation is a very important factor where the farmers would get water for their fields. In this context, I would like to thank the hon. Prime
Minister and the Government of India for extending 100 per cent financial assistance for the completion of Polavaram Project in Andhra Pradesh. If
the Polavaram Project is completed, 7.2 lakh acres of new ayacut will be operational besides stabilizing 13.5 lakh acres of land in Krishna Delta and
also 10 lakh acres of land in Godavari Delta. It will definitely help us to enhance the agricultural growth rate not only in the State of Andhra Pradesh
but also it would contribute to the growth rate of the country.

The next point is about introduction of mechanisation in the agriculture sector; supplying farm mechanisation and also giving Minimum Support Price,
whether we give MSP or whether we call it the remunerative price. I think, the agricultural profession has become a non-profitable sector nowadays
and the people engaged in agriculture are migrating to other professions. If we want that an agriculturist should be in agriculture, then the
profession of agriculture should be made profitable. How to make it profitable is the main concern of all of us.

For marketing agricultural produce, Government of India has introduced e-NAM where all mandis are being integrated into an e-platform whereby the
farmers can fetch more price for their produce. Wherever the prices will be high, the farmers will be able to sell in that particular market. Till
December, 2016, 250 mandis in 10 States have been integrated in e-NAM. Around 9 lakh farmers and 59742 traders, 31317 commission agents have
been registered on e-platform so far.

The Ministry of Agriculture has dealt with so many revolutions, namely the Green Revolution where we attained the maximum production of
foodgrains, pulses; the other one is the Blue Revolution which gave a boost to fish production and development in the country and the other one is
the White Revolution which deals with dairy and other products.

I would like to make a few points with regard to fisheries. There are two sectors in fisheries — the marine fisheries and the other is the inland
fisheries. India having a coastline of 7500 kilometres, offers a very good opportunity to exploit its marine resources. In marine resources, the
commercialisation of fishery activity has come down. There is no deep sea fishing vessels as on today. Deep sea fishing vessel is defined as the
fishing vessel whose length is more than 20 meters and above. But now in India no deep sea fishing vessel is in operation.

In the 1980s, from my constituency in Visakhapatnam Fishing Harbour about 120 deep sea fishing vessels were operated with the base as
Visakhapatnam. Now all those vessels are being either sold or scrapped and some are being used for supply vessels to ONGC and other oil drilling
companies. They are not being used for fishing operations. The reason is that deep sea fishing has become non-remunerative. We have an exclusive
Economic Zone to the extent of 2.02 million square kilometres. There are so many marine resources. I would like to request through you the Minister
of Agriculture to evolve a comprehensive policy on deep sea fishing. We have a lot of resources of 7una but there are no vessels owned by Indian
entrepreneur to exploit the Tuna resources. It fetches good price in the international market.

There are drought conditions in Andhra Pradesh in the Rayalseema region, there is a problem for drinking water. I would like to request the hon.
Minister to help the Rayalseema region where the drought is severe.

Sir, I would like to make another request to the hon. Minister with regard to fertilizer. We are encouraging different types of organic fertilizers. There
is a prom society which is encouraging phosphate rich organic manure where phosphate can be mixed with organic manure or other manure with
cow dung and others and it can be used for better purposes substituting DAP. We are spending a lot of subsidy on DAP. I think, the subsidy burden
of the Government can be reduced if the Prom Phosphate organic rich manure is encouraged. I would like to request the Government of India to think
about this.

Sir, lastly there is a request from agriculturists and farmers that MGNERGA should be linked to agricultural activity so that the cause of agriculture
can be promoted. If these ideas are considered positively, then agriculture will have a better future in our country.

Thank you.
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*SHRI B.N. CHANDRAPPA (CHITRADURGA): At the outset, I would like to state here that the hon. Finance Minister has presented the Budget
Estimates for the year 2017-18 with great hope and expectations. But, he has not taken into account the realities of the nation. The problems faced
by the marginalized farmers, youth, Scheduled Castes and Scheduled Tribes have been forgotten totally. The common man including the farmers has
been hit hard by the effect of demonetization. The agricultural production has hit the lowest level as there is no money in the hands of the people to
engage workers or agricultural labourers. There is no fair price for the agricultural products which are being produced with great hardships. Added to
this, the drought across the nation has broken the back of the Indian agriculturists. The farmers are toiling in debt trap. The Government seems to
have taken this aspect very lightly.

I would like to draw the attention of the Union Government towards severe drought in Karnataka, Maharashtra and other States. The state of
Karnataka has been facing hardship. Most of the states suffered huge financial loss due to consecutive droughts. The State Government of Karnataka
has been facing consecutive drought for the last one and a half decade. During the year 2015-16, more than 160 falukas were declared drought hit
by the State Government. The Central teams have also visited the regions affected by drought and gave the report in this regard to the Central
Government.

As many as 35 lakhs farmers are facing difficulty due to drought. The state of Karnataka has suffered crop loss to the tune of Rs. 17,000 to Rs.
18,000 crore. But the Government of Karnataka has requested the Central Government for Rs. 4,702 crore for drought relief works as per the norms
of the NDRF, but we have not received even that amount. Further, the Centre has sanctioned only Rs. 1,782.44 crore. It is not even 50% of the

amount the Government of Karnataka requested. It is very pittance. Therefore, I urge the hon'ble Prime Minister, Shri Narendra Modi ji to release full

amount to meet the demands of the people of the state of Karnataka.

As far as farmers committing suicide is concerned, in the state of Karnataka, during the year 2015 a total 119 farmers committed suicide due to
agriculture crisis. In Maharashtra, 3030 farmers and in Telangana 1358 farmers have committed suicide. The total number of farmers committing
suicide all over the country is 8007. Out of this, the number of farmers who have committed suicide due to bankruptcy or indebtedness is 3097.
Among 3097 deceased farmers, 2474 farmers have taken loan from financial institutions like banks/registered micro financial institutions, 302
farmers have taken loan from money lenders/ non-financial institutions and 321 farmers have taken loan from financial institutions as well as money
lenders/non-financial institutions. Hence, I urge the Union Government to take immediate measure to rescue the farmers by waiving off the loans
taken from all the Nationalized Banks (commercial banks, cooperative banks and regional rural banks).

I also impress upon the union government to issue necessary directions to all the banks to extend fresh short term crop loans and medium/long term
loan to farmers. So that our farmers would get adequate financial help at the low cost and agriculture sector could see great change in the coming
years. Apart from this, in order to bring more and more farmers within the institutional fold, the government should provide financial assistance
through institutional sources itself.

With regard to crops damage due to wild animals attack, the Union Government has no mechanism in place to protect the farmers from losses
accrued. Very recently, the Minister of Environment and Forest stated that due to the involvement of issue of moral hazard at the time of assessing
the loss/risk, insurance companies do not provide cover for losses to the crops by wild animals. Many states in India, particularly in my state
Karnataka, farmers are suffering huge losses due to elephant, wild boar, monkey, deer and various other wild animals' menace. Standing crop in
thousands of acres of land is destroyed every year due to wild animals. Other shocking incidents are not only standing crops, wild animals attacked
people in villages also. Hundreds of people and domestic animals killed in the wild animals attack. It is very unfortunate that there is no better
mechanism in place to provide compensation to the victims of wild animal, and also to compensate crop loss due to wild animals.

In this connection, I would like to urge upon the Union Government to reconsider the issue and take immediate necessary steps to direct the
Insurance companies to provide compensation to farmers in case of crop losses due to wild animal attack.

With regard to MSP and Remunerative price, I would like to point out that there is no scientific and comprehensive mechanism in place to fix
Minimum Price and also no step is announced for providing remunerative prices to farmers. Besides, there is no word about implementing the
M.S.Swaminathan Commission recommendations on fixation of farm produce providing for 50% profit over and above the cost of production. I would
like to ask the hon'ble Finance Minster that in such a situation how the Government would achieve its objective of doubling farmers' income without
ensuring remunerative prices for farm produce. How can it would be 'Achche Din' for our farmers.

I would like to point out that the Government is currently giving MSPs for 22 crops. They are Paddy Common, Jowar Hybrid, Maize, Ragi, Tur(arhar),
Sesamum, Urad, Moong, Groundnut-in-shell, Cotton medium staple, Cotton long staple, Wheat, Masur, Rapeseed/Mustard.

The agricultural pricing policy needs to be reviewed to ensure that farmers are receiving remunerative prices for their produce. Farmers are often
forced to engage in distress sales, i.e., selling below the MSPs. There is an urgent need to take effective steps to create awareness among MSPs
before sowing season began, so that farmers would get the benefit of MSP.

I would also like to suggest to the government to include more crops within the ambit of MSP. Coconut and Sericulture are major important crops
growing the state of Karnataka. Farmers in more than 15 districts are dependent on these two crops. Most of the time, due to various reasons
including natural calamities the prices of Coconut and Sericulture will come down. It has led farmers to distress. In order to rescue the large number
of sericulture and coconut growers in the state of Karnataka and other parts of the country, Minimum Support Price should be fixed for these two
crops, so that farmers would get protection and encouraged to grow these commodities from making distress sale in the event of bumper crop,



when the prices tend to fall below the economic level/cost of production.

The people of Karnataka have been affected by severe drought for more than a decade and they are facing difficulties due to factors like power-
shortage, drinking water crisis, non-availability of fodder to cattle, migration of farm labourers, which are the major concerns for the state. As far as
mechanization in the agriculture sector is concerned, I would like to mention that as per the Agricultural Census of 2010-11, 67% of the land
holdings in India were less than 1 hectare. It is one of the factors to discourage the mechanization as it requires huge investment. In order to
encourage the farmers to overcome the low usage of machinery in agriculture in the small size of agricultural land holdings, there is also a need for a
rental market for agricultural machinery to make it more cost-effective.

I hope the hon'ble Agriculture Minister would pay heed to the points raised by me and take corrective measure for the overall growth and
development of the country.
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*SHRI VARAPRASAD RAQ VELAGAPALLI (TIRUPATI): For a country of our size where 65 to 70% of the population of 135 crores depend on
agriculture for livelihood, allocation of 51,026 crores is too small an amount for the Ministry of Agriculture, Cooperation, Farmers Welfare,
Agricultural Research and Animal Husbandry, Dairying and Fisheries.

The Department touches the life of every one living in villages. Unfortunately, 99.8% of the Department's expenditure is spent on revenue expenses
leaving behind only 0.2% of expenditure estimated to be capital expenses ( Rs. 79 crore). This includes mechanization, seeds and planting material
etc.

The problem is compounded by under-utilization of the allotted money. Only 80% of the allotted money is utilized and the rest is surrendered back to
the treasury. 77% of the budgeted amount is spent on 4 schemes. 1) Interest Subsidy Scheme, for short term credit to farmers (35%), 2) PM Fasal
Bima Yojana (21.5%), 3) Rastriya Krishi Vikas Yojana (11.3%) and 4) PM Krishi Sinchyee Yojana (8.1%) to increase the coverage of irrigation in the
country.

Hence, very little amount is available for capital and research, expenditure. These schemes benefit the farmers very little. Quality seeds are not
made available to the farmers resulting in poor output.

It is a happy thing to note that the issue of welfare benefits are linked to Aadhar (including the PDS), but in many villages, the bio metric (finger
prints) is not functioning causing hardships to the illiterates. This needs modification to benefit the poor/illiterates.

The silver lining of the Budget 2017-18 is to allow for an agricultural credit of Rs. 10 lakhs crores to ensure credit flow to the under served areas and
population. But this amount of Rs. 10 lakh crores is not available for development,. It is mostly used for purchase of seeds and fertilizers instead of
development.

India is home to 17.5% of world's population but has only 4 per cent of the fresh water resources. Agriculture consumes 78% of the fresh water
supply.

Therefore, the allocation of a mere Rs. 7,377 crores to the PM Krishi Sinchayee Yojana for increasing the irrigation facility is too small. The concept
of 'per drop more crop' will remain only as a slogan.

Micro irrigation has to be made popular and made available to all the farmers both to save water and to irrigate more area.
NABARD share should be raised beyond Rs. 20,000 crore for completing major and medium schemes for using water efficiently.
The Government's dream of 'doubling the farmers income in 5 years" will remain unrealized for the following reasons:-
(a) There is no measure of current income levels of farmers.
(b) Lack of reliability of survey methods.
(c) The problem of nominal income Vs real income (taking inflation into consideration)
Therefore, the growth has to be between 15 to 20% per annum with compounded income growth to realize the dream of doubling the income.

The BIP Government has already ruled out fulfilling its 2014 poll promise of implementing the Swaminathan's Committee recommendation on
giving farmers a 50% profit over input costs. This is unfortunate.

A 'One-size-fits-all' approach will not help in agriculture.

Supply of quality seeds, harmless pesticides, quality fertilizers coupled with irrigation will help the farmers improve the output.
Agriculture, unfortunately, is not on the priority list of either the Centre or State Governments.

Farmers need guidance and aid to adopt a market led , demand driver' approach to realize the real value for their produce.
MSP should be constantly revised upwards matching the spiraling inflation.

There is a great misuse of funds under MGNREGA (Rs. 48,000 crore) while using for digging pits. On the ground, since I have visited nearly
1000 villages, the digging of pits is in name sake only and no purpose is being served for conserving the rain water. The poor is not availing of it.

The food subsidy of Rs. 1,45,339 crores is not serving its purpose. In the implementation process it is grossly misused. Its not reaching the



end users in many cases. There is lot of pilferage in the disbursement.

Similarly, the subsidy on fertilizer (Rs. 70,000 crore) is also not serving any purpose because, the subsidy is being misused by the big/rich
farmers depriving the poor of using the subsidy.

Why can not the government distinguish the farmers as small, marginal and big while doling away the fertilizer subsidy to benefit the small
and marginal.

It is assessed that there will be a saving of at least Rs. 50,000 crores per annum, if the disbursement of food and fertilizer subsidy is
monitored and streamlined.

The growth of agriculture should be of at least 4% of the GDP as against the present 1 to 1.5%.

Integration of the spot and derivatives markets for farm produce using the electronic National Agriculture Market (e-NAM) is well intentioned
in the Budget but it should be implemented effectively to help the farmers and the traders.

Cooperative farming may be encouraged for effective utilization of the limited resources like the plant and machinery and water. Linking of
village mandies to electronic platform will help the farmers.

It is pity to see that the amount going for research and education is a meager Rs. 6,800 crores . It is less than 1% of agri-GDP. Research is
required to

revitalize the seeds and innovations. Just one seed company (Monsanto) spends almost 70% more resources for research and development of seeds
and chemicals than the entire ICAR system in India.

Last but not least is "the suicides by the farmers continue to rise year after year". Unfortunately, neither the State or the Central Government is
taking effective steps to curtail this suicide across the country.

*SHRI T.G. VENKATESH BABU (CHENNAI NORTH): Indian Agriculture is vastly a neglected sector since 1991, the year of liberalization. The NDA
Government has shown a paradigm shift in the agriculture policies but lacks a political will for its implementation. But the NDA Government has to
be complemented for playing a pro-active role in agriculture, despite its shortcomings. UPA was a mute spectator for the degradation of agri-Sector.

The major and perennial problems of our farmers can be listed as under:The cost of their inputs is ever increasing; They don't get a remunerative
price for their produce; They don't have the wherewithal to invest in irrigation and allied investments; They are torn under the frequent vagaries of
droughts, crop failures, soil erosion and hostile market mechanism; and they suffer from indebtedness due to non-availability of credit from
nationalized and commercial banks;

The NDA Government in its 3 years tenure seems to have addressed these problems, but the end results are not that much convincing. This
Government has the leverage to shift from one failed scheme to another by constantly experimenting to attain its goals. But the paucity of funds, an
offshoot of prioritizing, is a big hurdle in its path. For example, this Government has promised to double the income of farmers within 5 years i.e.
before 2022. Whether the income growth is in nominal terms or real terms are yet to be clarified and also the fixing of a base year. In the first 3
years of NDA rule, the agricultural growth against GDP is 1.7% only, which is abysmally low and does not inspire confidence. Massive infusion of
public investment to spur agriculture growth beyond 4% is required to double the farmers' income. But that is not forthcoming even in this budget.

Out of the total allocation to the farm sector, only Rs.38,903 crore (12%) goes for agri-investment, the rest goes to subsidies. The creation of
a corpus fund of Rs.20,000 crore through NABARD could mobilize Rs.7,000 crore only. The budgetary allocation for micro irrigation projects has
come down to Rs.866 crore from Rs.882 crore for 2015-16. From the Rs.10 lakh crore credit provided to farmers, 80% will go to short-term crop loan
and not for investment. The PM's irrigation fund which is bloated to increase by 35% will actually provide Rs.7,377 crore only, which is barely
sufficient. The constant decline in real capital formation over the years is a wakeup call to the policy makers. The ill-effects on agriculture due to
demonetization are not at all compensated, like the other sectors which portray the neglect of this sector.

Now the government proposes the linking of allied sectors like dairy etc. to agriculture income to achieve the target of doubling the income. The
recommendation of Dr. Swaminathan committee report for providing a 50% profit to farmers over their input costs has not found favour with this
Government.

The unabated incidents of suicides of farmers are due to the indebtedness of farmers, specially, the small and marginal level farmers, who own less
than 2 acres of land. Most of these farmers are kept out of the nationalized and commercial banks to avail the credit of Rs. 8 lakh crore extended by
the Government. They can avail this credit facility, only when it is routed through the Primary Agri-Co-operative banks where they have a leeway.
The system of Grameen Banks effectively operated in Bangladesh can also be tried here to offset the rural indebtedness.

Further during severe droughts, the Centre should come forward to waive loans offered by the PSU banks. Converting it into a soft loan will not
redeem the farmers from their acute distress during severe droughts. The TN Government in its capacity has waived the farm loans extended
through Co-op. Banks to small and marginal farmers. But the Centre is not obliging to waive the loans availed by farmers from the nationalized
banks. It shows no reluctance to repeatedly waive or write-off the NPAs of big business houses, through which, we can understand where this
Government's priority lies.

There is no talk about the BIP's pet programme of interlinking of rivers. It is also neglecting the proposal of TN Government for interlinking of
peninsular rivers. It out-rightly rejects co-op. funding to the projects undertaken by TN Government to link the intra-state rivers and the flood



control, irrigation and drinking water scheme of Athikadavu-Avinashi, to which proposal have already been sent for approval.

Another major problem of the farming community is the post-harvest loss amounting to nearly 92,651 crore in last fiscal, for want of infrastructural
facilities, again an area which cries for major investment. This budget is silent on this problem.

Under the PM's Fasal Bima Yojana, the Centre has assured to increase the total sum insured to Rs.1,41,339 crore in 2016 from Rs. 49,454 crore in
2013 to cover more areas. But due to inadequate budgetary allocation and the inability of states to pay the requisite premium amount the insurance
companies are driven to delay the payments endlessly.

The e-NAM programme to integrate the fragmented markets has given desired results in its first year of implementation itself. Around 1631.13 lakh
tonnes of agriculture produce were marketed through this scheme fetching Rs.13,890.61 crores to farmers. But the APMC (Agriculture Produce
Marketing Committee) scheme to avoid middlemen through linking of farmers to the end users has fallen through due to the political clout enjoyed by
the middlemen, though this is one of the 3 priority areas targeted by NITI Aayog.

The 2" priority of NITI-Aayog to legalize the land leasing will help the tenants to avail loans and insurance cover, but this is yet to take off.

Another area where this Government has to focus is to provide and transfer modern irrigation technologies to the farming community and to bring in
large un-irrigated land to cultivation to increase the per unit productivity.

The direction of agriculture policy changes of this Government is right but not matched by ample resources and effective implementation, resulting in
partial gains to the farmers.
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*SHRI D.K. SURESH (BANGALORE RURAL): India is mainly an agricultural country. Agriculture is the most important occupation for most of the
Indian families. In India, agriculture contributes about sixteen percent (16%) of total GDP and ten percent (10%) of total exports. Over 60% of
India's land area is arable making it the second largest country in terms of arable land. Agricultural products of significant economic value include
rice, wheat, potato, tomato, onion, mangoes, sugar-cane, beans, cotton, etc. Agriculture is the backbone of Indian economy. Though, with the
growth of other sectors, the overall share of agriculture on GDP of the country has decreased. Still, Agriculture continues to play a dominant part in
the overall economic scenario of India.

Agriculture sector, at present, provides livelihood to 65 to 70 per cent of the total population. The sector provides employment to 58.4 per cent of
country's workforce and is the single largest private sector occupation. Important industries in India find their raw material from agriculture sector
—cotton and jute textile industries, sugar, vanaspati, etc. are directly dependent on agriculture. Handlooms, spinning cil milling, rice thrashing, etc.
are various small scale and cottage industries, which are dependent on agriculture sector for their raw material. This highlights the importance of
agriculture in industrial development of the nation.

India's foreign trade is deeply associated with agriculture sector. Agriculture accounts for about 14.7 per cent of the total export earnings. Besides,
goods made with the raw material of agriculture sector also contribute about 20 per cent in Indian exports. In other words, agriculture and its
related goods contribute about 38 per cent in total exports of country.

In short, agriculture occupies a central place in the Indian economy. Its performance sets the pace of growth in the economy as a whole. It should,
however, be noted that Indian agriculture is still in the state of backwardness, the per capita productivity in agriculture is less than in industry. Here
we have to think whether the budget has given adequate importance and priority to agriculture sector.

Here, we can see the budgetary allocation for the agriculture and farmer welfare is just Rs.51026 crores. Compared to the previous year's revised
estimate of Rs.48073 crores, the difference is merely 6.1%. It clearly shows the importance given in words to agriculture sector was not given in
figures.

Finance Minister, Mr. Arun jaitley on his budget announced a whopping Rs. One lakh crore hike in the credit target for the next fiscal to Rs10 lakh
crore as part of the government's efforts to double farm incomes in the next five years and the target for agricultural credit in 2017-18 has been fixed
at a record level of Rs10 lakh crore. I completely welcome this move of the central Government. At the same time, an average Indian farmer, who
has to work on an uneconomic holding, using traditional methods of cultivation and being exposed to the risk of a poor agricultural season, is almost
always in debt. He is a perennial debtor.

Despite huge increase in overall agricultural credit, there is a serious problem of over-dues which has been inhibiting credit expansion on the one
hand and economic viability of the lending institutions, mainly the co-operatives and regional rural banks on the other.



Above all, small and marginal farmers still remain unworthy borrowers in the banking parlance, though it was hoped at the time of nationalization
that these banks would take care of the credit need of the farmers. Their dependence on informal markets after 50 years of planning does not augur
well. The quantitative expansion of institutional sources hides all these facts.

A study from the agency states that an estimated 70 percent of the cultivated area, which supports 60 percent and 67 percent of livestock and rural
population of Karnataka, is facing 'extreme to high' levels of vulnerability.

The extended drought and huge crop losses coupled with mounting debts have triggered a fresh spate of farmer suicides in the state of Karnataka
over the last year.

As far as farmers committing suicide is concerned in the state of Karnataka, during the year 2015-16, a total 1197 farmers committed suicide due to
agriculture crisis. There are 821 farmers who committed suicide between April 1 last year and March 2 this year in the state of Karnataka. There is
no doubt that farmers in the state are in dire straits owing to four successive years of drought, the loss of both their kharifand rabi crops and their
mounting debts. The Chief Minister of Karnataka has already instructed banks not to force farmers to repay their dues and turn their short and
medium term crop loans into long term loans with waiver of interest, but more suicides were reported during April and October last year and January
and February, this year. Hence, I urge upon the Union Government to take immediate measure to rescue the farmers by waiving the loans taken
from all the Nationalized Banks (commercial banks, cooperative banks and regional rural banks). The Government must issue directions to all the
Nationalized Banks (commercial banks, cooperative banks and regional rural banks) to extend short term crop loans and medium/long term loans to
farmers with zero percent interest, so that our farmers would get adequate financial help at low cost and agriculture sector would see great change
in the coming years.

Under the Items and Norms of assistance from the State Disaster Response Fund (SDRF) and the National Disaster Response Fund (NDRF) revised

guidelines dated 8™ April 2015, the Input Subsidy provided to agricultural crops loss of 33% and above is extremely low. I request the Government
to enhance assistance to ensure farmers get adequate compensation for their loss. In addition, I recommend NDRF norms should also provide wage
to all affected farmers under MGNREGA during the drought period. For agricultural crops, horticulture crops and annual plantation crops, the
proposed enhancement is Rs.20,000/- per hectare in rain fed areas and Rs. 35,000/- per hectare in assured irrigated areas. For Perennial Crops, the
proposed enhancement is Rs. 36,000/- per hectare and for sericulture the proposed enhancement is Rs. 25,000/- per hectare for Eri, Mulberry,
Tussar and Rs.12,000/- per hectare for Muga.

Similarly, during continuous drought, many bore wells go dry as the ground water depletes. Assistance to defunct bore wells is not provided under
the NDRF items and norms. I urge upon the Government to add this as an item in the guidelines and provide adequate assistance as the loss of each
defunct bore well causes severe hardships to farmers leading to many suicides as they are unable to repay loans taken to bore and install bore wells.

While announcing the scheme, Pradhan Mantri Krishi Sinchai Yojana (PMKSY), the Government has told that in 5 years, Rs 50,000 crore from the
central Budget would be utilized for the Pradhan Mantri Krishi Sinchai Yojana. But after submission of district level plans by the states for the
successful execution of the scheme, the Government has not allocated adequate amount for that.

The Government of Karnataka has submitted a proposal for drought relief fund of Rs 4,702 crore that it sought from the central government as a
sub-panel has recommended only Rs 1,782 crore for the 216 kharif crop loss. From that, only Rs.450 crore has been released as input subsidy so far
and the State has given an advance of Rs.221 crore. Karnataka has successfully credited Rs.671 crore of input subsidy to about one million farmers
hurt by drought using their Aadhaar identity, in the process becoming the first Indian state to do so. Therefore, I urge upon the Union Government to
give immediate necessary instructions for the release of the remaining amount as the State is facing severe draught and water scarcity for
agriculture and even for the cows. Drinking water scarcity is also a big problem in the draught affected areas. I would like to point out that the
farmers are not getting subsidies due to the crop and I appeal the union Government to intervene in this matter for the interest of the farmers.

I would like to draw the attention of the Government towards less price given to the dairy farmers. The Central Government has not taken serious
heed of the devastating impact of this crisis on small dairy farmers. Some state governments — Telangana, Tamil Nadu and Karnataka — did respond
by providing price support to small milk producers who supply to state cooperatives. The Government of Karnataka is giving Rs 5 per liter as support
price. However, no concerted effort has been made by the Central Government to provide any safety nets or protection to small producers. The
Central Government has not made financial support available to small farmers in order to enable them to re-diversify their farming systems, nor has
it given any support for local markets in which milk may be produced in a more realistic fashion for local consumers. It has not taken any steps to
prevent the monopolizing of the value chain by a few big players. Therefore, I urge upon the Government to take immediate steps to provide a
minimum support price to the dairy farmers as they are getting just half of the market price.

Let me point out some important matter which is affecting my constituency. Ramanagara, my home district is well known for silk industry and is
known as the silk city. More than 5000 traditional reeling units and lots of farmer families are depending on that. The sericulture farmers are actually
suffering due lack of benefits in sericulture industry. They are not able to get the benefits of the cottage or micro industry as it is not clearly
mentioned. Therefore, I urge upon the Government to declare reeling units as the cottage industry and thereby farmers can get the benefits of the
cottage industry.
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HON. DEPUTY S PEAKER: Please wind up.
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HON. DEPUTY SPEAKER: Mr. Chautala, please wind up.
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HON. DEPUTY SPEAKER: That is a State election manifesto. What the Minister says is that they promised it in the State Assembly election
manifesto and they are doing it. If at all the Maharashtra Government has done anything, let them do it.

.. Interruptions)
SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPURY): Sir, BIP is a national Party....(Interruptions)

HON. DEPUTY SPEAKER: No, it is not for the Lok Sabha election manifesto. What they said was for the UP State Assembly election and that
Government will take care of that. This is what he says. That is all.

SHRI MALLIKARIJUN KHARGE (GULBARGA): This is not a BIP Government or this State or that State. This is a Modi Government. So, Modi should
take a decision for the country.

HON. DEPUTY SPEAKER: No, the State Government is different.

...(Interruptions)
SHRI RADHA MOHAN SINGH: You are the leader of your Party. smust fen oréf fés sogier aen asar... (o)
HON. DEPUTY SPEAKER: Modi is the Prime Minister. He is not the Chief Minister of Uttar Pradesh. That is all.
off geeter eiteren @ suncsr sdaw, F ad s w3 et e s .. (eaurer)

HON. DEPUTY SPEAKER: In the same way in the case of Karnataka also, you cannot claim that. If the Congress Government is there, how can the
Prime Minister do there? That is left to them.

off =it dietemn: Jureiel A, i AL APLE W3 a1 e 5 A1 Baet v A2 Bl 2w & ol of &, alew ag g¥ 391 B el A5 HU Lol &
HON. DEPUTY SPEAKER: That is all right.
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HON. DEPUTY SPEAKER: Whatever is your demand, the demand is correct. Whatever you are putting, you are asking it at the national level. That is
left to them.

SHRI DUSHYANT CHAUTALA : I am asking it at the national level.
HON. DEPUTY SPEAKER: That is all right.

SHRI DUSHYANT CHAUTALA : Sir, I am just finishing up in a minute. # @& siejs e & [ 2eoR Accp-agen o o orl sies & g e, B sem 3
shyenon 3 ceppn 44 e FaarR [Rocelle? switer B Biard 81 1) 53131 et wo e A Tol @1 U] 3eiisl S91 il 3uclat] b Ao Al 3P 3 Rordl ol g
3 3MUDI IR Yebe @l & 9 45 3wl @ & [ Accsr-adien i u2 IR sice A sica AYH GBI B 3GI6[AIR IADT Gl U A6l BT DIl Bl

*SHRI S.R. VIJAYA KUMAR (CHENNAI CENTRAL): I express my hearty gratitude and indebtedness to our beloved immortal Leader Puratchi Thalaivi
AMMA, before I express my views on the Discussion on Agriculture in the General Budget 2017-18.

The emphasis on agriculture and enhancing farmers' income are welcome features of the Budget. While the Union Finance Minister spoke about the
general revival of growth in the agricultural sector this year, he did not highlight the acute drought situation which has affected agriculture in the
southern part of the country, in particular Tamil Nadu. A special package for drought affected farmers would have been a very welcome feature of

the Budget.

We welcome the proposal to support computerization and implementation of Core Banking Solutions for Primary Agricultural Cooperative Societies.
While welcoming the enhanced agricultural credit target of Rs.10 lakh crores, I urge the Union Finance Minister to ensure that Commercial Banks in
particular lend more against land and cultivation related documents and not as jewel loans, so that the availing of agriculture insurance is also
simultaneously enhanced. We welcome the announcement of Mission Antyodaya which is directed at lifting 1 crore families out of poverty. The total
allocation for rural, agricultural and allied sectors for 2017-18 is Rs 1,87,223 crore, which is 24% higher than last year.

The Government is committed to double farmers' income in 5 years and this is a most welcome plan. Farmers need more attention and dues from
the Government for their hard work and commitment towards food production.

The Government has fixed the target for agriculture credit at Rs10 lakh crore. This should be disbursed without any delay and dodging by the
banks. Normally, the big landlords and farmers with larger landholding will get their agricultural loans easily. But the small, medium and micro level



marginal farmers do not have such support. I request the Hon'ble Minister to issue strict orders to the Banks to provide loans for every farmer in this
country irrespective of their level and status. It is heartening to note that the target for agricultural credit in 2017-18 is fixed at Rs 10 lakh per
person.

The decision of the government to issue soil health cards and to setup a mini lab in Krishi Vigyan Kendras is most important and necessary.

The announcement regarding the increased allocation for Fasal Bima Yojana to 40 percent from 30 percent and the setting up of the dedicated
micro-irrigation fund by NABARD to achieve the goal of 'Per Drop More Crop' with initial corpus of Rs.5000 crore are the need of the hour. Dairy
processing infrastructure fund will be set up under NABARD, with fund of Rs.8,000 crore. We welcome this.

It is unfortunate to see India's villages facing sharp spike in food prices in the recent times, as a second year of drought drives up the cost of
ingredients such as sugar and milk, and poor transport infrastructure stops falling global prices from reaching rural areas. While urban dwellers have
seen some cheaper imported food products, benefiting from global deflation, that has not flittered through to rural areas, given poor roads, rail and
lack of storage facilities for perishable goods.

Prices of vegetables like onions, tomatoes and potatoes have already been rising. Palm oil prices have also climbed in the last two months,
while milk prices have risen by 10 per cent. Edible cil prices in India, which meets nearly 70 per cent of demand through imports, are also likely to
rise, given scant rainfall in palm oil-producing countries. Meanwhile, scarcity of fodder and water is expected to hit local milk production. The less
production will obviously allow prices to rise.

The rural economy contributes around 50 per cent of Indian gross domestic product and is already showing signs of strain, as government cuts
the once generous subsidies that shielded farmers and villagers. Agriculturists' income dropped nearly 50 percent due to drought. They borrowed
loan from banks for seeds and fertilizer, but now they don't know how to repay the loan.

Cabinet Committee on Economic Affairs also authorized Food corporation of India, along with other procuring agencies, to undertake
procurement of pulses and oilseeds. If the money we spend on importing pulses reaches our farmers, there won't be any suicides or shortage of food
grains. There has been an overall increase in the prices of almost every commodity.

The price of the poor man's staple has doubled and there are no visible measures to check its spiraling growth. While India has reached self-
sufficiency in many food items, which includes milk, rice and wheat, it has not been able to do the same with pulses. While all these revolutions had
their own god fathers like Varghese Kurien or M S Swaminathan, pulses, one of the most used ingredients in the Indian kitchen, had not found
support from any quarter. Approximately an annual import bill of $2.6 billion is incurred by India only on pulses. If the amount were to reach our
farmers, they may never think of leaving farming — leave alone committing suicide. Lack of policies or clarity on agriculture planning has led to this
crisis which is not going to abate in the near future.

As a rule, the demand for all commodities reaches a peak during the festival season in India. Pulses are not exception. India is facing a crisis
because of deficient rainfall in one end and excess rainfall in the other side. But, we cannot blame this alone for this crisis. Crisis is mainly in ¢ur and
urad dals, two of the most consumed pulses, as total pulses' production dipped to 17.2 million tonnes last year against 19.25 million tonnes in the
previous year. Domestic production may be just 17 MT against the demand of 27 MT. Maharashtra, Uttar Pradesh and Madhya Pradesh are the major
pulse-producing regions followed by Karnataka, Andhra Pradesh and Telengana. Canada, Ukraine, the US, Australia, Myanmar and a few African
countries contribute to India's pulses need.

Pulses production in India has shown less than 40 per cent growth during the last 5 decades and this has led to almost halving the per capita
availability to 30 grams now. So this precisely means the prices are doubling at an alarmingly low periodicity. We also have to take stock of the
Green Revolution and what it has achieved. Though we are self-sufficient in rice and wheat, crop rotation has made the soil of some of the northern
states unfit for use. The result is there for all to see. But crop rotation and diversification could have helped retain the soil. But we never put other
essential commodities in this agriculture cycle and the net result is that the farmers of Canada, Myanmar and Australia are benefitting instead of our
own.

Approximately, India's annual import bill of pulses alone is $2.6 billion. Imagine this reaching our own farmers, they may never think of leaving
farming — leave alone think of committing suicide. Just see the granaries of public distribution system like Food Corporation of India warehouses.

It is not that we cannot incentivize the production of pulses. There are many ways to do it and India's climate is suited to grow most of the
lentils we consume. The Minimum Support Price is also not transparent and depends on various political factors. Some of the lentils do come under
MSP but they are not attractive enough for farmers to concentrate merely on pulses. Not all pulses come under the ambit of MSP. But more than
MSP, it is procurement guarantee that matters.

To feed our growing population, we need at least 30 million tonnes of lentils by 2030, which is close to five per cent growth annually. We are
no way near. So we will continue to burn our foreign exchange reserves forever. By merely checking the prices of pulses, inflation is not going to be
under control. There has been an overall increase in the prices of almost every commodity. People are now destined to live with it. It looks like the
government should go by correct advice and take correct economic action on the ground.

The Amma Canteen scheme, a brain child of the former Chief Minister of Tamil Nadu, Puratchi Thalaivi Amma, which is now renowned across
the world and studied by governments and experts from different parts of India and the world, has also had a salutary impact on keeping a check on
food prices in Tamil Nadu. There are a number of other commodities which are also supplied at reasonable prices in Tamil Nadu.

I would specifically like to highlight the Amma Mineral Water, Amma Salt, and Amma Cement programmes which ensure availability at
reasonable prices of commodities prone to price increase due to cartelization and other factors. These interventions have had a salutary effect on
market prices of such commodities. VAT on domestic LPG has also been completely exempted to ensure that price of domestic LPG is kept
reasonable in spite of deregulation of LPG prices.



I urge the Union Government to take all possible steps to improve the socio- economic status of farmers in the country and make them happy
to continue with agriculture and farming to make our country self sufficient in agriculture and its related fields.

*SHRI G. HARI (ARAKKONAM): First of all, I express my sincere thanks and gratitude to our beloved leader Puratchi Thalaivi AMMA for giving me an
opportunity to be in this august house.

We welcome the proposal to support computerization and implementation of Core Banking Solutions for Primary Agricultural Cooperatives Societies.
While welcoming the enhanced agricultural credit target of Rs.10 lakh crores, I urge the Union Finance Minister to ensure that commercial banks in
particular lend more against land and cultivation related documents and not as jewel loans, so that the availing of agriculture insurance is also
simultaneously enhanced. We welcome the announcement of Mission Antyodaya which is directed at lifting 1 crore families out of poverty. The total
allocation for rural, agricultural and allied sectors for 2017-18 is Rs1,8,7223 crore, which is 24% higher than last year.

The government is committed to double farmers' income in 5 years and this is a most welcome plan. Farmers need more attention and dues from
the Government for their hard work and commitment towards food production.

The Government has fixed the target for agriculture credit at Rs.10 lakh crore. This should be disbursed without any delay and dodging by the Banks.
Normally the big landlords and farmers with larger landholding will get their agricultural loans easily. But the small, medium and micro level marginal
farmers do not have such support. I request the Hon'ble Minister to issue strict orders to the Banks to provide loans for every farmer in this country
irrespective of their level and status. It is heartening to note that the target for agricultural credit in 2017-18 is fixed at Rs.10 lakh per person.

I would like to confine myself with the fishermen welfare and fishing needs of Tamil Nadu fishing community to harness good reap and development
in fishing industry in Tamil Nadu.

The Hon'ble Puratchi Thalaivi AMMA had sought a Comprehensive Special Package for diversification of fisheries at a cost of Rs.1,520 crores, with a
recurring component of Rs.10 crores for maintenance dredging. No decision has been taken as yet on this request, although the Government of Tamil
Nadu has gone ahead with the implementation of some components of the package in view of the urgency. The package comprises the following
components: This would reduce the pressure of bottom-trawling boats in the Palk Bay and will cost Rs.975 crores over three years. I request early
sanction of the scheme for diversification of bottom trawlers to Tuna Long liners which has been pending with Government of India for nearly a year.

Under this project, costing Rs.80 crores, a "Carrier Mother Vessel" will be stationed mid-sea to support and supply "Baby Vessels" involved in
commercial fishing in the deep seas. This will add value to the fish caught in the deep seas and also reduce the pressure of fishing in the shallow
waters of the Palk Bay.

The present level of assistance of Rs. 3 crores per year for motorization of nearly 1,000 traditional crafts is very meager since there are over 32,000
non motorized traditional crafts in Tamil Nadu. Sanction of at least Rs.9 crores per year would ensure that all traditional craft can be motorized
within five years. The Government of India had approved the proposal of the Government of Tamil Nadu for the construction of a Fishing Harbour at
Mookaiyur in Ramanathpuram district at a cost of Rs.113.90 crores with 50% control financial assistance in the Project Sanctioning Committee held
at New Delhi on 26.2.216. The administrative sanction and the release of the first installment of Central Assistance are awaited.

A recurring provision of Rs.10 crores may be sanctioned every year for dredging of harbours and bar mouths. Under Centrally Sponsored Schemes,
the Government of India has sanctioned construction of 4 Fishing Harbours at Poompuhar in Nagapattinam District and at Colachel, Thengapattinam
and Chinnamuttam in Kanniyakumari district, at a total cost of Rs.406.67 crores, with a Central share of Rs.241.34 crores and State share of
Rs.165.33 crores. The Government of Tamil Nadu has released its entire share to facilitate early completion of the projects. The Government of India
has so far released only Rs.107.66 crores and is yet to release the balance of Rs.133.68 crores. The Fishing Harbour at Chinnamuttam was
completed a year ago, while the remaining 3 fishing harbours are very close to completion. The non-release of funds is stalling the final completion of
these works. Necessary procedural formalities including submission of utilization certificates have been completed.

Therefore, the Comprehensive Special Package for Diversification of Fisheries of Rs.1520 crores with a Rs. 10 crores recurring component may be
approved at the earliest. I request the Union Government to release the Balance funds under the Centrally Sponsored Schemes for construction of
Fishing Harbours in Tamil Nadu immediately.

I urge the Union Government to create a separate Ministry for Fishermen Welfare and take all necessary steps to make fishing a flourishing
occupation in the country.

*DR. KULMANI SAMAL (JAGATSINGHPUR): I present my views on Demands for Grants under control of Ministry of Agriculture for 2017-18.

The Agriculture Sector accounts for 17% of our Country's gross domestic product and provides employment to more than 60% workforce of our
Country. In spite of giving employment to large number of population, this sector is most undeveloped sector compared to other sectors. In my State
QOdisha, the sector is more undeveloped due to various factors. In this regard, we can say that the volatility of agriculture in Odisha is mainly
attributed to low irrigation coverage, an erratic climate, for example, deviations in rainfall and very high degree of dependence on a single crop.
Geographically, the state is imbalanced in terms of fertility of land, irrigation facilities, rainfall, etc, Though the coastal Odisha is fertile because of
flowing of may rivers and good irrigation facilities, these areas are highly affected due to natural calamities, especially flood and cyclone which take
place in routine manner. Looking at recent years, though the agriculture output in Qdisha is not so encouraging, still it's growth holds the key to the



overall development of state by way of creating employment, generating income, providing raw material to the industrial sector and ensuring self-
reliance in food production and food security. As far as I am concerned, in my State, irrigation based agriculture need to be strengthened to tap the
potential and bring about improvement in farming, livelihood of farmers and state's economy because we cannot rely upon monsoon always, if we
need a steady growth in this sector.

Secondly, to augment development of agriculture and to engage interest of farmers, it is absolutely necessary to do away with traditional
method of farming and this traditional method should be replaced with modern and developed technology so that expenditure on part of farmers
could be minimized and simultaneously production could be enhanced. 1t is well known to all of us that in the backdrop of the food crisis that gripped
India in the 1960s, the Government of India initiated the Green Revolution programme. This was an attempt to become self-sufficient in production
of food grains. The Green Revolution nearly quadrupled the production of rice and wheat, transforming India's fertile areas into 'granaries'. India
achieved a remarkable growth in agriculture during that period by increasing food grain production from 83 MT in 1960-61 to about 280 MT in 2016-
17. Now, our country is not only self sufficient in production of food grain to meet food requirement of the country, but agriculture is also contributing
towards foreign earning. However, this stupendous growth in agriculture was not without many of unanticipated consequences.

We all are aware and it is also evident that the benefits of the Green Revolution are associated with unanticipated harmful effects of
chemicals used as fertilizers and pesticides. Excessive use of fertilizers and associated chemical pesticides led to degradation and erosion of soil
fertility, loss of bio-diversity due to mono-cropping, build up of toxic nutrient in soil, loss of micronutrients and loss of useful micro-organism among
other associated desirable and undesirable effects. So, now it is pertinent to examine advantages and disadvantages of earlier strategy based on use
of chemical fertilizer and pesticides in order to incorporate suitable changes to save our precious natural resources without effecting agricultural
growth. In my view, we should have a comprehensive plan to take measures for safeguard of farmers in all types of natural calamities. We should
have all weather irrigation facilities and also we should have developed technology to use high yielding seeds to enhance the productivity. The
information centres and soil testing centres in respect of agriculture should be set up in every Panchayat so that farmers could benefit without
bearing any expense and burden.
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*SHRIMATI RAKSHATAI KHADSE (RAVER): First of all, I would like to appreciate the Hon'ble Minister of Agriculture for taking a number of
initiatives for improving and strengthening the agricultural produce and help and promote farmers to get actively involved in cultivation and produce
more and more agricultural food grains, cereals and other agri-produces. I also want to appreciate various initiatives that have been taken. The
nature also has supported in turn our farmers, who have put full efforts in cultivation and hence in kharif and rabi seasons our country has sufficient
agriculture produces and in case of some cereals, there has been bumper production of crops specially from Maharashtra for Tur(Arhar) and Chana.

In the last budget, the Hon. Minister declared farmers income security by doubling their income in 5 years. He not only declared new initiatives but
put the whole mechanism to work in the direction to fulfill the announcement made. In the year under consideration, Hon'ble Minister has provided a
record fund to the tune of Rs.10 lakh crores for agriculture credit in order to achieve the target in this field.

Majority of farmers are availing loans from cooperatives societies like Vikas Societies working in rural and remote areas of the country. This year, to
strengthen the sale of the agriculture produce, the national Agricultural Market (e-NAM) has been proposed and the same will be expanded to more
numbers, from 250 presently working to 585 with special provision of Rs.75/- crore for each, for establishment of cleaning, grading and packing
facilities. As the farmers are highly in contact with the local Vikas Society, which is providing fertilizers, seeds, pesticides and financial assistance, it
needs to be computerized and linked with the local district co-operative bank. These co-operative banks are disbursing credit under the schemes of
NABARD. Hence, for these all, these Vikas Societies have to be computerized to carry out transaction in a transparent manner. Necessary financial
assistance for computerization has to be provided.

The irrigation is the backbone of the agriculture and the farmers. To further enhance and support the projects, especially for micro irrigation,
the corpus fund is set up to the tune of Rs. 5000/- crore. As in my Lok Sabha constituency, the main income source of the families is from the
agricultural field. We are cultivating Banana and we are the largest supplier of Banana to the Country, contribution of around 355 of the total
consumption. In my area, there are some irrigation projects held up for fund shortage from states. I request the Minister to provide the required
financial assistance to complete them and put to use which are awaited since long. Since banana is the major crop, the Banana Excellence/Research
Centre should be established in this area to further guide the farmers to promote and cultivate more yields with improved quality and quantity. On
the same line, our farmers should grow cotton crop at very large scale, hence there is need of having plenty of ginning and pressing cotton mills, to
strengthen this further and to produce guality cotton for export and to compete with china. The necessary facilitation centre for cotton has to be
established in my Lok Sabha constituency. I request for the same. For making farmers to use more and more technology with mechanization, the
Government is taking utmost care and providing the facilities in that direction to train the farmers in order to be update with the technology. Hence,
the Government must declare Farmers Machine Training and Testing Institute. There are only four institutes working presently in the country. I want
to forward my sincere thanks to Hon'be Agriculture Minister for granting more FMTTI institutes in four to five States; one has been sanctioned and is
in the process of being established in my constituency, in Jalgaon District of Maharashtra State.

I once again congratulate Hon'ble Agricultre Minster for working under the vision and guidance of respected Prime Minster, Shri Narendra Bhai Modi
Ji who is thinking at every moment for farmers and rural development and I support the Demands on Agricultural Grants.
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* DR. PRABHAS KUMAR SINGH (BARGARH): The Finance Minister has presented his Budget proposal under 10 distinct broad agenda. The first one
is related to farmers. As we all know, farmers are the backbone of our country and a huge number of people depend on agriculture for livelihood. Qur
farmers have contributed immensely to our national economy, whether it is the Green Revolution, White revolution or food grain production. They are
responsible for transforming a food deficit country into a food surplus country. It is because of their hard work, we are able to feed our 1.2 billion
people. But unfortunately, there is no remarkable improvement in their standard of living or change in their plight. For most of them, it is just hand to
mouth. Demonetization has further contributed to their worsening situation as there was distress sale of fruits and vegetables. Whatever the
government may claim, the truth is that farmers were forced to sell their vegetables at a throw away price. The Government should consider
compensating such farmers and wave or reschedule the loans given to them.

The Government is claiming much credit for the Pradhan Mantri Fasal Bima Yojana. The Government should tell us how many farmers have
benefitted and how much time it takes to settle a claim. What are the steps taken to make each and every farmer aware of this Scheme and to
guide them properly to opt for it and how many states have already implemented it? I would also like to know the criteria for selection of the
insurance companies who will provide insurance cover to the farmers. I urge the Government to make the settlement of claims seamless, eliminate
huge paperwork and running around and transfer the money directly in to the farmer's account. The Fasal Bima Yojana should also cover the risk and
losses caused by wild animals like elephants and wild boars. The wild animals pose great risk to farmers in peripheral areas of National Parks and
Wildlife Sanctuaries.

We all know the food production depends on productivity of the land as well as the amount of area under cultivation. In our country, the area under
cultivation is shrinking every year due to the process of urbanization. I would like to request the Government to inform the steps it has taken or
intends to take to increase the area under cultivation and also increase the irrigation facilities.

The Government is allowing MGNREGA fund for creating lakhs of ponds in order to make Gram Panchayats drought free. No doubt it is a very good
initiative, but I wonder where from the water will come to the pond in a drought year. Secondly, is there any scientific study to guarantee that a
pond of a given size will be able to irrigate a given area of land? It is essential to know this, especially when a lot of water is lost due to evaporation.
The temperature in my constituency every year goes up to 46/47 degree and most of the ponds become dry very early even if there is good
monsoon. Therefore, I would suggest that ponds should be created in such a way that these are able to hold water or else the very purpose will be
defeated.

Government of India has launched the "Deendayal Upadhyaya Gram Jyoti Yojana" for rural electrification. Under the Scheme, electricity connections
are provided to villages. I still wonder what the meaning of electrification is. Does it mean that constructing electricity poles and fixing wires? Does
it guarantee supply of assured electricity for a fixed duration or does it mean electricity 24/7? Many parts of India get electricity only for a few hours.
How can Indian farmers draw water from their tube wells and supply water to standing crops when they do not have electricity for major portion of a
day.

Coming to the Minimum Support Price for crops, I think the decision to increase MSPs is based on the recommendations of Commission for
Agricultural Costs and Prices (CACP). The CACP, while recommending MSPs, takes into account the cost of production, overall demand-supply,
domestic and international prices, inter-crop price parity, terms of trade between agricultural and non-agricultural sectors, the likely effect of the
Price Policy on the rest of economy, besides ensuring rational utilization of production resources like land and water. As far as my experience and
interaction with farmers go, the MSPs are far away from being remunerative. The inputs cost including fertilizers, labor have gone up to such an
extent that the farmers are no longer finding agriculture profitable. Most of them are compulsorily engaged in farming as they have no other choice. I
would request the Hon'ble Agriculture Minister to not only increase the MSPs but also increase the subsidy on fertilizers, seeds, etc.

I would like to mention here that during the last Parliament election, Hon'be Prime Minister had promised in the election manifesto to
implement the Dr. Swaminathan Committee Report on MSP while coming to power. It is heartening to note that even after 2 Al years of this NDA
government, this report has not been implemented. The Chief Minister of Odisha has requested the Union Government to increase the cost of paddy
per quintal to Rs.2500/-. This is high time Hon'ble Minister of Agriculture should take appropriate steps for MSP of various agricultural products.
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* SHRI LADU KISHORE SWAIN (ASKA): I present my views on Demands for Grants under the control of Ministry of Agriculture and Farmers Welfare.

Honourable Finance Minister in his Budget speech gave top priority to 'farmers', but looking at the trends of budget allocations for this deprived
community, which constitutes backbone of our economy, show that it is business as usual. The Budget allocated for the farming community seems
quite inadequate, especially in the aftermath of demonetization and its adverse impact on the rural economy. The total allocation for the Union
Ministry of Agriculture and Farmers' Welfare has been increased to Rs.51,026 crore in 2017-18 (BE), which is only Rs.3,053 crore higher than the
2016-17 (RE) outlay. A research study indicates that the Ministry's total allocation, both as percentage share of the total Union Budget and as a
proportion of the GDP, shows a decline in the current budget compared to 2016-17(RE). Further, the promises made by the incumbent government
in doubling the income of farmers have not been accompanied by the introduction of any comprehensive scheme in the budget.

There have been a couple of announcements, including the increase of agricultural credit target, Pradhan Mantri Fasal Bima Yojana, which was
launched in 2016-17, would now cover 40 percent of the cropped area in the next fiscal, additional corpus fund under the Long Term Irrigation Fund
(LTIF), which was set up with NABARD and the National Horticulture Mission, received an increased allocation of Rs.2,320 crore compared to actual
expenditure of about Rs.1,700 crore in 2015-16.

However, there are concerns relating to the allocation for PMKSY in the current budget, which saw a decline to Rs.7,377 crore from actual spending
reported in 2015-16, i.e. Rs.7,781 crore. There is no such increased allocation noticed for National Food Security Mission (NFSM), National Mission on
Qil seed and Qil Palm (NMMOOP) or Paramparagat Krishi Vikas Yojana in the current budget. Further, there is no special provisioning for the small,
marginal and tenant farmers in the current budget, which was actually the need of the hour.

The additional tax revenue generated through Krishi Kalyan Cess (KKC), which the tax payer contributes towards with the hope that there would be
a comprehensive programme to make farming a viable occupation again, has not been utilized very effectively. The Government has substituted the
entire premium for the Fasal Bima Yojna with the revenue accrued through KCC, There has been a sharp decline in its allocation to Rs.9,000 crore in
2017-18 (BE) from Rs.13,240 crore in 2016-17 (RE) and the entire amount will be covered from KKC.

A closer look at the relevant numbers for various programs and schemes that are meant for the development and welfare of the farming community
indicates that the government is falling short of meeting its commitment towards farmers. As a caution, I would like to draw the attention of the
Government that unless there is substantial push in public investment towards this sector/community, who actually feed the nation, our future will
be bleak.

DR. RATNA DE (NAG) (HOOGHLY): Thank you, Mr. Chairman, Sir, for allowing me to speak on Demands for Grants of the Ministry of Agriculture.

The hon. Finance Minister claimed that major focus is given on agricultural economy and farmers' welfare. However, we see farmers commit suicide
everyday. There is an increase in farmers' suicides over the last three years. Even the Supreme Court had stepped in and asked the Central
Government why it has not framed any policy on this.

It claims allowing an agricultural credit of Rs.10 crore and allocation of Rs.9,000 crore for the Fasal Bima Yojana. Likewise, announcement of



soil health cards, model law on contract farming, allocation of Rs.8,000 crore for dairy processing fund, and increasing the National Agricultural
Market from Rs.250 crore to Rs.500 crore, increasing the funding for the rural and agricultural sector by 24 per cent in the fiscal year 2017-18 to
Rs.1.87 trillion, all this would find reason and help the farmers only when they are providing loans at low rates of interest from the banks and during
the times of flood and drought, loans of the farmers should be waived off. Unless you help the farmer to come out of the tentacles of the suicide,
there is no point of doing this or that.

For example, see the news items appeared in The Statesman dated 7th March, 2017 which say, 'Farm distress in Maharashtra claims 3,052
lives in 2016. This is the figure of just one year. This means that more than eight farmers committed suicide every day of the year, that too in just
one State. What about the other States?

Since the figures of NPAs of public sector banks it is soaring everyday. It is Rs.6.8 lakh crore out of which 70 per cent are big corporate
houses. This Government has no hesitation to take measures to check the ever rising NPAs of the banks but think innumerable times to waive off the
loans of the farmers due to which they are committing suicide. Farmers are the backbone of our economy and our country.

The hon. Finance Minister is bringing more regulated market through Electronic National Regulated Market platform. Is the country ready? Is
the farmers' community ready? Are the rural areas ready for such an electronic platform?

Another ambitious announcement is bringing one crore houses out of poverty and to make 50,000 villages poverty free. How many households
in the farming Committees were brought out of poverty and how many Gram Panchayats are made poverty free? How much emphasis has been paid
by the Ministry on agriculture, farming technologies and reducing the impact of climate change.

As per a report of the Indian Council for Agricultural Research on doubling farmers' income by 2022, the average monthly income of a person
from farming increased from Rs.1060 in 2003 to Rs. 3,844 in 2013 which means that income of farmers got compounded annually only at a growth
rate of 13.7 per cent. When facts speak in this fashion, how would the Government dream of doubling the farmers' income by 20197

Sir, the amount allocated for research and education of agriculture is Rs.6,800 crore only which is way below one per cent of agri GDP. That

needs to be allocated to revitalize our agriculture with new seeds and innovations. It is reported in the Times of India dated 2" February, 2017, in
comparison, just one seed company, i.e., Monsanto, spends almost 70 per cent more resources for research and development of seeds and
chemicals than the entire ICS system in India. It looks completely out of sync with the allocations made by the Government on research and
education of agriculture.

Lastly, I would like to raise the issue of potato growers. In West Bengal and in some other States, potato growers are facing difficulties as their
produce is sold at half the price and they incur huge losses. They are not deriving any profit in spite of toiling in the farms to grow potatoes. There is
an urgent need to provide subsidy to the potato growers in the same way as the Central Government extends subsidy to the rice growers. Thank
you.
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*SHRIMATI PK. SHREEMATHI TEACHER (KANNUR): I am speaking in Malayalam, my own mother tongue. Our's is an agrarian nation and about 65
percentage of our population are dependent on agriculture for their living. While we are discussing the budgetary allocation for the agricultural
sector, I can see our respected minister, listening carefully to all the members. The other members may not have shown the same intensely of
interest. Therefore, I am congratulating our minister.

So being an agrarian nation, whose 65% population are dependent on agriculture; is the Government ready to give preference to this sector?



Why is it that our country is facing such a grave crisis in the agricultural sector? Why is it that India is the only country in the world where the
farmers commit suicide? Have you thought about this sad fact sir? Why is it that during the last twenty years, more and more of our farmer brothers
are committing suicides as they are not able to maintain their family by their income from agriculture? Why is it that though we keep quoting figures
of the number of farmer suicide happening in our country; the Governments are not showing any sincerity in confronting this problem.

In this budget only 2.4% has been earmarked for agriculture. More amount ought to be earmarked for agriculture. This is my request to the
Finance Minister The farmers need subsidy. They want electricity, water for irrigating the field. Due to lack of water availability farmers are
compelled to leave their fields barren. This situation exists all across the country, and Kerala too is facing the onslaught of draught.

Farmer cannot continue with agriculture and they become incapable of repaying loans. When farmers suicide happen how can Governments turn a
blind eye to the plight of their poor and helpless family? So, preference has to be given to agriculture.

Kerala is a consumerist society. Kerala produces pepper, cardamom, rubber and other, cost crops. But Kerala is facing an acute crisis.

Therefore, you should show a more sympathetic attitude towards Kerala.

*DR. HEENA VIJAYKUMAR GAVIT (NANDURBAR): Whenever there is a budget presentation in this Parliament, everybody's attention is on the
Ministry of Agriculture. India is an agriculture dominated country and that is why everyone is concerned about the budget allocation for agriculture. I
would like to thank our Hon. Prime Minister Shri Narendra Modi ji for providing a huge allocation to the agriculture sector Many policies are being
framed to double the income of the farmers in the next five years. I have also got few suggestions in this regard. The report regarding the sowing
season is given every year from district level to the state level and from state level to the central level. We should use modern technology for this
transfer of information. If we use GPS satellite to get information, we would get the exact and authentic figures and information in this regard. By
using this, we would get better crop forecast. If we are going to have bumper production, we can fix the MSP to help the farmers to get
remunerative prices for their produces. And if we are going to have insufficient production, then in that case we can plan well in advance to decide
for imports to keep the prices stable.

If we could bring FCI, Central Warehouses Corporation, State Warehouses and private warehouses at a common platform through internet, it
would help to gather information about sales and purchases. Doing so, we would be able to fix our exim policies and price fixation policies well
within time.

Last year, the Government took a very good decision regarding E-Nation Agriculture Market ( E-NAM). In the same line, if we could introduce an
Unified Agriculture Marketing System, all the APMCs in the country would be regulated uniformly and that would be a great help to the farmers.

A farmer is limited only to farming and he has no say in the market because it lies solely with the traders and hence the farmer get exploited easily.
Companies dealing with agriculture produce are being set-up for crop value addition and food processing in rural areas. They would definitely get
encouraged if Government could provide funds at cheaper interest rates and some kind of grants. The ROC rules are very harsh and some relaxation
should be given to these firms dealing with agricultural produce. In my constituency Nandurbar, 9 such companies are already working and it has
been a great help and advantage in this tribal area.

The seeds, fertilizers and pesticides manufactured by MNCs are sold at higher rates in the name of international products. But the quality is doubtful
and sub standard and that is why the quality control should be done effectively and also to fix the prices of these products, an institutional
mechanism should be evolved to stop the farmers' exploitation.

To reduce the production cost, we should focus on promoting organic farming. I am happy to say that it has already been started through MGNREGA,
but, it takes 3-4 months to get the entitled 60% funds which is a big obstacle. The tribal farmers are usually not ready to bear this financial burden
for farming. Hence, I would like to request the Government to provide this fund well in time to promote organic farming.

Now, seed hubs are being formed through ICAR. This kind of seed hub is established in Navapur Taluka in my constituency, Nandurbar. The farmers
have been provided with the processed rice and improved vegetable seeds. It helped farmers to increase their income. I believe that if we continue
to provide these seeds to farmers, we would not have to wait for five years to double their incomes.

In developed countries, the 90% of farming is mechanized and in India, it is only about 50%. We use machines only for harvesting. The non-
affordability of these equipments for the small and marginal farmers is one of the reasons behind it. Hence I would like to request Government to
provide financial assistance to the farming community groups residing in a particular area at cheaper rates to procure these machines and
equipments. The marginal and small farmers would also avail this facility.

By taking climate change into consideration, we cannot be solely dependent on farming. We would have to explore some other sources of income like
poultry, fisheries and goat-farming. But Government has to come forward with some schemes to provide them subsidy for these supplementary
businesses. It would be a great help and relief to the marginal and small farmers of this country. In this year's budget, Government has provided a
huge allocation for dairy farming through NABARD, for three years. It is a welcome step. In this year's budget, Government has also increased the
budget allocation for Green Revolution, White revolution and Pradhan Mantri Krishi Sinchai Yojana by 35%. Government has increased the allocation
to Rs.22752 crore this year in comparison to the last year's Rs.16847 crore. I would like to thank the Government for this.

I support this budget.

Thank you.



*SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): I present my views Demands for Grants for the Ministry of Agriculture, Co-operation and
Farmers welfare.

The hon'ble Finance Minister has allocated Rs.51,026 crore for the year 2017-18 in the union budget. It is 6.1% higher than the revised estimate,
which was Rs.48,073 crore in 2016-17.

The Department of Agriculture, Co-operation and Farmers Welfare has seen a 5.1% increase to Rs.2,015 crore in allocation over the revised
estimate of 2016-17. This is mainly on account of 42% increase of Rs.1,610 crore in the budgeted expenditure on the Pradhan Mantri Krishi Sinchayi
Yojana.

Department of Animal Husbandry, Dairying and Fisheries has seen a 18.9% (Rs. 377 crore ) increase in allocation over the revised estimate of 2016-
17. The increase is on account of allocations to the Rashthriya Gokul Mission (Rs.190 crore) and National Livestock Mission (Rs.60 crore).

India's production of food grains has been increasing every year, and India is among the top producers of several crops such as wheat, rice, pulses,
sugarcane and cotton. It is the highest producer of milk and second highest producer of fruits and vegetables. In 2013, India contributed 25% to the
world's pulses production, the highest for any one country, 22% to the rice production and 13% in the wheat production. It also accounted for about
25% of the total quantity of cotton produced, besides being the second highest exporter of cotton for the past several years.

Very recently, the Ministry of Environment, Forest and Climate Change (MoEF & CC) has stated that due to the involvement of issue of moral hazard
at the time of assessing the loss/risk, insurance companies do not provide cover for losses to the crops by wild animals. In this connection, I would
like to urge upon the Union Government to reconsider the issue and take immediate necessary steps to direct the Insurance Companies to provide
compensation to farmers in case of crop losses due to wild animal attack.

With regard to crops damage due to wild animals attack, the Union Government has no mechanism in place to protect the farmers from losses
accrued. Very recently, the Ministry of Environment, Forest and Climate Change stated that due to the involvement of issue of moral hazard at the
time of assessing the loss/risk, insurance companies do not provide cover for losses to the crops by wild animals. Financial assistance is provided to
the States/Union Territory governments for payment of compensation for damage to crops under Integrated Development of Wildlife Habitats'
'Project Tiger' and ‘Project Elephant'.

As far as farmers are committing suicide is concerned, in the state of Karnataka, during the year 2015, a total 1197 farmers committed suicide due
to agriculture crisis. In Maharashtra, 3030 farmers and in Telangana 1358 farmers committed suicide.

According to 'Accidental Deaths and Suicides in India' (ADSI) report of Ministry of Home Affairs, for the year 2015, suicides by farmers due to
bankruptcy or indebtedness are 3097 out of 8007 suicides. As per ADSI Report, bankruptcy or indebtedness and farming related issues are reported
as major causes of suicides among farmers/cultivators. The other prominent causes of farmers'/cultivators' suicides were family problems, illness,
etc.

Among 3097 deceased farmers, 2474 farmers had taken loan from financial institutions like banks/registered micro financial institutions, 302 farmers
had taken loan from money lenders/ non-financial institutions and 321 farmers had taken loan from both financial institutions as well as money
lenders/non-financial institutions.

As far natural calamities including drought is concerned, many parts of the country including my home state Karnataka have been facing great
hardship. Most of the states suffered huge financial loss due to consecutive droughts. The State Governments of Karnataka has been facing
consecutive drought for the last one and a half decade. It is facing great financial crisis to take necessary relief and ameliorative measures in the
wake of frequent natural calamities including drought. During the last year itself, more than 160 talukas were declared drought hit by the State
Government. Central teams also visited the regions affected by drought and reported to the Central Government.

People are suffering as there is no sufficient drinking water available to people and also to cattle in most of the districts in the state. The
Government of Karnataka sought financial help from the Government of India. However, the Union Government has not released adequate amount to
tackle the drought situations and to take up drought relief activities in the state. Therefore, I urge the Government of India to come the rescue of the
states affected by drought by supplementing the efforts of the States with financial and logistic support.

I urge upon the Union government to issue directions to all the Nationalized Banks (commercial banks, cooperative banks and regional rural banks)
to extend short term crop loans and medium/ long term loan to farmers, so that our farmers would get adequate financial help at low cost and
agriculture sector would see great change in the coming years. In order to bring more and more farmers with the institutional fold, the government
should issue necessary instructions to the Reserve Bank of India to revise the criteria of crop losses occurred both due to natural calamities and wild
animals attack.

The Government should also ask all the banks to take a view on rescheduling of loans if the crops are damaged due to wild animals attack and
natural calamities.

In order to rescue the family members of deceased farmers, the Government of Karnataka is giving Ex-gratia relief of Rs.5.00 lakh to each of the
deceased family and the children of the deceased will get free education up to post graduation including hostel facilities.

My next point is that about half of the workforce in the country depends on the agriculture sector for livelihood. The contribution of the agriculture to
the country's GDP is 17.5% as per the year 2015 prices. During the 6 decades, the manufacturing and services sectors have increasingly contributed



to the growth of the economy than the agriculture sector. Therefore, the government should focus on increasing farmers income by making farming
viable. It is possible only when cost of cultivation is reduced, yields per unit of farm are increased and farmers get remunerative prices for their
produce. While preparing policy, interest of the major chunk of the small and marginal farmers should be kept in mind. So that farm crisis can be
prevented and agriculture could become an attractive enterprise for large sections of the society.

Department of Agricultural Research and Education has a 9% increase (Rs.562 crore) in allocation, over revised estimates of 2016-17. The increase
may be attributed to significant increase in allocation to autonomous bodies under the Ministry (such as Indian Council of Agricultural Research and
Central Agriculture Universities) of Rs.4,086 crore. At the same time, allocations to crop sciences and animal sciences have been reduced.

I would like to suggest the Government to put a better mechanism in place to ensure effective implementation of the national food security. In order
to achieve the food security, the Government should ensure large scale production and productivity. There is an urgent need for adequate attention
to improve the soil-health. If farmers are unaware about the kind of fertilizer which is required for the sail in which they sow their crops, the
productivity of the soil will be subsequently affected. Under the Soil Health Card Scheme, farmers are issued soil health cards, which contain
information such as the nutrient status of the soil and the recommended dose of nutrients to be provided to improve its fertility. Therefore, priority
should be given to increase soil fertility, maintenance and soil nutrient restoration in degraded ecosystems in the rain fed region of the country.

I would also like to suggest that thrust areas such as Land Resource Characterization, Management and Land Use Planning, Soil-Health and Nutrient
Management, Management of Poblematic Soils- Saline, Alkaline, Acidic, and Waterlogged Soils, Soil and Water conservation-Watershed
Management, Arid Land Management, and Evaluation of Resource Conservation Technologies should be taken up at frequent intervals in the country.

I would like to point out that Agriculture Universities and Krishi Vigyan Kendras (KVKs) should be made to take active part in creating awareness
among people in villages about technology demonstrations, training programs related to cleanliness activities like use of eco-friendly technologies,
treatment of bio-degradable and non-bio-degradable wastes, creating awareness in Yoga, health, positive thinking, water conservation, etc.

I would also like to point out that the Government is currently giving MSPs for 22 crops. They are: Paddy common, Jowar hybrid, maize, ragi, tur
(Arhar), sesamum, urad, moong, groundnut-in-shell, cotton medium staple, cotton long staple, wheat, masur and rapeseed/mustard. The
agricultural pricing policy needs to be reviewed to ensure that farmers receive remunerative prices for their produce. Farmers are often forced to
engage in distress sales i.e. selling below the MSPs. There is an urgent need to take effective steps to create awareness about MSPs before sowing
season begin, so that farmers would get the benefit of MSP. I would also like to suggest the Government to include more crops under the ambit of
MSP. Such as, coconut and sericulture are major important crops growing in the state of Karnataka. Farmers in more than 15 districts are dependent
on these two crops. Most of the time, due to various reasons including natural calamities, the prices of coconut and sericulture will come down. It
has lead the farmers to distress. In order to rescue the large number of sericulture and coconut growers in the state of Karnataka and other parts of
the country, Minimum Support Price should be fixed for these two crops. This way, farmers would get protection and encouraged to grow these
commodities from making distress sale in the event of bumper crop, when the prices tend to fall below the economic level/cost of production.

As far as Capital and revenue expenditure is concerned, nearly 99.8% of the Departments' total expenditure is estimated to be spent on revenue
expenses such as subsidies on premiums and interest rates, among other things. Whereas only about 0.2% of the expenditure is estimated to be on
capital expenses that is Rs.79 crore. Of this, Rs. 25 crore is proposed to be spent on land development banks, and Rs.25 crore is proposed to be
spent on agricultural mechanization. Rs.15 crore is proposed to be spent on capital expenses under the seeds and planting material scheme.

With regard to Pradhan Mantri Fasal Bima Yojana, I would like to state that in the current year, budget allocated is Rs.9,000 crore in 2017-18. It is
about 32% decrease over its allocation in 2016-17 Revised Estimates. Under the Fasal Bima Yojana, 367 lakh farmers are covered in Kharif season
2016 and 309 lakh farmers in Kharif 2015 season. Hence, I urge upon the Union Government to increase the number of crops under the PMFBY
scheme to provide the benefits to more number of farmers in the country, including my sate Karnataka.

As far as Mechanization in the agriculture sector is concerned, I would like to mention that as per the Agricultural Census of 2010-11, 67% of the
land holdings in India were less than 1 hectare. It is one of the factors to discourage the mechanization as it requires huge investment. There is also
a need for a rental market for agricultural machinery to make it more cost-effective.

SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): Thank you, Sir.
A great Kannada Poet Kuvempu in one of his poems stated:

"Yaaru Ariyada Negilayogiyu
Lokake Annava Needuvanu "

It means that the innocent, ignorant and unknown farmer in this world is providing food to the whole world. But, what is the position of that
farmer nowadays? Is his condition comfortable? Is the condition of a farmer not precarious and critical now? Why then is he being driven to opt the
extreme step of committing suicide?

Sir, if you take the figures for the last ten years, the number of suicide is in the ascending order. In every area the number of suicides being
committed is increasing. Last year alone the number had reached about 6000. In Karnataka, which has been facing the severe drought for the last
five years, last year alone the number of suicide was more than one thousand. Consistently, the whole country in general and Karnataka in particular
is facing severe drought. The farmers who have raised loans from the nationalized banks are not in a position to repay them as they could not raise
any crop. Even if they have raised some crop the price which they are getting in return is insufficient to repay the loan. The major reason for the
farmers' suicide in this country is the debt.



I read in one of the newspapers yesterday that the Head of a bank has stated that financial indiscipline will be caused if the farmers' loan is
waived. After the NDA Government took over, we have been reading that nearly Rs.6 lakh crore incentive, concession has been given to the
corporate sector. Why are you not safeguarding the interest of a farmer who is providing food to the whole country, to the whole world? You are
talking about the welfare of the farmers. I would say that even the life of one farmer is precious. If this suicide by the farmers continues, it is an
insult to any Government, be it a State Government or the Central Government. It is the bounden responsibility, primary consideration, of this
Government to come to the rescue of the farmers who are committing suicides.

I urge upon the Government to come to the rescue of the farmers. At least once remember Dr. Manmohan Singh. He took a revolutionary
decision in waiving the farmers' loan to the tune of Rs.72,000 crore. We have seen that. What prevents the Government to take such a decision in
favour of the farmers when it is very liberal and generous towards the corporate sector?

Along with my colleague MPs, I approached the hon. Minister with a request to raise the Minimum Support Price for Copra and Areca nut. We
have been requesting this for the last one year. The Minimum Support Price for Copra is only Rs.6,240 per quintal whereas to grow one quintal of
Copra the farmer has to spend Rs.10,000. If the MSP is Rs.6,240 how can a copra farmer survive? I would request you to have a farmers’
representative, who grows copra, areca nut or tomato, in the Committee which decides about the MSP. Let there be a farmer's representative, not
the scientist or the officer, who can decide the fate of the farmers.

I would request you to kindly come to the rescue of the copra and areca nut farmers by increasing the Minimum Support Price to at least
Rs.15,000 per quintal.

Sir, there are a lot of Universities in this country who are awarding doctorate to so many people whether they deserve it or not. A poor
agriculturalist, who is illiterate, has contributed much to the agriculture and also to the food production in this country. He may be an illiterate, but
he has contributed much to the country. My request to you is to give a direction to all the universities to award Ph.Ds to the agriculturalists and poor
farmers who are contributing much to the nation, food production, and also to the agriculture. Even a farmer must be awarded with an honorary
doctorate.

With these words, I conclude. Thank you very much.
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*SHRIMATI APARUPA PODDAR (ARAMBAG): India is an agricultural based country. Agriculture with its allied sectors is unquestionably the largest
livelihood provider in India, more so in the vast rural areas.

It also contributes a significant figure to the Gross Domestic Product (GDP).
Indian agriculture and allied activities have witnessed a green revolution, a white revolution, yellow revolution and blue revolutions.

Since Independence, farmers continue to be in distress decade after decade. In every two or three years we have a spate of farmers' suicides.
Migration from rural to urban areas continues unabated because youth do not find agriculture to be profitable.

Imports of agricultural produce like pulses are being encouraged. This helps keep the prices low for the urban consumers but is killing for the
farmers.



Government must reduce imports because our food security requires more domestic production even if the urban consumer has to suffer.

Salt farming is the sole livelihood of most of agrarians and they suffer from Malnutrition they belong to Chumaliya Koli community. They are
denotified Tribe and are mostly illiterate. Government should think about them seriously.

Due to demonetization tomato trade has gone down in November, 2016 Rs.30 & Rs.50 (instead of Rs.700 at its peak).

To increase productivity farm equipment which is durable, light weight, low cost and also specific to different crops and regions should be made
available for small & marginal farmers.

In crop insurance schemes there should be awareness among the farmers. Inadequate coverage of Insurance Schemes, assessment of the extent of
damages in case of crop losses and timely settlement of claims.

My Arambagh Constituency is agricultural base area and land of rivers Damodar, Mundasari. I urge the Government to conduct training
programmes for organic farming and help the farmers to cultivate in organic manner with allocations of funds.

I request for starting a Krishi Vighayan Kendra so that young student get involved in agriculture.

The need is hybrid seed for Jute Cultivation for the farmers at subsidized rate to promote jute cultivation with new technology and scientific
machines, so that the SC/ST minority farmers get fruitful result in their farms.

There is need for improving the productivity and quality of agricultural produce to bring Indian farmers at par with the global standards.
Thanks.
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*SHRIMATI POONAMBEN MAADAM (JAMNAGAR): First and foremost, I would like to congratulate the Hon'ble Finance Minister for presenting a
Budget that focuses on agriculture and farmers' welfare and on rural India. As we all know, agriculture is the backbone of our nation and the
agricultural growth for the third quarter was record high contributing to a high GDP.

Reflecting back on the Budget, more importantly on the agricultural budget, the total allocation for rural agricultural and allied sectors for 2017-18 is
Rs.1,87,223 crore, which is 24% higher than last year's. I would like to highlight some of the many takeaways from the Budget for the agriculture
and the farmers' welfare.

The agriculture sector in India employs more than 90 million people and contributes 15.4 percent Gross Value Addition (GVA) to the Indian economy.
The performance of the agriculture sector in the past has remained inconsistent due to low productivity that is driven by lack of access to basic
inputs and lack of Government's will to do anything in the interest of the farmers. Further, this was accentuated by the poor socio-economic
condition of the farmers and suicide. This reflected the gap between policy making and implementation. Recognizing the gap, the present
Government has come up with mechanisms to change ground realities as well as introduce new policy paradigms in the interest of farmers and their
welfare.

One of the main challenges faced by our farmers is that majority of them, close to 46%, lack access to irrigation as well as systemic information
regarding the nutrient level of the soil and proper use of fertilizers. The last two budgets under the new Government have seen an increased
attention on these two basic inputs of agriculture- soil and water. I would be happy to mention that the Government has taken two extremely
important steps to improve soil fertility and adopt organic farming by pushing the Soil Health Card Scheme and Krishi Vikas Yojana.

Enabling access to micro-irrigation, the present Government has given considerable push to the initiatives like Pradhan Mantri Krishi Sinchai Yojana
(PMKSY), leveraging MGNREGA for water conservation measures and Long Term Irrigation Fund. As for demands for grants, I would request the
Ministry to invest more funds for agriculture based states like Gujarat which are affected by drought. In 2012, Narendrabhai Modi who was at that
time the Chief Minister of Gujarat had launched the SAUNI scheme. The project involved filling up 115 dams in the region with excess water from the
Sardar Sarovar dam. It was a dream scheme of the then CM who conceived this idea to solve Saurashtra's irrigation and drinking water problems. In
the first phase, around 10 dams and reservoirs of Jamnagar;, Rajot and Morbi will be filled with water from Narmada River. Nearly 10,22,589 acres of
farming land would benefit once the project is completed. Even though the opposition had lobbied that this was an unrealistic plan and would only be
limited to paper, this was made possible under the leadership of the then CM. I would be happy to share that the SAUNI Yojna implemented by our
Hon'ble PM, Shri Narendrabhai Modi will give a new lease of life to a parched Saurahstra region. And let me remind that at a time when the State is
reeling under drought, which was said to be the worst in the last four decades, toor dal has stood out by registering a record production.

One aspect, which stands out from the steps taken in the last two budgets is the extensive focus on enhancing the access to inputs like soil, water,
and fertilizers as a part of the green revolution. No doubt, these are the essential factor conditions for enhancing the growth of agriculture. However,
there is a need to shift focus from basic input oriented factors to other factors like technology, allied income opportunities, etc., which can enhance
the productivity levels of agriculture sector as well as make it a more sustainable and attractive sector for the youth.

As farming sector was not prioritized by the previous Government, there were a lot of youth who wanted to move away from the sector and there
was a need to create more jobs in the non-agro sector. This created a vacuum in the system as these youth could neither continue with their
traditional profession nor get employment in any manufacturing or service sector. However, under the new Government new initiatives have been
taken up and the sector is being expanded like never before. Technological intervention is playing a new role. Very soon there will be a time when
the sector will be so lucrative that a farmer's son will want to be a farmer and he will take pride in his profession.

In a move to benefit farmers, the Government has increased the minimum support price of wheat and pulses to boost output of these rabi crops and
check prices. Further, to incentivize cultivation of pulses and oilseeds in the country, the Government has announced a bonus on these crops,
payable over and above the approved MSP.

Besides the focus on soil and water initiatives, the government realized the need for insuring the risk of crop failures and launched 'Prime
Minister Fasal Bima Yojana (PMFBY)' to provide crop insurance to the farmers. According to the release by the Ministry of Agriculture in December
2016, around 3.67 crore farmers have been covered during the Kharif season 2016-17, an increase of 18.6 percent from the corresponding period in
2015-16. This is considered to be a commendable progress.

With this, I would like to move towards a few suggestions to the Ministry. Firstly, future budget should take into consideration the international
market mechanism, demands-supply dynamics and promote the cultivation of high-value crops like pulses, oilseeds by offering better market
mechanism along with capacity building initiatives. Traditionally, the majority of the farmers in India focus on water-intensive crops like rice, wheat,
and sugarcane. The shift in orientation towards the cultivation of high-value crops will minimize the demand -supply gap for certain crops where
India is dependent on imports, optimize the need for basic inputs like water for irrigation especially in the semi-arid regions as well as lead to better
returns for the farmers.

Further, even though the Government is giving impetus to digital transactions in agriculture, there is a need to encourage greater adoption of
cashless transactions across the agriculture value-chain like purchasing the seeds and fertilizers as well as transferring the benefits and incentives to
the farmers like direct transfer of agricultural subsidies.

My third suggestion would be to focus on R&D, Technology, and Innovations. The budget should provide ecosystem support and incentivize the
universities and companies that are willing to focus on R&D and innovations in the agriculture sector. Similar focus is required in the deployment of
IT and technology based solutions for procurement, development of high-quality seeds, efficient modes of irrigation, better farming practices and
online platform to connect farmers and consumers.

The previous budget announced schemes like 'e-mandis' and 'e-procurement’ setup. However, there is a need for a greater push towards the same.



In India, 50 per cent of the workforce is involved in agriculture. However, India's flirtation with agrarian reforms ended with the Green Revolution
several decades back. Since then, India's lack of strategy has propped up the sector with subsidies and minimum support prices. Aggressive reform
of farm infrastructure, productivity and freeing up the market from the clutches of self-serving traders has only been taken up by the new
Government. To that extent, it is a welcome move that the Hon'ble Finance Minister Shri Arun Jaitley ji in his Budget speech has unveiled ambitious
plans for the government's new electronic national agriculture market that is intended to get buyers and sellers on a platform without geographical
boundaries. I congratulate the government and the Hon'ble Minister of Finance for focusing on farmers. The intention of the Government is noble and
the heart is in the right place, so I am sure that very soon we will be able to usher in a second green revolution in our nation.
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# SHRI K. ASHOK KUMAR (KRISHNAGIRI): I express my gratitude and indebtedness to our immortal Leader Puratchi Thalaivi AMMA before I present
my views on the Discussion on Agriculture in the General Budget 2017-18.

Agriculture is the lifeline of our country, where more than 70 crores of people solely depend on agriculture or agro-based industries for their life and
livelihood. This is a huge population and no wonder that the farmers' population in our country is more than the total population of most of the
countries in the world. Therefore, the emphasis on agriculture for enhancing farmers' income is most welcome features of the Budget. While the
Union Finance Minister spoke about the general revival of growth in the agricultural sector this year, he did not highlight the acute drought situation
which has affected agriculture in the southern part of the country, in particular Tamil Nadu. A special package for drought affected farmers would
have been a very welcome feature of the Budget.

We welcome the proposal to support computerization and implementation of core banking solutions for primary agricultural cooperative societies.
While welcoming the enhanced agricultural credit target of the Rs.10 lakh crores, I urge the Union Finance Minister to ensure that Commercial Banks
in particular lend more against land and cultivation related documents and simultaneously enhanced. We welcome the announcement of Mission
Antyodaya which is directed at lifting 1 crore families out of poverty. The total allocation of rural, agricultural and allied sectors for 2017-18 is Rs.
1,87,223 crore, which is 24% higher than last year's. But something more is still wanting and needs to be addressed.

The Government is committed to double farmers' income in 5 years and this is a most welcome plan. Farmers need more attention and dues from
the Government for their hard work and commitment towards food production. The Government has fixed the target for agriculture credit at Rs.10
lakh crore. This should be disbursed without any delay and dodging by the Banks. Normally the big landlords and farmers with larger landholding will
get their agricultural loans easily. But the small, medium and micro level marginal farmers do not have such support.

I request the Hon'ble Minister to issue strict orders to the Banks to provide loans to every farmer in this country irrespective of their level and status.
It is heartening to note that the target for agricultural credit in 2017-18 fixed at Rs.10 lakh per person. But getting loans in banks for agriculture and



farming is not at all easy. There are plenty of problems for small, micro and marginal farmers to get agro-loan without any difficulty. Therefore, I
urge the Government to ease the formalities for small farmers to get adequately funded for the agro activities.

The decision of the Government to issue soil health cards and to setup a mini lab in Krishi Vigyan Kendras is most important and necessary. The
announcements regarding the increased allocation for Fasal Bima Yojana to 40 percent from 30 percent and the setting up of the dedicated micro-
irrigation fund by NABARD to achieve the goal of 'Per Drop More Crop' with initial corpus of Rs.5000 crore are the need of the hour. Dairy processing
infrastructure fund will be set up under NABARD, with fund of Rs.8,000 crore. We welcome this.

It is unfortunate to see India's villages face a sharp spike in food prices in the recent times, as a second year of drought drives up the cost of
ingredients such as sugar and milk, and poor transport infrastructure stops falling global prices from reaching rural areas. While urban dwellers have
seen some cheaper imported food products, benefiting from global deflation, that has not filtered through to rural areas, given poor roads, rail and
lack of storage facilities for perishable goods.

The rural economy contributes around 50 per cent of India's Gross Domestic Product and is already showing a sign of strain as Government cuts the
once-generous subsidies that shielded farmers and villagers. Agriculturists' income has dropped due to drought. They borrowed loan from Banks for
seeds and fertilizers, but now they don't know how to repay the loan. This is the plight of farmers in India, particularly the micro, small and marginal
farmers with very less landholdings. The Union Government should seriously consider uplifting the status and improve the livelihood of these poor
farmers, whom the country depends a lot for food productivity. The Cabinet Committee on Economic Affairs also authorized Food Corporation of
India, along with other procuring agencies, to undertake procurement of pulses and oilseeds. If the money we spend on importing pulses reaches our
farmers, there won't be any suicides or shortage of food grains. There has been an overall increase in the prices of almost every commodity.

The price of the poor man's staple has doubled and there is no visible measure to check its spiraling growth. While India has reached self-sufficiency
in many food items, it has not been able to do the same with pulses. While all these revolutions had their own god fathers liker Varghese Kurien or M
S Swaminathan, pulses, one of the most used ingredients in the Indian Kitchen, had not found support from any quarter. Approximately an annual
import bill of $2.6 billion is incurred by India only on pulses. If this amount were to reach our farmers, they may never think of leaving farming - leave
alone committing suicide. Lack of policies or clarity on agriculture planning has led to this crisis which is not going to abate in the near future.

As a rule, the demand for all commodities reaches a peak during the festival season in India. Pulses are no exception. India is facing a crisis because
of deficient rainfall in one end and excess rainfall in the other. But we cannot blame this alone for this crisis. Crisis is mainly in furand wurad dals, two
of the most consumed pulses, as total pulses production dipped to 17.2 million tonnes last year against 19.25 million tonnes in the previous year.
Domestic production may be just 17 MT against the demand of 27 MT. Maharashtra, Uttar Pradesh and Madhya Pradesh are the major pulse-
producing regions followed by Karnataka, Andhra Pradesh and Telengana. Canada, Ukraine, the US, Australia, Myanmar and a few African countries
contribute to India's pulses need.

Pulses production in India has shown less than 40 per cent growth during the last 5 decades and this has led to almost halving the per capita
availability to 30 grams now. So, this precisely means the prices are doubling at an alarmingly low periodicity. We also have to take stock of the
Green Revolution and what it has achieved. Though we are self-sufficient in rice and wheat, crop rotation has made the soil of some of the northern
states, unfit for use. The result is there for all to see. But crop rotation and diversification could have helped retain the soil. But we never put other
essential commodities in this agriculture cycle and the net result is that the farmers of Canada, Myanmar and Australia are benefitting instead of our
own.

India's annual import bill of pulses alone is $2.6 billion. Imagine this reaching our own farmers, they may never think of leaving farming- leave alone
think of committing suicide. Just see the granaries of public distribution system like Food Corporation of India warehouses. To feed our growing
population, we need at least 30 million tonnes of lentils by 2030 which is close to five per cent growth annually. We are no way near. So, we will

continue to burn our foreign exchange reserves forever. By merely checking the prices of pulses, inflation is not going to be under control.

There has been an overall increase in the prices of almost every commodity. People are now destined to live with it. It looks like the Government
should go by correct advice and take correct economic action on the ground.

The interlinking of peninsular rivers and the nationalization of rivers would be the permanent solution for problems arising out of inter-state water
disputes in the great, grand country like India. Our Hon'ble former Chief Minister, Puratchi Thalaivi AMMA had opined time and again that the
interlinking of peninsular rivers and the nationalization of Indian rivers are of utmost importance and will facilitate the overall development of socio-
economic conditions of people, particularly the farmers in the country.

The Union Government has to allocate more funds for the proper maintenance and use of existing dams and water reservoirs in the country. The
deepening and de-silting of local water bodies and the lakes is crucial for growth of agriculture. The Union Government has to allocate more funds for
the river restoration projects in the country and also to increase and enhance the water catchment capacity in the country. The development of
social forestry and increase of green cover in the country is also part of the agro development activity only.

The age old professions like cattle rearing, dairying, poultry farming, and fishing are as important as any important profession. In fact, for feeding
and keeping more people in peace and economic sufficiency, these fields should be focused more. There is an urgent need to protect the interests of
people engaged in all these above said professions and improve their subsistence pattern in the country.

I urge the Union Government to take all possible steps to improve the socio economic status of farmers in the country and make them happy to
continue with agriculture and farming to make our country self sufficient in agriculture and its related fields.

#SHRI C.N. JAYADEVAN (THRISSUR): I am speaking in my mother tongue, Malayalam. While discussing, the budgetary allocation, made for the
agricultural sector, I would begin by expressing my protest.



Though Kerala is known as God's own country, we are facing an acute drought. An all party delegation from Kerala, had sought an appointment with
the Prime Minister, to appraise him of the economic losses and the problems confronting farmers due to the drought, situation. Our Prime Minister,
Mr. Narendra Modi did not have time to meet the all party delegation from Kerala, as he was engaged with the election campaign. Now elections are
over his party has some more states to govern now, and I am asking him to spare some time and listen to the problems of the southern most state
Kerala.

I am not repeating what every one has said before. We are an agrarian society. But what is the economic relationship that exists in the agricultural
sector? In India, an agrarian Bourgeois has come up. There are land lords who own acres of land. India also has medium farmers, small and
marginal farmers. We also have landless peasants. Has the budget any provisions to improve their lot? Unless you give land, to the landless
peasants how can you redress their grievances?

The Government themselves have admitted that several pockets in India have become hubs for naxalite activities and naxal corridors are being
formed. From where do you get the cadres for the naxalites ? They are the landless peasants, who take up arms. Has the Government any policy to
change this socio-economic situation, that compel the landless peasants to take up arms? Without changing the lot of these starving landless
peasants, how can we continue to believe that we are a welfare state?

I am the chairman of "Thrissur_Ponnani Cole Development Samiti", which functions in the paddy growing areas of Kerala. Similarly, we have the
kuttanad package. Both these programmes depend on Central Government, funding. During the last NDA Government's time 454 crore was allotted
for the "Thrissur Ponnani Cole Development Samiti". As Chairman of this body, I request the Government to increase the funding of "Thrissur Ponnani
Cole Development Samiti", and enhance paddy cultivation. Similarly, the Kuttanad package. The Central Government should continue to fund the
kuttanad package as it is a centrally funded scheme which is of great importance to Kerala.

There should be an increase in the subsidies that farmers get today. Many of the agrarian economies in the world are giving upto seventy percentage
subsides to the farmers. The Indian farmers too should get increased subsidy, so that agriculture too becomes a profitable employment.

But one thing I want to remind. I represent the communist party, that was in the fore-fornt of all farmers movements. Whether it be the
Telangana uprising, Punapra-Vayalar uprising, Kayyoor-Karivalloor, Kavumpai uprising; our party was in the forefront. I demand, a more considerate
allocation of funds to the agricultural sector; and raise in all kinds of subsidies for our farmers,

16.12 hours (Dr. Ratna De (Nag) /in the Chair)

* SHRI RAMESHWAR TELI (DIBRUGARH): I support the demands for grants under the Ministry of Agriculture for the year 2017-18. Our Hon'ble
Finance Minister in his Budget speech has announced a number of schemes for improvement in the agricultural sector. The schemes will surely bring
about a revolutionary change to the Agrarian Economy of our country. The farmers who toil hard to feed millions of Indians will be greatly benefitted
by the ambitious schemes announced by the Hon'ble Finance Minister during his Budget speech. The Budget proposal of the Finance Minister talks
about doubling the income of the farmers in the next five years and I congratulate the Finance Minister for that. This year's Budget may be termed
as the Budget for the farmers. The Government has decided to provide about Rs.10 lakh crores for agricultural credit. Not only this, the Government
will also take adequate steps for seamless flow of credit to small and marginal farmers.

The Fasal Bima Yojana launched by the Government for providing insurance cover to the crops will greatly help the farmers to face the challenges
posed by natural calamities. The Budget provisions to widen the net of insurance cover have been increased up to Rs.13,240 crores in RE 2016-17,
For 2017-18, the amount is Rs.9,000 crores.

Another milestone towards the development of agriculture in the country is issuance of Soil Health Cards. The Government has decided to set up
more labs to ensure 100% coverage, so that the benefits of the schemes can be availed by the farmers when their soil samples are tested quickly
and nutrient level of the soil is known. Moreover, the Government has also set up a Long Term Irrigation Fund and a Dedicated Micro Irrigation Fund
in NABARD to achieve the goal 'per drop, more crop'.

In this year's Budget, the Government has accorded due importance to Dairy Farming which is an important source of additional income for the
farmers. To augment the sale and production of milk, the Government is going to set up a Dairy Processing and Infrastructure Development Fund in
NABARD over the next three years. The schemes are not only extremely beneficial for the farmers who have been neglected over the years but it
will also herald another Green Revolution in the country. I thank the Hon'ble Finance Minister for his genuine concerns for our farmers who toil very
hard to make the country prosperous. In this connection, I would like to request the Government to announce special package for the farmers
belonging to my state, Assam, who have been adversely affected by flood last year. Many of the farmers lost their land and livelihood due to heavy
flood and erosion. Appropriate measures should be taken to take care of these poor farmers.

With these words, once again thank the Finance Minister and the Minister for Agriculture.
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*SHRI RAM PRASAD SARMAH (TEZPUR): Respected Madam Chairperson, the Agriculture Department under the Congress Government in Assam
had been indulging in corruption for the past 15 years . The corruption and loot under the Congress Government have no parallel in our country. The
state does not have proper irrigation facilities although all the principal crops like tea, rubber, bamboo, coffee, world famous bhot jalakia, cardamom,
broom, ginger are grown in the state. We have so much of agricultural potential that we can employee atleast 50 lakhs unemployed youths in
agricultural activities. But due to lack of irrigation facilities, problems of floods and erosion and the non-availability of seeds on time and tractors to
till the land, our farmers are facing a lot of hardships. We have about 200 rivers which include Brahmaputra, Barak and small streams and tributaries.
These rivers cause severe floods that destroy our agricultural land every year.

Our land is fertile and the farmers are also very hard working. They want to work hard. Be it dairy farming, poultry farming, bamboo plantations, tea
plantations and coffee plantations, our state can make good progress. Agricultural Co-operative societies are also working properly.

But a lot of corrupt practices in the agriculture department damaged our agriculture sector. But now after installation of the new BIP
Government, the schemes which have been initiated by the Government will tremendously benefit the farmers. The schemes like Fasal Bima Yojana,
issuance of Soil Health Cards etc., are greatly benefiting the farmers. We have been distributing Soil Health Cards to the farmers in every districts.
We are working for the welfare of the farmers through various Krishi Vigyan Kendras. It is a matter of great concern that about 49 lakhs unemployed
youths from the state are working in various places like Bangaluru, Chennai, Kolkata, Mumbai and Gujarat leaving their own state. Even in Andaman
our youths are working. Hon'ble MP from Andaman is sitting here. He is aware of it.

Madam, we had faced very difficult time. But ever since our new Government has taken over, we have started various ambitions schemes like
Swarna Gramin Yojana etc. Under this scheme every Panchayats will be given Rs.12 cr. every year for the next 5 years. Our state produces lot of
jutes. But unfortunately all the head quarters of jutes mills are located in Kolkata. We do not have jute factories. We had sugar mills which have
been shut down. Even the spinning mills that existed once also faced closure. The Congress Government that ruled for the past 60 years looted our
state. Now under the leadership of Shri Sarbananda Sonowalji a lot of work for the betterment of farmers under Swarna Gramin Yojana are being
taken up. I hope these steps will usher in better future for the farmers of our state. However I would like to appeal to the Central Government to
protect the state from the flood ravage by dredging the mighty rivers like Brahmapurtra, Barak etc., At the same time I would like to request the
Government to construct embankments. The farmers should also be provide with all the necessary facilities. Thank you. Namaskar.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Madam Chairperson thank you for affording me this opportunity to take part in the discussion on Demand
Nos. 1 to 3 relating to the Ministry of Agriculture and Farmers' Welfare.

Even though the rampant industrialisation and urbanisation is going on throughout the country, still agriculture sector is playing a vital role in the
Indian economy, especially in the rural economy. More than half of the population of the country is still dependent on agriculture for their livelihood
and it is having the direct impact on the rural population. That is why, Mahatma Gandhi, the Father of the Nation has once stated that the soul of
India lives in villages.

Still India's overall development is mainly dependent on agriculture. It is a fact and an alarming situation to be noted that the contribution of
agriculture to the Gross Domestic Product was 30-35 per cent but now it has come down to less than 15 per cent. This is an alarming situation as
far as self-sufficiency in food grains in the country is concerned.

We are all well known for the Green Revolution, which was a big revolution that took place in the country in respect of productivity and production of
agriculture. That is why, we are able to attain self-sufficiency in the food grains production also. Even after the Green Revolution, a point has to be
noted that though the production and productivity has been enhanced like anything, unfortunately the living condition of the farmers has not
increased in proportion to the achievement made in respect of production and productivity. That is my first point.



I want to confine my speech to the major announcement made by the NDA Government led by Shri Narendra Modi i, that is, doubling of the income
of farmers by 2022. It is a big announcement made by the Prime Minister, the Finance Minister and our most beloved friend, the Agriculture Minister.
In the recent budget also, it has been well stated that by 2022 the income of farmers would be doubled. I would like to know from the hon. Minister
as to what is the clear roadmap for achieving the goal of doubling the income of the farmers in five years.

The Government has no clear map to achieve this goal. I would give an example, in the election manifesto of BIP, in 2014, there was a poll
promise to the effect that the Swaminathan Committee's recommendations would be accepted by the BIP, if the BIJP comes to power. The BIP has
come to power. What is the main recommendation of the Swaminathan Committee? The main recommendation of the Swaminathan Committee in
favour of farmers is that farmers would be provided 50 per cent profit over the input cost. The BIP has come to power and in May, 2017 this
Government is going to complete three years in office. When would it intend to fulfil this promise?

An Inter-Ministerial Committee has been constituted by the Government and the matter is being looked into and still speeches and talks on
agriculture reforms are going on but unfortunately action is not coming forth from the Government. How would the Government intend to double the
income of the farmers? I would like to ask two questions to the hon. Minister.

Is the nominal or the real income going to be doubled? Which is the base year for assessing the income? These two questions have to be
answered. In our country, there is no proper mechanism to measure the income of farmers in the country. In such a condition, what is the base year
and how is it going to be doubled?

I do appreciate the stand of the Government to give effect to 24 per cent increase in respect of agro rural sector. The point is, when we
increase 24 per cent of Plan allocation, out of that, percentage-wise, 80 per cent is going in favour of incentives, subsidies and in the safety net, and
only 12 per cent is going in the productivity sector as means of investment. In this scenario, is the Government able to ensure doubling of income of
the farmers?

Regarding fisheries — no Member has touched the fisheries — I would like to state that fisheries is a big sector. Unfortunately, it comes under
the Ministry of Agriculture. I would urge upon the Government to set up a separate Ministry for Fisheries because lakhs and lakhs of fishermen earn
their livelihood in this sector. Hence, a separate Ministry of Fisheries is necessary. With these words, I conclude.
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HON. CHAIRPERSON: Now, Shri Prakash B. Hukkeri.
... Interruptions)
SHRI PRAKASH B. HUKKERI (CHIKKODI) : Thank you Madam...(Interruptions)
HON. CHAIRPERSON: Nothing will go on record except the speech of Shri Prakash B. Hukkeri.

S€!(Interruptions )3€/ »

SHRI PRAKASH B. HUKKERI (CHIKKODI): Hon. Chairperson, I am thankful to you for giving me the opportunity to take part in the discussion on the
Demands for Grants relating to the Ministry of Agriculture, Cooperation and Farmers Welfare for the year 2017-18.

At the outset, I would like to draw the attention of the Union Government towards the severe drought conditions in Karnataka, Maharashtra and
other States. Especially, the State of Karnataka has been facing great hardships. Most of the States have suffered huge financial losses due to
consecutive droughts.

Madam, our State of Karnataka has been facing drought for the last more than five years. During the year 2015-16, more than 160 Talukas were
declared drought-hit by the State Government of Karnataka. The Central teams also visited the regions affected by droughts and submitted report to
the Union Government.

Madam, as many as 35 lakh farmers are facing difficulty due to droughts. Our State of Karnataka has suffered crop loss to the tune of Rs. 17,000
crore to Rs. 18,000 crore. So, the State Government of Karnataka had requested the Central Government for assistance of Rs. 4,702 crore for
undertaking drought relief works as per the norms of the NDRE But I am sorry to state that we have not received even this amount. Further, the
Centre has sanctioned only Rs. 1,782 crore, which is not even 50 per cent of what we the Government of Karnataka had requested for. It is a
pittance. I would, therefore, urge upon the hon. Prime Minister Narendra Modi-ji to release the full amount to meet the demands of the people of
Karnataka.

Madam, I would also like to draw the attention of the Union Government that there is an urgent need to waive off the agricultural loan taken by the
farmers of the country. The Government of Karnataka has taken a very bold step to waive the interest on the farm loan up to Rs. 3 lakh. Farmers are
also given interest free loan from Primary Agriculture Cooperative Societies. Lakhs and lakhs of farmers are getting the benefit of this.

HON. CHAIRPERSON: Hon. Member, please conclude.
...(Interruptions)
SHRI PRAKASH B. HUKKERI: Madam, I am concluding in two minutes.

Hence, I urge upon the Union Government to take immediate measures to rescue the farmers by waiving the loans taken from all the
nationalised banks, commercial banks, cooperative banks, regional and rural banks.

As far as the suicide of farmer is concerned, in the State of Karnataka, during the year 2015, a total of 1,197 farmers have committed suicide due to
agricultural crisis. In Maharashtra, around 3,030 farmers have committed suicide. In Telangana, 1,358 farmers have committed suicide. The total
number of farmers committed suicide all over the country is 8,007. Out of 8,007, around 3,097 farmers have committed suicide due to bankruptcy
and indebtedness.

I would also like to impress upon the Union Government to issue necessary directions to all the banks to extend fresh short-term crop loans and
medium-term loans to farmers so that our farmers would get adequate financial help at a low cost and the agriculture sector would see a great
change in the coming years.

Apart from this, in order to bring more and more farmers within the institutional fold, the Government should provide financial assistance through
institutional sources itself.

HON. CHAIRPERSON: Shri Daddan Mishra.
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*PROF. RICHARD HAY (NOMINATED): I support the Demands for Grants for Agriculture and compliment the Government of India and the Hon'ble
Minister of Agriculture for taking bold steps to support the farmers in the country. Due to the positive efforts put in by the Ministry, lot of qualitative
and quantitative improvement has been taking place in the agriculture sector in the country.

The Insurance schemes, the soil testing facilities, the Neem coated fertilizers, large amount of credit facilities provided etc. will provide great
support to the farming community all over the country.

The Government of India has seized of the need to extend all possible help to the development of the agrarian economy, and thereby see that by
2020 the income of farmers would be doubled.

The living conditions of the fishermen have to be improved when they face a tragic situation in which fish resources have diminished by 35% in the
last five years. At present, there are two lakhs traditional fishermen, some of them even abandoning fishing as the hard work put in by them is not
remunerative.

I take this opportunity to request the Government of India to take measures to improve the conditions of fishermen by concentrating on development
of fish stock and at the same time controlling pollution of sea and rivers in the country. The scientific and research institutions may be geared up to
meet this challenge.

*SHRI V. ELUMALAI (ARANI): I express my gratitude and indebtedness to our immortal Leader Puratchi Thalaivi AMMA before I present my views
on Agriculture in the General Budget 2017-18.

Water is indispensable for agriculture. Irrigation is the blood circulation of agriculture. Nothing could be done without adequate water, even if we
spend crores of rupees; without water, farmers have no chance to flourish. Realizing this, our immortal leader, Hon'ble Former chief Minister of
Tamil Nadu, Puratchi Thalaive AMMA had sought the assistance of the Union Government for implementation of the Athikadavu-Avinashi Flood Canal
Scheme at an estimated cost of Rs.1862 Crores. This may be sanctioned on a priority basis.

Like-wise, the Pennaiyar (Sathanur Dam) -Palar Link Scheme and Pennaiyar - Nedungal, Anucut -Palar Link, at an estimated cost of Rs.500 crores,
may kindly be expedited.

The River Cauvery is the lifeline of Tamil Nadu, particularly the millions of farmers in the delta regions in Tamil Nadu. Our beloved leader Puratchi
Thalaivi AMMA has been conferred with a Title, "Restorer of River Cauvery" by the People of Tamil Nadu for her remarkable and outstanding success
in the long legal battle for restoring the water rights of Tamil Nadu, in getting water from river Kaveri. With the notification of the final order of the
Cauvery Water Disputes Tribunal, the scheme for modernization of the canal system in the Cauvery Basin at a cost of Rs.11,421 crore may be
accorded approval. This request of our beloved leader Puratchi Thalaivi AMMA on 3.6.2014 may be approved at the earliest.

Under the guidance of Hon'ble Chief Minister Puratchi Thalaivi AMMA, the Tamil Nadu government had submitted the proposal for the extension,
renovation and modernization of Grand Anicut Canal to develop agriculture in the delta districts of Thanjavur and Pudukkottai costing Rs.2,610 crore
to the Central Water Commission and the Commission also gave the 'in-principle' consent. I urge the Government to allocate the funds at the earliest
for the speedy implementation of Grand Anicut project.



The Hon'ble Former Chief Minister of Tamil Nadu, Puratchi Thalaivi AMMA had sought the assistance of the Union Government for implementation of
the proposal to divert the flood waters of Cauvery to drought prone areas by linking the Rivers Cauvery-VAigai-Gundar at a cost of Rs. 5166 crores.
The interlinking of peninsular rivers and the nationalization of rivers would be the permanent solution for problems arising out of inter-state water
disputes in the great, grand country like India. Our Hon'ble former Chief Minister Puratchi Thalaivi AMMA had opined time and again that the
interlinking of peninsular rivers and the nationalization of Indian rivers are of utmost importance and will facilitate the overall development of socio-
economic conditions of people, particularly the farmers in the country.

The Government is committed to double farmers' income in 5 years and this is a most welcome plan. Farmers need more attention and dues from
the Government for their hard work and commitment towards food production. The Government has fixed the target for agriculture credit at Rs.10
lakh crore. This should be disbursed without any delay and dodging by the Banks. Normally the big landlords and farmers with larger landholding will
get their agricultural loans easily. But the small, medium and micro level marginal farmers do not have such support.

The rural economy contributes around 50 per cent of India's Gross Domestic Product and is already showing sign of strain as Government cuts the
once-generous subsidies that shielded farmers and villagers. Agriculturists' income dropped due to drought. They borrowed loan from banks for
seeds and fertilizers, but now they don't know how to repay the loan. This is the plight of farmers in India, particularly the micro, small and marginal
farmers with very less landholdings. The Union Government should seriously consider in uplifting the status and improve the livelihood of these poor
farmers, whom the country depends a lot for food productivity.

The Union Government has to allocate more funds for the proper maintenance and use of existing dams and water reservoirs in the country. The
deepening and de-silting of local water bodies and the lakes is crucial for the growth of agriculture. The Union Government has to allocate more
funds for the river restoration projects in the country and also to increase and enhance the water catchment capacity in the country. The
development of social forestry and increase of green cover in the country is also part of the agro development activity only. Cattle rearing, poultry
farming, and fishing are as important as any important profession in this modern world. Feeding and keeping more people in peace and economic self
sufficiency these agro based subsidiary fields should be focused more. There is an urgent need to protect the interests of people engaged in all these
above said professions and improve their subsistence pattern in the country.

I urge the Union Government to take all possible steps to improve the socio economic status of farmers in the country and make them happy to
continue with agriculture and farming to make our country self sufficient in agriculture and its related fields.

SHRI PREM DAS RAI (SIKKIM): Thank you, Madam for allowing me to participate in this debate on the Demands for Grants 2017-18 relating to the
Ministry of Agriculture and Farmers Welfare. It is well known that Sikkim is now an organic State. None other than our Prime Minister had gone there

on the 18t of January, 2016 and declared Sikkim as the first organic State. Since he has been advocating everywhere that we should go organic and,
therefore, I believe that the way in which the Prime Minister has actually taken the organic movement forward, it is not reflected in the Budget. I
think we need to correct that and I would request the hon. Minister in charge to ensure that the entire North Eastern Region of India can be made as
an organic region and more and more such organic produce can flood the markets of the rest of the country. This is important from two points of
view.

You know that the Sustainable Development Goals are already in operation the world over. Toward that end, organic farming is the way forward. It
is the way forward for sustainable agriculture and for sustainable food production. Not only do you get clean air in Sikkim, you also get clean water
and you also get clean food. That is one of the reasons why Sikkim has been declared, under the dynamic leadership of our hon. Chief Minister
Pawan Chamling ji, that Sikkim is the cleanest State in the country. Towards that end, this cleanliness goes to the swachh Bharat; it adds to the way
in which we live a high quality life. That is the way forward even for our health.

Madam, I have two-three points and I will conclude. Firstly, the demand to the hon. Minister is that the National Organic Farming Research Institute
(NOFRI), which he has declared in Sikkim, be made operational. This has not been made operational since 2016 January when it was declared. This
time I see that there is a 765 per cent increase, up to Rs. 4,620 crore, for autonomous institutions. I believe that part of that budget would actually
go towards NOFRI and it would be well staffed.

Secondly, my request to the hon. Minister, through you, is that one more KVK be declared in the State of Sikkim and this should be in the East Sikkim
District under the National Research Centre for Orchids. It is because, around that a huge floriculture cluster has started. This will actually lead to



many more livelihoods being promoted in the area.

With these words, I commend the Budget, Madam. Thank you very much.
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DR. ANBUMANI RAMADOSS (DHARMAPURI): Thank you Madam for giving me an opportunity to speak on the Demands for Grants on the Ministry of
Agriculture and Farmers Welfare for 2017-18.

Madam, the Government this year has increased the Budget for agriculture sector to about Rs. 51,500 crore from Rs. 35,500 crore at the BE stage
and Rs. 48,000 crore at the RE stage last year. Even though there has been an increase, when you put together the percentage of the total Budget,
it is coming to less than 2.4 per cent of the Budget.

Madam, we know that India lives in the villages and nearly two-thirds of our people depend on farming but we do not give importance to farmers.
We do not give their due to them. I would like the Government to have a separate Budget for agriculture from next year onwards. We have done
away with the colonial system of Railway Budget but then we need to show the importance of farmers. So, from next year onwards, I implore the
Government to have a separate Budget for agriculture. This will show the importance that we are giving to farmers.

Madam, my one request to the Government is to reconsider the MSP. The Tamil Nadu Agriculture University after doing surveys and research has
found that the cost of production for a farmer to produce one tonne of sugarcane comes to Rs. 2,450. This involves growing of sugarcane, cutting
and transportation. But then, the Government's MSP is only Rs. 2,300 whereas the cost for him to produce is Rs.2,450. So, he is selling his produce
at a loss. It is same for the cost of production of one quintal of rice. According to the Tamil Nadu Agriculture University, it is Rs. 1,529 whereas the
MSP is only Rs. 1,470.

According to the Swaminathan Commission's recommendation, there has to be a farmers' income commission. According to that Commission, you
have to give the cost of production plus 50 per cent of the profit. So, ideally for a tonne of sugarcane, Rs. 3,576 should be given to the farmers, that
is, cost of production plus 50 per cent. It should be the ideal price. A quintal of rice should ideally be Rs.2,440. If this is done, you do not need to
give any subsidy to the farmers. You do not need to waive their loans. You do not need to do anything for the farmers. Give them their self-due and
self-respect because they are toiling. Give them their respect. I consider farmers, after my parents, as my Gods because they feed me, and they are
going to feed us as long as we live. But then we have to give it back to them their due.

In Tamil Nadu this year 300 farmers have committed suicide in the last three months only. Even if one farmer commits suicide, it is a shame on the
Government, whether it is the State Government or the Central Government. It is a shame on all of us as policy makers. So, we have to introspect,
go and take on the farming community which is the largest community in India.

Also, I request the Minister to go in for modernisation of agriculture and organic farming giving modern equipment....( Inferruptions)
HON. CHAIRPERSON: Now, Shri Joice George.
Only Shri Joice George's speech is going on record.

&€/ (Interruptions)3€;
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ADV. JOICE GEORGE (IDUKKI): Thank you Madam for letting me speak on the Demands for Grants for the year 2017-18 of the Ministry of
Agriculture, Cooperation and Farmers Welfare.

Madam, now the Ministry has been re-named by appending farmers' welfare also. For the purpose of improving the agriculture sector, we will have
to ensure the welfare of farmers too. How can we ensure the welfare of farmers? We can ensure the welfare of the farmers only by assuring their
financial security and their social status. For the purpose of ensuring financial security, farmers should get all the benefits which are available to
other industries. Farmers must get subsidies. Farmers must get all the support from the Government. Farmers must get all other supports, including
Minimum Support Price, agriculture credit, quality seeds, irrigation and mechanization.

But unfortunately, we have not been providing these things to farmers and farmers are struggling hard to survive and also they are struggling
to attain financial security and thereby they are deprived of their social status also. As we know, 60 per cent of people of our country are depending
on farming. But unfortunately, we cannot support them. Considering the share, which we have now earmarked for the agriculture sector, we can say
that we are not considering the agriculture sector seriously.

Yet another issue is the implementation of sustainable agricultural practices. How can we ensure sustainable agricultural practices? We will
have to find out new sustainable agricultural practices by research and development but going by the budget allocation this year, the allocation to
research and other agricultural development has been reduced too much. For the purpose of research on the agri-extensions, 72.8 per cent is the
decrease and for the management of natural resources, which is very much important, 68.4 per cent decrease is there.

We all know that this is the period of drought also. We will have to manage our natural resources, including water and all other natural
resources, in an amicable manner. Then only, we can improve sustainability of our farmers but there also our spending is very less. The budget
allocation to crop sciences is decreased by 69.9 per cent. In the case of animal sciences, the allocation is decreased by 68.9 per cent. This is
reflected in other cases also, for example, the pineapple cultivators in my constituency, Idukki in Kerala. Madam, 80 per cent of the pineapple, which
is the queen of fruits, is being produced there and that pineapple has been exported to all over the world and sent to all other parts of the nation
also.

Now we are cultivating it in 15,000 hectares of land with a total output of four lakh metric tonnes of pineapple every year. But unfortunately,
out of these 15,000 hectares, a major area is being cultivated under lease. But the Government is not giving subsidy for fertilizers when cultivation is
done in the leased land. So, I urge upon the Government to extend subsidy to the leased land also.

Yet another point is this. I have a request to the Government to establish a Pineapple Park at Vazhakulam because it is the pineapple capital
of India. I urge upon the Government to establish a Pineapple Park in Vazhakulam so as to ensure development and research activities and
marketing facilities there.

With these words, I conclude my speech. Thank you.
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*SHRI SHRIRANG APPA BARNE (MAVAL): Hon. Madam, I would like to speak in my mother tongue Marathi. India is considered as an agriculture
dominated country. Our former Prime Minister Lal Bahadur Shastri ji gave the slogan of Jai Jawan Jai Kisan. But today's situation in our country is not
good. Our soldiers are fighting at the border and farmers are committing suicide. Due to climate change, sometimes there is flood and sometimes
we face drought situation and hail storming too. Farmers of Maharashtra as well as of entire nation are in trouble because of these. One
businessman Malya duped Rs.9,000 crore of this country. We need at least Rs.30,000 crore to waive off the loans of farmers in Maharashtra. Most of
the cases of farmers suicides took place in Maharashtra. During last year, around 4000 farmers committed suicides in Maharashtra. Maharashtra
assembly is in session and Members of all the political parties are agitating for loan waiver for farmers. BJP and Shivsena are in power in
Maharashtra. Members and ministers of the ruling coalition are also agitating for it. It is very unfortunate. Shivsena Chief Hon. Uddhav ji Thakre
reiterated his demand not for loan waiver but for freedom from loans. The saat-bara report of farmers should be cleared, if we really want to stop
suicides in Maharashtra.

We should make them loan-free and for that a financial package should be declared for Maharashtra. During UP election campaign, BIP
promised a loan waiver for farmers in UP. BJP is ruling not only in Maharashtra but also at the centre. It should come forward with same kind of loan-
waiver in Maharashtra too. I would like to request Hon. Agriculture Minister to provide relief and loan-waiver package for farmers in Maharashtra. I
would also like to congratulate Hon. Agriculture Minister for his commendable work in agriculture sector. Once again, I would like to request you to
declare a special package for the distressed and aggrieved farmers of Maharashtra.

Thank you. Jai Hind. Jai Maharashtra.
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HON. DEPUTY SPEAKER: With regard to KVKs, I would like to say that some of them are being run by the NGOs. Some of the NGOs are doing well
but some are not running these KVKs properly. Government run KVK is okay.

off e Algor Ris & w1z, 668 3t cewpr 100 wor.sit.aier. & urar &, 100 sné.afte.ame. & urer & sfie 500-550 2w @Rl & wwem 3, it Rercrl & amew 3 acd &)
&a10l el el Gemre f&em ot worsft. i, @rer 2ranfera &, @ener & aige wrgpeor firgrer @1 &, Aftver a1 ar off A1 & for a3 Gl w2 it cell I urer & st st A
acra g Fell &) 2 2 5 sl Xl 2w & a6l @ arg g w2 Aw cend 3 i o dell $I arewll @ @ ot #51 Son usm & sl St gRel arcl & swHor siia s &,
ag A 3l s B o) WA Pl Rrswer g Praver a1, i wor, i3t A A 3, Gl @ DY apEec ol & Al G0l JoIPT 3ojlel dog 2 Rl &) A Sloll Afdceng b 8 3)

S amgviler Jsroner Big sft it #idft &, A Iealor a1 fopen o1 5 &2 Bl 3 @# 3 ©a vp-uw P [Aswel dog, & 3R Mu! 3neEl gon b 32 A9 cepEl 350 dog,
Fenfie gu &) 3 3A AR s AN T A AT 33 A3 2061 Pl [Asiel dog, @l Bieeaa wel & 1w sneviler wsener Rig Sit 56 &) 33 29 38l a1 pen en 5 &2
f51e1 3t a1 31 a1 v Pt Ristrel Pog, leN @G 3 Aol ARIET of U ol [B1el aar! 5 ol 3l-al P, alel AIf&w) 3@ &4 CIPIAIR 33T Bl gU &) &1L aepl did 38 4,
I3t 3 ydor &t e 3, IR gl ot e B E6l s U R E, a8 e Fors urat en, Rewt ano oRl el @6t aga o1 8 o1, afdsar st switer o et w@ & 21
forett 3 ano 3fiz @bl 32 yger & ot 13 a3 Riel &, 301 @1-a dog, ool 3, dfépar &9t @wdl swpiter ordf dt o) saol ar-ar ur fora &) 98! farara & s s af SRt aY &
srafter Brer sl s21 dta 3 sarcr 31 Asoq, @o 3| &2 B 3 v By Acienon s A 11 B & siie adts A5 2mer s vos & @z 20 R @onr 391 ot el asfons sz 2l
afe si-agre f5iey 861 ot anft was A wr aeren uden, Afdver st 362 Yo wasan A 3¢ 20 el B draon asz Son o saiy fére aga wider gem

SHRI N.K. PREMACHANDRAN: Sir, make it as one KVK in one Lok Sabha constituency because it is a best option. That is one KVK per constituency.
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a1, a=iifls gttt Sia ors Fazer ordf, 3T AT Forsiet ol 8 Faenn ) .. (wawor)

HToTofter areast @ wlotafter aicfl Sft, amu aifény,
&€} (craror)
HON. SPEAKER: I will not allow all these things. Please complete now. Don't listen to anybody.
... Interruptions)
HToTofler arearet & 3 Rpeft &t et Ao baer wftw: 6 aew Sxw: sl @ of2e,
&€ (o)
offt 21en #isor Bic @ Riaré & ant s Bl a1 & 2, yurowicd} Riaré o 6 axt & 2, .. (cw@urr)
Fratoller arezngr & 3y A
€| (czraurat )

off ziem Mgor Bis @ dierotl Mo ... (@maeer) s Sor & 99 weew afiz adl uf¥elsomd 20-25 aul 3 cfder & 3 g1 2@ Agre sA w2 aaf oAy 3@ He! g Rl cpe &
o @ el aaf @ A St 3, Afdvor 2SSt B 3z A ot aaf aneht T, N Bawa At 2 3 ot @ e Piar B awe w2 B d, T G a2 @ A, Afdser 99
Jieen 3l adl Biard Moo, s adl 3 Jur ¥ afdaa &, sorb e sn B ol 8 &, an 531 @a & fr s RBrden £ @ sl 3w 3 i amel & g sa & asie
3t 20 gom @3g HUA & Wi b @1 i fsar stz 99 uf¥elsrenall 3 31 23 uf¥lsomsl & R 12,500 ads sud wrsed o Rer @5 $31 2017 3 gy wfye, 2018 3 19
af¥eltsronal & fere e Jfir spict 3 Fmer 3 gor 99 uf¥elsonal @ s aw g ordl @Y, &2 W o urell, &2 @ @) @, qa aw gureEd) @ s Afuius dor A ordf
ool aren &, as sl yferagan 3, s oW @Y &9 g1 w9

wel dlar w1 fidre - 531 s @ &5 wen &) 10 gisde duslt 3§, 4 ol duell &, @1 oft duell asi steell, M Sder & Fu 3 cwsl o wa fiire Sen, 336! Jen
8, Aiftvor afe; Rl arser sz @Y celn & o fidrewr sarer w2 fer dl asell o oft 26 ge & @ ag vw wwdell @ort A, Afdser a6l @ 4s Jen wad 3, $3 ce) ool 3
&7 oidl @) ¢ 2l 3 sarol S & R 21w wsietl u2 dis of uS, safe sifter fifér 30 andla @1 3, ot 28 @ silfefisderer weem) st 2 et @ 2@ gw BHA Aen, ot 10 Ror
&l 3¢ agell usdl &) 3 vw MR B duell wolr cflfdn sl w6l u2 @St uSs) W W s O Ridr w2 28 & 3l grdl aew 161 Tel6l uz dst of U3, $AD e
fepamel @eaun & 2N wad Bl 3aserol WA, dl doI b vl acled a1dl w3 as gan & Iz yaar i, siel g, 10 yferer Repadl sool a3 arsw 3 off, 32T uf¥uma
3B HMoToll UST 3 3tz S IS ADIT 33 8T dad Bl [prel D1 yarel oidl @w¥el, 33T 1w uf¥vra sl usam,

ST U2 90l It aaf Bt 8 sy AERTe B a1 ©Ib Sl S 3@ 8 geret U3t ard wur I Aeaon i usel £ 22 &t 8 F J9rsian § b seelt swerprt 3 serent ammr 2o,

JAads Fgeier A E dor B et @t sen om| s B IR, s & FwIR fiern:, e &t amresft ager O féw St gl e gres & 8, ey AEreae 3
@ o) forfta wu 3 Rl @t ameer acdem s GanY genel ddl St @t v &) ... () siia @) st doiel, it W A Geltell 32 $T AT W U @l b fere
&1 [a Sft-sirer 3 ot gu ) ... ()

HON. SPEAKER: We have discussed these Demands for more than 10 hours. So, no clarifications are required now.

&€} (caauro)
FToToflRT 3IEALT § e Ao 3 o o1l dcton 3

&€} (czrauren)
HToTofler are=aer : arcfaly Sft, anu aem waen aned &)

&€} (czrauen)

oft srcfefy arsama: aF aicft Sft 3 ad A orer sioten arear g en atgar Sft & B ... =wmmer)



Frotolter areznex ¢ weller, smu adidifdbert i uftsy)

€| (caaumt )
HToTollRT JHEALT : 52 A acllibdberel Yool 9+ wwm A kel @t s ordl wwafh

€| (craura)
oft Sr1 YepT91 SRR 1rga (afast) @ 52it uz aat & ... (e )
HoToller 3rez1gt @ 1d aal ol gl

€| (czauror)

HON. SPEAKER: I shall now put cut motion Nos. 1 and 2 to the Demands for Grants relating to the Ministry of Agriculture and Farmers' Welfare
moved by Shri Jai Prakash Narayan Yadav to the vote of the House.

The cut motions were put and negatived.
Ftotofter areater @ orcfaly Sft, wftor ama A anft ¢ actifsdserst ol &
€| (czraurar)
HON. SPEAKER: I am not allowing any clarifications now. Please take your seat.

I shall now put cut motion Nos. 3 to 16, 22 to 26 and 31 to 38 to the Demands for Grants relating to the Ministry of Agriculture and Farmers' Welfare
moved by Shri N.K. Premachandran to the vote of the House.

The cut motions were put and negatived.

off afRarwlor zsdt: wdiGen, Rosmell &t ssor sl A ar 3 waen arad &)...(caaurer) sy dicrol ordl & % 3, safw an arw e @ )

18.13 hours

(At this stage, Shri Mallikarjun Kharge and some other hon. Members
left the House.)

HON. SPEAKER: I shall now put cut motion Nos. 46 and 47 to the Demands for Grants relating to the Ministry of Agriculture and Farmers' Welfare
moved by Shri Bhartruhari Mahtab to the vote of the House.

The cut mations were put and negatived.

HON. SPEAKER: I shall now put cut motion Nos. 48 to 53 to the Demands for Grants relating to the Ministry of Agriculture and Farmers' Welfare
moved by Shri Md. Badaruddoza Khan to the vote of the House.

The cut motions were put and negatived.

HON. SPEAKER: I shall now put the Demands for Grants relating to the Ministry of Agriculture and Farmers' Welfare to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the
Order Paper be granted to the President, out of the Consolidated Fund of India, to complete the sums necessary to defray the

charges that will come in course of payment during the year ending the 315t day of March, 2018, in respect of the heads of
demands entered in the second column thereof against Demand Nos. 1 to 3 relating to the Ministry of Agriculture and Farmers'
Welfare."

Demands for Grants (General), 2017-18 in respect of Ministry of Agriculture and Farmers Welfare submitted to the Vote of Lok Sabha

No. of Name of Demand Amount of Demands for Grants submitted to the Vote of the
Demand House
Revenue (Rs.) Capital (Rs. )
1. Department of Agriculture, 52575,57, 00,000 79,43,00,000
Cooperation and Farmers
Welfare
2. Department of Agricultural  6800,00.00,000

Research and Education
3. Department of Animal 2877,48,00,000 43,52,00,000



Husbandry, Dairying and
Fisheries

The motion was adopted.

HON. SPEAKER: The Demands for Grants relating to the Ministry of Agriculture and Farmers' Welfare are passed.

(ii)Ministry of Defence



